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(vill) Need to extend orraia Gas Pipe
Line to Ferazabad, Shikohabad
and Agra, in Uttar Pradesh.

[ Translation)

SHRI PRABHU DAYAL KATHERIA
. (Firozabad): Approximately 5 lakh workers
have been rendered unemployed due to the
closure of 147 factories and mills in my
constituency, Firozabad, and they are on
the verge of starvation. This has generated
a lot of public resentment and indignation.
The Government have been embarkingupon
its policy of employment generation. If the
Govemment want to give imployment to
these workers, they should extend the Orraia
Gas pipeline up to Shikohabad, Ferozabad
and Agra so that the workers thrown out of
job are re-employed and the development of
the area achieved.

Lastly, | would like to urge upon the
Central Government to kindly issue orders
for extending the Orraia Gas pipeline up to
Shikohabad, Ferozabad and Agra so that
the unemployed workers can get employ-
ment.

SHRI SYED MASUDAL HOSSAIN
(Murshidabad): Mr. Deputy Speaker, Sir,
this has been done as perthe direction of the
supreme court. | fail to understand how are
you granting the
permission...(Interruptions)..

(English]

MR. DEPUTY SPEAKER: Anyway, we
can discuss it at some other point of time.
The office will examine it.

The House now stands adjourned to
meet again at 2.10 P.M.

13.07 hrs.
!

The Lok Sabha then adjourned for
" lunch till Ten Minutes Past Fourteen of
the Clock. .

14.19 hrs.

The Lok Sabha re-assembled after
Lunch at Nineteen Minutes past Fourteen
of the Clock.

[MR. DEPUTY-SPEAKER in the
chair.]

GENERAL BUDGET, 1994-95-
GENERAL DISCUSSION

[English]

SHRI RAMKAPSE (Thane): Hon. Dep-
uty-Speaker Sir, Dr. Manmohan Singhiji has
presented his fourth Budget in succession.
Before the presentation of his Budget, there
were crores of people in the country who did
not know what the Finance Minister would
do through his budgetary exercise and what
its effect would be on each of their lives. But
today, Dr. Manmohan Singh is the most
talked about man in our country.

He has become well known in the last
15 days. | can give you one example. Even
the rag-pickers who are getting daily wages
of Rs. 10-15 will have to search for new jobs
because of this Budget. After the new tax
structure, recycled plastic and plastic from
abroad will almost cost the same. Because
of the levy of 30 per cent excise duty and
reduction of import duty from 88 per cent to
65 percent, these rag-pickers willhave to go
in for some new job. This is the fact we will
have to perceive. The same is the case of
the persons who are collecting waste lubri-
cant oils and then refining them.
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| call this Budget as anti-poor and anti-
small scale industry Budget. All the hopes of
the common man have been belied. This
Budget is a death knell for small scale
industries. Small scale industries in almost
all parts of India, especially in Gujarat and
Maharashtra, have been closed one after
another.

Generally, when the Budgetis present-
ed, we takeitthatitis forthe next 12 months,
but this year we experienced that this Bud-
get is for 14 months. It started with an
increase in the administered prices of LPG,
wheat, rice, sugar, diesel, and petrol. The
Govemment has collected about Rs. 6000
crore worth of levy out of LPG, wheat, rice,
sugar, diesel and petrol. After this, a cut in
the food subsidy to the extent of Rs. 1200
crore was announced before the Budget.
The upwards graph of price rise is going up
and up. Even in Delhi, where it is said that
Govemment cares for the citizens more
than in other parts of the country as it is a
capital city and a seat of power, the prices of
vegetables never came down in the last
year. Under this situation how can we ex-
pect a better life for the common man in the
next year? That is the real problem.

There is no upward trend in the income
of people. People are losing their jobs.
Continuous hike in prices is the first attack.
On 24th February, the Railway Minister
announced the fare and freight increase of
Rs. 1000 crore. When the Railway Budget
was discussed in the House, Shr Gaffer
Sharief, when asked about the hike in rates,
said that it is bearable. Now, even Shri
‘Manmohan Singh or Shri Murthy on behalf
of the Finance Minister may say that it is
bearable. | would like to know whether it is
really bearable. A person who is not getting
any increase in his income-who, of course,
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has to maintain his family also-will he be able
to maintain his family? This is the real prob-
lem. About the Season Ticket holdersiin the
Metropolitancities the Railway Ministerthinks
that they can bear this burden. | would like
to know whether they have started eaming
more or have their other expenses come
down. How can the Minister say that the
hike is bearable? All this is inthe background
of a good monsoon.

Your Government is lucky in one way
that for the last six successive years, we
have had good monsoon. If the monsoon
was not good, what would have been the
situation? You just imagine this.

The world oil price has come down. In
spite of that, you have no mercy for the
common man and the middle class. You are
actually responsible for the price rise. You
compare the prices of the consumer goods
in the last three years, then you reply as to
whether the prices have come down. Do not
talk of Wholesale Price Index, you talk of
Consumer Price Index and then, you will
be able to know what is the real situation.
During iast year, there were reports of 900
starvation deaths from Orissa and
Maharashtra. In Maharashtra, whether it is
Amravati or whether it is Jawahar and
Mokharaj of Thane district or Dhulia, these
districts have reported starvation deaths. In
spite of your godowns being full, the people
died because of hunger. They did not get
medicines in time. When the 400 million
Indians could not afford two square meals a
day and they have no shelter, no bed, here,
you are saying that the economic situationis
better. | request you that if you are notin a
position to check the rise in prices, at least,
don't take away the jobs of scrap-pickers
and other poor people. Don't take the indus-
tries which provide jobs for the poor people.
At least, you give some consideration for
these people. Which the people who go to
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“the ration shops? It is the poor and the
middle class people who travel by buses or
somehow get entry in to the railway coach-
es? It is the poor and. middle class, people.
You taxed them before the Budget and
brought a deficit Budget Rs.6000 crore you
are charging less on cosmetic items.-Laun-
dry etc. You have increased the price of
Janata Soaps. Is this the ratianalisation? |
have with me ah advertisement of Hindustan
Levers which. appeared in The Times Of
India of 3rd March, 1994, it says:

“Shampoo prices will be less hereafter.
Skin preparation Fair and Lovely Cream,
Winter Special Cream will cost less. Liril
Talcum Powder will cost less. Laundry Soap-
Sunlight which was casting Rs. 21 per kg.
will now cost Rs. 22 per kg.”  °

This isin a way tax on cleanliness. You
care more for cosmetics and you care less
for the items of mass consumption. | think it
is nothing but Dunkelisation. Dunkelisation
has already started. You have seen what
had happenedin the last three months. You
will see what willhappen nextyear. | suggest
thatthe Government should sign the Dunkel
Draft on the 15th April and see how the
people will react. This is the waming which
| am giving today.

.Take the example of Hawai chappals.
You go to Room No. 7 in the Parliament
House. There, you will see MPs from all over
India.

The Members of parliament belonging
to all political parties came there and re-
quested Shri Manmohan Singh to have
some consideration for their request. When
| was sitting there, MPs from Kerala came
and were requesting him with regard to
Hawaii Chappal and rubber Chappal, which
is a common man’s wear. The reply of Shri
Manmohan Singh was in the negative.
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Even for congress MPs, the reply was the
same. They willbearme out now. | would like
to know from him whether he is considering
their request.. | know what he replied to
them. '

Actually, those who have to go and ask
for votes in their constituencies will get the

-experience. Shri Manmohan Singh will not

have to go there; you will have to go and ask
for votes. He can gamble with the people;
you will not be able to gamble with the

people.

There is duty on pipe fittings and um-
brella and PVC cloth. The people will prefer
to have canvas shoes from abroad in place
of our own shoes. So, please consider all
these aspects before you decide.

You have brought down excise duty
from 75 per cent to 50 per cent on cosmet-
ics. Butas faras laundry soap is concemed,
you have raised the duty from 5 to 10 per
cent. Is this your rationalization? On white
cement, It has been brought down from 40
to 30 per cent. For rawmaterials for pesti-
cide, you have raised it to 10 per cent.
Ultimately, the farmer will suffer; the horti-
cutture will suffer.

Then you have not spared even the
Ayurvedic, Unani and Homeopathic indus-
tries- where there is a brand. Ayurveda is
our own system. Therefore, you are putting
a duty on them. '

What about the yamn cloth which the
common man uses? You have levied duty
on lower count cloth; it will cost more be-
cause there is 430 per cent duty on yam on
lower count. As far as best cloth is con-
cemed, it is only from 12 to 43 per cent. So,
the powerloom and the handloom sectors
will be doomed. At least, you should think
that these are the bare necessities of life.
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As far as food is concemed, you have

shown no concem. As. far as cloth is con-

cemed, you have shownnomercy. Asfaras
the plastic industry is concemed, you have
hitit. Forglazedtiles, you have raised it from
40 per cent to 55 per cent. On carpet and
floor covering, it has been brought down
from 35 per cent to 30 per cent.

On Umbrella, there will be a price rise.

An air-conditioned car will cost less because

the duty has been broughtdownonit. Whom

do you care? (Interruptions) But the Gov-

- emment is concemed with an air-condi-

tioned car and not the umbrella; that is the

real problem; and they will have to face this
problem during elections. not today.

There are 18 million farm workers, arti-
san youths and women who have no fixed
wages. Every third family is in debt; and that
debt is incurred only because they have to
maintain their family.

For that they have to ask for loan. Per
day eamings of somany familiesis less than
Rs. 20. 20 per cent population have 80 per
cent wealth and 80 per vent population have
to share 20 per cent wealth. That is not the
wealth but the real poverty which they have
to share.

There are three lakh villages without
. any primary medical centres; thousands of
villages are there with no water to drink for
months. You wantto provide Coca Cola and
Pepsi Cola to them but no water.

"De de Khana Bhchcha.” bola,
Manmohan bola le le cola”.

This is the reply of Shri Manm_ohan‘;i.

MARCH 18, 1994

1994-95 584

Now Mr. Murthy you have been asked
to reply to this debate and Shri Manmohan
Singh has already left after gambling with
the Budget.

In the last three years about one lakh
youths from Bombay-and Thane have lost
their jobs because of closure and lockouts.
You are happy that registration in employ-
ment exchanges has come down. The Fi-
nance Ministry is having the statistics about
the employment and unemployment in the
country but you are depending more on the
employmentexchange registration. Are you
sure that you have provided employment for
all of them? Why has this figure come
down? You are very happy to say that
registration has come down. That registra-
tion has come down because of disbelief in
yourGovemment. Thereis no other reason.

You just go through the Railway Man-
power Management. In the last three years
there is no addition of a single person in
Railways. There is a cut and they want to
bring more cuts. You have projected three
million employment opportunities but actu-
ally today in all Government offices, in public

. sectorundertakings, private industries, there

are no jobs, not even for the reservation
category. Whatever you have announced
for the reservation category, there are no '
jobs available to them.

Thisis yourfourth Budget and you have
notcome out with manpower management.
You are not worried about the unemploy-
ment problem in the country.

Banks after banks are madly doing
computerisation and there are 10 million
youths who have graduated and are waiting
for jobs. They are in search of jobs. They
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must be meeting you! They may be having
chits from you and still they do not get jobs
with all those chits they are gather from you?
(Interruptions)...1wouldlike to comment. Do
they not come to you?

SHRIUMRAO SINGH (Jalandhar): You
provide them liquor.

SHRI RAM KAPSE: What you provide
them, you know better.

One afterthe otherthe public enterpris-
es are closing down. NTC was the latest
experience.

We will observe decorum here, we will
show all parliamentary courtesies but these
youths when they come out on the streets
they will not show any decorum as far as you
are concerned. At least learn lesson from
Gujarat experience. What happened in
Guijarat in 19747

Employment in organised sector has
come down. Between 1980-90, In those ten
years only there was a reduction; less jobs
because of automation. The SSI units which
provide employment are being closed down

because you are not interested in all those

public enterprises.

I will show you the pictures of a public
enterprise which they will have to run. | will
submit these photographs to you.‘Sir. This
is about steel circle, i.e. patta, in my constit-
uency.

They employ ten persons in this facto-
ry. Thefactoryis closedforthe last 15 years.
They are not working, because you are
offering them MODVAT. Can they avail of
MODVAT? ltis almost aone man show. The
same person does marketing, gets produc-
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tion and you want him to avail of MODVAT.
Otherwise he has to pay excise duty and
compete. How can that factory run?

As on today after the 28th of February

lakhs and lakhs of people are jobless be-

cause the factories are closed. Except one
in Jamnagar district of Gujarat, since the 3rd
of March no factory is working. All the shut-
ters are closed only because of your
behaviour. Why are you doing this?

Whether it is waste scrap, whether it is
lubricated oil, the position is the same. For
instance, youdecidedin 1975thatwe should
care more about petrol and diesel. Lubricat-
ing oil is totally imported. It is not manufac-
turedin India. There was a national seminar
in 1975 about the conservation of petro-
leum. The Ministry of Petroleum formulated
a scheme of voluntary registration in 1978.
Re-refiriers collected lubricating oil waste
from factories, workshops, garages and so
on. Thousands get employed for collecting
waste lubricating oil. Several hundred re-
refiners and small scale factories employ
thousands of employees. Fresh excise duty
is charged and import duty is reduced. So,
these people have lost jobs. These facto-
ries are closed. Atleast, you consider about
this demand that if imported oil will be eco-
nomical and excise duty is not withdrawn, it
will affect the common man and the small
scale industry which provides more employ-
ment than large scale industry, than the
multinationals.

At dabole, one electricity generation
plant is coming up. The cost is Rs. 9,000
crore and only 300 persons will be appoint-
ed. So, for every Rs. 3.000 crore there will
be one employmerit at Dabole. {J‘ntermp
tions)
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All right, let you reveal the truth.

SHRI MURALI DEORA (Bombay
South): You said that there is one person
employed forevery Rs.3000 crores which s
wrong.

(English]

- SHRI RAM KAPSE: Yes, that is the
correct calculation and if itis not correct, you
ask Shri Manmohan Singh on my behalf of
the Lok Sabha and onbehalf of the people.
|t you bring all these multinationals for Rs.
3000 crore then only one person will be

appointed. Only 300 persons will be ap-
pointed in the whole factory.

- [ Translation]

SHRI MURLI DEORA: My submission
is that your statement is wrong as per your
own reckoning. You are saying wrongly of
two zeroes. .

[English)

SHRI RAM KAPSE: It is a Rs. 90,000
crore project.

SHRI MURLI DEORA: That is exactly
what | am telling you.

. SHRI RAM KAPSE: Thank you for the
correction. Please correct Shri Manmohan
Singh also.

MR. DEPUTY-SPEAKER: Anyhow, he
was successful in correcting you. The next
step is for them to correct.

SHRI MURLI DEORA: | am not inter-
rupting him.
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SHRIRAM KAPSE: | will never interrupt
him, because he will agree with me. | know.
He is having himself a small scﬁle in-
dustry in my constituency. | want to ask -
whether he wants to wind it up.

SHRI LOKANATH CHOWDHURY
(Jagatsinghpur): His industry will not be
affected. ShriManmohan Singhis veryclear.

SHRIRAM KAPSE: So, what about the
unemployed youth? Ultimately they will be

" taking to terrorist activity.

Kindly engage them in creative work.
Now you want to say, “We have nothing
against small scale industries and we will try
to develop them,” These were the an-
nouncements made by Dr. Manmohan Singh
before he presented the Budget. | will just
remind you about all these announcemenis
made by him. These were pre-Budget state-
ments. When he went from city to city
throughout India, he said: “It will be survival
of the fittest hereafter; face the global com-
petition; do or die; reduce prices or face
imports. “So, you had forewarmned them.
And after those wamnings, these SSI units
are willing to pay the taxes. You ask for pre-
emptive tax. You just think about my sug-
gestion. You do not ask them to appoint a
person who is specialisedin thatjob. Itis not
an easy job. They cannot appoint a new
person. You ask for pre-emptive tax. They
may accept it. But do not create new corrup-
tion areas in Excise Department which are
already there. The new structure will not
work in any case. MODVAT is not going to

help them in any way.

There are large scale industries and
small scale industries in paints. Therewas a
difference of about 15 percent. Nowitisonly
3 per cent. The people will go for brand
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products. Now you have already informed
all the tiny industries and small scale indus-
tries thatif they make any attempttoprepare
of manufacture under a brand name, then
they will not get any facility as far as small
scale industry is concemed. On Ist of March
1994, by one notification you have with-
drawn all these 389 notification which were
giving some concession tothese small scale
industries. You have withdrawn all of them
by one stroké. You should have tried with
two or three notification’s. You should have
thought about them. It is only because you
want to go and sign Dunkel formula on 15th
of April, this has been started. At the cost of
small scale industries, which provide em-
ployment to a very large extent, you want to
welcome multi-national companies from out
of India. Do you want to help their labour?
The recession is already there in USA and
Japan. Do you want to see that their
recession is over? We just welcome them
with all their new formulae.. (Interruptions)..

SHRI SRIKANTA JENA (Cuttack): We
must go to their rescue.

SHRI RAM KAPSE: Who will come to
our rescue? That is the problem.

About agriculture, the disguised unem-
ployment in agriculture is already there.
Agriculture’s share of GDP is 35 per cent
and work force dependent on this is 65 per
cent. It is vice versa as far as manufacture
and service sector is concerned. It is 65 per
centof GDP and dependence is 35 percent.
So, as far as agriculture is concemed, the
population depending on agriculture is al-
ready having less employment. What have
you done for them? You will say that for
agriculture you have provided more. Have
you provided that? In real terms you have
provided less taking in to consideration the
inflation which we having today. So, the in-
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built situation of unemployment and poverty
is there. . '

What about irrigation? In the revised
estimates of last year, it was Rs. 200 crore
and in this year's Budget, it is Rs.260 crore.
In real terms it will be only Rs.230 crore. So, .
you do not want to spend more on irrigation.
In real terms, you do not want to spare more
on Defence. What about the human devel-
opment? The index you must be knowing.
We are 134th nation as far as human devel-
opment is concerned out of 173 countries.
Even Pakistan is 132nd nation and China
is101st nation as far as education medical
care and family planning are concemed. We
are the 134th nation in the whole world. Are
you spending more for these human amen-
ities? The answer is no. And you say that
economic situation has improved. Is it real?
Asforasprices areconcerned, ithas not. As
far employment is concerned -it has not. As
far as housing is concerned -it has not and
as far as water is concerned it has not. What
about the external debt burden? In 1980-
81 it was only Rs. 70000 crores and now it
is Rs. 280000 crores. It is four times. You
say that from 1 billion we have gone to 13
million. We want to know the exact position

as for what foreign investors have brought
what NRIs have brought what the foreign
banks, who had a share in the scam, have
brought here. Should we be happy about
the external debt, loan andinterestthereof?
Butyou wantustobe happy forthat. Yousay
that gold will be brought back. But you are
not saying when you are brining our gold
back which was placed abroad three-four
years ago. Have you keptit for new loans to
come? Why have you not brought it back? \
wouldlike toknow whether Mr. Ghulam Nabi
Azad did not help you. What was the
reason? The collection of customs duty is
less than the expectation by Rs.4000 crores
and you are happy about it. The real reason
for collection of less custom duty is reces-
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sion in India. Therefore, things were not
brought from outside. You accept the fact
thatyou do notgamble with the figures as far
as the Budget is concemed. You state face,
that this is the position of the day about the
loan and the inflation. You say that the
wholesale index has come down. Butitis for
360 commodities. The middle class serving
people, especially Govemmentdepartments
getD.A. You please give the figures whether
Ist is increased or decreased. As far as
consumer price index is concemned, it has
not come down. So do not speak of
wholesale price index. The fiscal deficit has
risen from 4.7 per cent. So, should we be
happy about it? Last year your assumption
went wrong and you want us to believe now
that whatever you are projecting today will
be trug. What about the foreign debt? We
are'not very sure about the fiscal deficit. The
revenue expenditureis rising. Even expens-
es onthe Ministers tours are fourtimes high.
Last year, you spent Rs. 5C crores for the
tours of your Ministers. Dr. Manmohan Singh

) says that he has no control on his colleague
and on his bureaucrats. If you have no
control on your bureaucrats and colleagues
who else can control them? The repayment
which is due this year is Rs. 63632 crores
and the interest payment this year will be
Rs. 46000 crores, that is, 53 per cent of
revenue receipt because revenue receipt is
only Rs. 86000 crores.

Before 1980, it was always observed
that the revenue receipts should never be
less than revenue spent. Butthereafterthey
have not at all been worried as far as the
revenue receipts are concerned, even if
they are less. And 53 per cent of the revenue
receipts they will spend on interest pay-
ments. There is a BIFR Act which says that
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if the management behaves in this manner,
the management needs to be changed. If |
ask you thatifthe BIFR Actis tobe takeninto
account, why should we not say that the
management needs to be changed? These
charwaks should be asked go leave the
place and come out of the Government.

As far as income- tax is concemed,
whatever concession was given to salaried
women, that has also been cut by fifty per
cent for Hindu Undivided Families. Same is
the case about section 80L and same is the
case with income-tax exemption. As far as
income Tax exemption is concemed, we
asked to raise it to Rs.50,000. But they not
accepted that demand and have raised it
from Rs.30,000 toRs.35,000 only, whichis
already wiped out because of the inflation.
So, allthese charwaks deserve to be kicked
out. | ask, on behalf of the people that please
change the management or change the
behaviour.

SHRI MURLI DEORA : Mr. Deputy
Speaker, Sir, at the outset, | would like to
congratulate the hon. Finance Minister for
presenting, for the first time in the history of
India, his fourth consecutive Budget to the
people and to this Parliament. | would also
like to congratulate the Prime Minister who
has completed to say this 1,000 days in the
office... (Interruption).

[ Translation)

SHRI RAM KAPSE : There is a saying
in Marathi, “Harmare 100 din bhar gaye.”

SHRIMURLIDEORA : There is a prov-
erb in Hindi Jaswant Singh ji will tell you that
everything looks yellow to a jaundiced eye.
Kapse ji has developed a cynical eye that is s
why he can view pessimism alone.
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You see darkness in everything. Noth-
ing is good for you in this country.

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum) : Except the T.V.light.

[ Translation) .

SHRI MURLI DEORA : He sees dark-
ness even in the T.V. light.

[English]

Sir, if we think of our country, if we think
of India, three years back, if we think of India
1,000days back, anybody will agree thatthe
economic situation which is prevailing in our
country today is much better than what it
was then. That certificate even Jaswant
Singh ji or anybody will give. Can you imag-
ine that the Govemment, under the leader-
ship of Shri V.P. Singh and under the then
dynamic Finance Minister, Prof. Madhu
Dandavate from Bombay ... (Interruption).
Sir, they do not speak, they only interrupt.
However, he is my friend, so | do not mind
that.

| remember when Prof. Madhu
Dandavate, my friend from Bombay, sup-
ported by BJP, become the Finance Minis-
ter, the first major statement that came out
from him was that the coffers of our country
were empty, and throughout the year when
they were in power, they made an attempt
and worked in that direction to see that the
coffers of our country were empty. That was
the firsttime that any Finance Ministercould
go on record to say that the country had no
money at all. And, Sir, What was the result?
The result was, and Mr. Jaswant Singh
knows this very well, - he may accept this or
not that the credit rating of India in the
international market went down substantial-
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ly. We must have lost almost half a billion
dollarsin extrainterestpayment... (Interrup-
tion). Mr. Jena, today you are here, tomor-
row you do not know where you will be. So,
please do not interrupt me today. | know
what problems you are having in Orissa. |
shall come to Orissa later on and you will
agree with me then. So, please let me
complete.

SHRI SRIKANTA JENA: When Prof.
Madhu Dandavate said thatthe coffers were
empty, were they full at that time?

15.00 hrs

SHRI MURLIDEORA: | did not say so.
Please hear me. | am trying to say that a
Finance Minister of India said that coffers of -
our country were empty. This is the height of
irresponsibility. Nobody in the world has
ever said what Prof. Madhu Dandavate had
said. Prof. Madhu Dandavate is personally
a great friend of mine and everyone knows
about it. | am not criticising him personally.
| am trying to tell you the economic philoso-
phy which the Government was carrying at
that time. What was happening in the inter-
national market? Every Indian was worried
whether we will be able to pay back or
honour our commitments of debt. Today, |
remember about one incident. Mr. Chandra
Shekhar is not sitting here now. | rember a
party on the occasion of the anniversary of
Sunday magazine in which Mr.Chandra
Shekhar said that he was scared and he did
not know whether day after tomorrow our
name in the international market will be that
India had failed to honour its commjtments.
This was the state of affairs at that lime.'-
What was the inflation? ...(interruption)..
Budget is not only talking about rubber,
sarees or yam. Budget is the economic
policy of India. Budget is the direction which
is given to Indian economy. Budget is not
only raising duties on yarn and talking about
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small scale industries. #Vhen | come to that
aspect, | will support him. But Budget is the

basic policy indicating where the country will

be taken this year. This is what | am trying
to say. Inflation was running the highest at
17-18 per cent at that time and the intema-
tional standing of our country was the lowest
possible at that time. Everyone will agree
this and Mr. Jaswant Singh had himseif said
this. It is nu wonder that you withdrew your
support, Mr. Jaswant Singh. | congratulate
you for that. | am not blaming you. Do not
feel shy for accepting at least congratula-
tions.

1502 hrs.
(SHRI SHARAD DIGHE in the Chair)

. This Government came to power in
June, 1991. What happened 1000 days

" before? The first time when Dr. Manmohan
Singh presented his Budget was in July,

- 1991. He said that the first and foremost
task of our country and the Govemmentis to
bring down inflation. Now, what is the rate of
inflation? There may be some areas where
inflation is still high. Everyone will realise
today that in the course ofthese three
years, there has been a massive drop in

- inflation. It was 6 or 7 or 8 per cent at least,
it is not that alarming like 17 or 18 per cent
" or like what was there at that time. This was
the monetary policy which was brought by
Dr. Manmohan Singh and the Govemment
of India which brought down
infiation...(interruption).. This is the prob-
lem with the Opposition here. They want to
provoke the consumers not to pay more
price. You cannot have both. You want
growth also; you want employment also and
you want industrial production to go up also.
But you do not want a little bit of inflation. We
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have to have some segment of balancing in
the economy. | will criticise Dr. Manmohan
Singh where | think that his policy is not fit
like in regard to small scale industries. | will
come to it later...(interruption)...| am trying
to say that the country’s economic manage-
ment in the last three years has been excel-
lent. Mr. Ram Kapse said just now that
everyone in the country knows Dr.
Manmohan Singhinthe last 15 days. Itis not
that know in just 15 days but anyone today
in the developed and developing countries
knows Dr. Manmohan Singh and what he
has done. It is not only that they know what
he has said in his Budget speech but also’
what he has done about the management of
oureconomy....(interruption)....Now, the first
and foremost point is during Budget prepa-
ration, the opposition blamed the Govem-
ment that this Budget was presented by the
World Bank and was made in Washington
and not in India. | do not think there can be
any bigger shame when responsible Mem-
bers of Parliament or a responsible leader
accusing Government of India for that.

Those people whowere sayingthatthis
time also, the-Budget was presented by the
World Bank and thase people who believed
that our Government would again seek a
loan from them, were shocked to see thatin
this very Budget, the Government of India
has prepaid 1.4 billion US dollars to the
World Bank, though, this is not even due
now. What do they have to say on this?

The Government ofIndiahagincreased
subsidies on food and fertilisers . Was itthe
policy of Washington or the World Bank? It
is our own policy. The World Bank desires
that there should be a reduction in plan
allocations in respect of poverty alleviation
programmes. In the morning, Shri George
Femandes was enquiring about Anganwadi.
programmes. If you see our plan alloca-
tions, you will find that the allocations for
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these programmes have beenincreased by
17 per cent. The allocation on Defence has
been raised from Rs.21,500 crore to Rs.
23,000 crorg, Subsidy onfood andfertilizers
is As. 4,000 crqre each in other words, an
additional ambunt of Rs. 2,000 crore for
food subsidy and Rs.900 crore for fartilizer
subsity has been provided this year. Alloca-
tion on welfare sector has been increased
by 14 per cent. Allocation o Department of
Rural Development has been increased
from Rs.5,010 crore to Rs.7,010 crore. So,
you can very well imagine the massive
increase in these sectors.

Now, let us come to income tax exemp-
tions. Our BJP friends have been asking for
these exemptions so very vehemently. Shri
L.K.Advani is not even present here. They
have not even issued a statement congrat-
ulating the Government even when the
Government has done something which
they themselves have been seeking. As per
the present tax structure, no one eaming
less than Rs.50,000 pr annum and in the
case of women, Rs.52,00 per annum, need
pay income tax. The surcharge of 12 per
cent on non-corporate income tax has been
totally withdrawn. The exemption limit for
tax is increased to Rs.100,000.

[ Translation]

SHRI NITISH KUMAR (BARH) : In this
way the dowry has increased.

_SHRIMURLIDEORA : There are extra-
dowry gifts as well. They have said thatthere

are marriage expenses too. This does not -

necessarilyimplythatitinvolves dowryalone.
[English]
Outlay on education has beenincreased

by Rs.250 crore, which isa rise of almost 20
per cent. There is also a provision for tax
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exemption for loans taken for the purpose of
higher education. All the donations to edu-
cational institutions are eligible for tax ex-
emption. As perthe provisions, if any corpo-
rate company or individual donates money
to educational institutions, he will be ex-
empted from paying income tax. You will
find that a lot of money will be coming to the
starved educational institutions all over the
country. '

SHRI NIRMAL KANTI CHATTERJEE:
In any case, those people do not pay any
income tax.

SHRI MURLI DEORA: They do pay
taxes ! How can you say that?

Sir, the economy is back on the rails.
Inflation which was varying between 17 and
18 per cent has come down%o a manage-
able single digit. Many people are unhappy
with'the high figure of deficit projected by our
Finance Minister To be true, the Finance
Minister himself has stated that he is not
happy with the deficit which comprises al-
most 7.1 per cent of the GDP. Butwhatcan
we do?

AN HON. MEMBER: Yes. What can
one do in an election year?

SHRI MURLI DEORA: The truth is that

L]
we want more subsidies for fertilisers; we

want more poverty alleviation programmes;
we want more allocations toPSUs and scon
and so forth. The only consequence of all
these is that we have to put up with this
deficit.

But here | must congratulate the
Finance Minister that i®spite of he fact that

there is such a massive deficit and in spite

of the fact that there is actual fallin revenue
collection, which tumed out to be even less
than what was projected, he has not raised
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any tax. Now why has he chosen to take the
risk of this gamble, if atallit were a gamble?
According to me, it is not a gamble. What
has happened lastyear? As ShriRam Kapse
has rightly pointed out, we were passing
through a massive recession and there was
less production.

There was no production at all in sever-
alindustries. Their capacity was lying idle or

unutilized. The present Budget will give a .

massive boost to the industrial production,
employment and investment . And with this
redoction in the interest rate and massive
production the deficit will be wiped out. As a
result of this will be more revenue and much
more development than has ever taken
place in the past. This is the only time when
this risk can be taken. | will give you two-
three reasons for this.

Our foreign exchange reserves are at
all time high now. They have risen from 1
billion dollar to 13-14 billion dollar.

Our foodgrain reserves are neary 23
million tonnes, which was never there in the
last 7-8 years. :

Inflation is within the manageable lim-
its.

And, there is a massive direct and
indirect foreign investment to the tune of
nearly three-and-a-half billion dollar during
1993-94 which will boost industrial produc-
tion and will help the indian industries to
come up.

Last year, the Indian financial institu-
tions had sanctioned more than Rs.5400
crore extra loan, but during the course of 9
months, that is from April to December, only
- ‘Rs.900 crore have been disbursed. Thereis
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a time gap between the sanction and dis-
bursement. When this massive amount will
come to the Indian industrialists there will be
more production and more investment.
During the period from April to December
1993, the Indian companies raised Rs.18,000
crore in the capital market and they are
expected to raise 2.76 billion during this
year. This will not only boost the stock
market or share price, it will also be used to
some extent for productive purposes. This
will give more job opportunities because
there will be moare investment in the indus-
tries. | hope the entrepreneurs will take the
message given by the Finance Minister in
the right spirit. Yon are right in saying that
industrial production has stagnated at two'
per cent or less than two per cent. | am sure
it will go up. | am confident that if the
politicians, economists, entrepreneurs and
general public cooperate, we will have a
growth rate of 7-8 per cent.

SHRI SRIKANTA JENA : What are you
talking?

SHRI MURLI DEORA: You just wait
and see. Please do not be pessimistic. Your
party is not in pger, so, you do not have to
worry.

This Budget is welcomed by each and
every citizen. | remember, during a massive
meeting held by Shri Nani Palkiwala in
Bombay city, each and every citizen wel-
comed the Budget. The time has come
when by streamlining the tax collection sys-
tem, we can generate more revenues. |
remember, Shri Pranab Mukherjee used to
tell a story in AICC meeting. It is like this.

A Poojari of atemple asked his Chelato
guard the shoes of each and évsry person
who is coming to the temple to have a
darshan of the Lord.
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“Take care of their shoes and do not
allow any personunless he keeps his
shoes with you.”

[English]

A dynamic young man, like Shri
Saifuddin Choudhury came in his car. On
seeing too many shoes lying there, he kept
his shoes in the car and walked towards the
temple. The Chela caught hold of him and
asked, “Where are you going?”. Where are
your shoes? The man replied: “ The shoes
are in my car.” He then told him: “No you
cannot keep your shoes in the car, | had got
the order that the shoes must kept here
only.”

This is the situation of Dr. Manmohan
Singh. His instructions in some area have
gone in different directions. The Pogjari is
always correct.

[ Transiation]

" The shoes should not be lost; shoes
should be taken care of but the. disciples
guarded shoes inamannerthatthey caught
hold of the people who came without shoes.
Therefore, | would request you to .

[English)

Agree with him. | support what he had
been doing for the 15-16 days. Mr.Kapse, |
myself had taken six or seven delegations
from Maharashtra and Gujarat and even
from Silvassa. There are some anomalies.
| am very sure that Dr. Manmohan Singh will
see tothat before the end of this Session, all
these anomalies are removed. Theseanom-
alies must be removed.

Sir, | want to read Paragraph 56. | am
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supporting Mr. Kapse's contention. | quote:

“Customs duties though lowered in
the past three Budgets need to be
brought down further to make key
imported raw materials and capital
goods available to Indian industry at
reasonahle costs and also to reduce
unduly high levels of protection to
industry. Atthe same time, the scale
of duty reduction has to be so cali-
brated as to ensure that it does not
place unreasonable pressure on
domestic producers of similarprod-
ucts.”

Unfortunately what has been said in
Paragraph 56 has not been correctly trans-
lated. You take the examples of umbrella its
parts. (Interruption)

SHRI

JASWANT SINGH

(CHITTORGARH): Mr.Chairmaninthiscase,

as the hon. Member who is intervening on
behalf of the ruling party has said, the small
scale sector is disturbed. It is because ei-
ther, perhaps, they have not understood the
modification that you have brought about or
they are disturbed because earlier the ex-
cise collection etc. was not in the net of
excise duty collection. Now, they have come
either by way of excise duty or by way of
MODVAT. Would you first examine and
then recommend to your Govemment for
consideration that just as in the direct taxes,
you have introduced a very worthwhile mea-
sure called Présumptive Taxes? The Pre-
sumptive Taxes had feed the citizen from
the thraldom of officials and corruption etc.,
etc. Would you examine the possibility of a
Presumptive MODVA‘I’ or Presumptive Ex-
cise Duty so that the difficulties of the small
scale sector, the difficulties of the tiny sector
and the tyranny of the officials are eliminat-
ed? If that is done, then a great of deal of
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sectors that are coming in delegations and
are representing to your Government per-
haps might be eliminated.

SHRI MURLI DEORA: | am grateful to
Mr. Jaswant Singh. It is very easy to calcu-
late direct taxes on the basis of presump-
tion, but, according to me, it will be very
difficult to calculate indirect taxes on the
basis of'presumption. But this does not
mean that the Government should not draw
some line onthis particularthing. Onthe one
side, the Government will collect taxes in a
perfect manner and on the other side, there
will not be any inconvenience caused to
anybody else. What is MODVAT? It is cor-
rectsystem. Every country is goingin forthis
MODVAT scheme. Instead of collecting
excise duty from one producer, they are
widening the tax net. It is good to collect
money from more and more people by
bringing them under the tax net. You take
the example of people who produce yams,
hand Rerchieves, umbrellas etc. You see
there is a sub-Section in the Excise Duty Act
which says that there will be Excise Duty on
the products made out of cloth. He referred
to ties. And we see they levy excise on
handkerchiefs? Actually, that was not their
intention aiso. | know that in Gujarat, there
are ladies who justsit attheirhomes and are

making handkerchiefs. We took of their

delegations to Dr. Manmohan Singh and Mr.
Murky. They said that if they are coming
within the total tumover of Rs. 30 lakh, then
they need not pay tax. | went to say to the
hon.Finance Minister that thatis not correct.
| have found out from them today.

As per section 1/93, | believe even
though their total tumover is less than Rs.30
lakh still they are coming under the net of
tax. These anomalies must be removed. |
appreciate that you are talking about pre-
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sumptive tax. Excise department proposed
to have Gate pass and invoice on the book

to help declare correct invoice value to them
towrite onthe back of the invoice. So, those
who are declaring different invoices with
different angles will be eliminated, which is
a good thing. Some industrialist in Bombay
told me that now they have made a provision
that every Director of the company must
himself sign aninvoice on the back. Well, we
do not expect a Director of a Company to sit
inthe factory. Mr. Raghunandan Lal Bhatta
will agree with me in this respect. So, there
have been anomalies and Shri Manmohan
Singh orhis Govemment has not said some-
thing about them.

Yesterday he replied to the budget in
the Rajya Sabha and also met several del-
egations from Bombay - both Congress and
-Congress -he assured them that he is
looking into it. So, | would request him
without any waste of time, he should do it,
because these industries are totally exploit-
ed; it is not possible for them to work- the
industries all over Gujarat and even in
Haryana. Mr. Jaswant Singhis right. Earlier,
some of the people did not know what was
the real impact on the industry; they only
welcomed the Budget and rightly so. But,
later on, they came to know where they were
being harassed. So, they also got up from
their sleep and now they say this is where
they are put to inconvenience. There are
people who want to pay honest tax. So, the
Govemment, with the modified value.added
tax should see that the maximum tax is
collected from them; and aiso they should
see that they are not unnecessarily ha-
rassed. This is a good system; and it has to
be introduced in India, but do notdo itin a
large scale which will cover even the very
small and tiny sector. | would urge upon you
not to bring into the net of tax this small tiny
sector people. Mr. Ram Kapse is right. |
support him. Those people who are having



605 General Budget

30 or 40 or 50 people employed, there one
man is everything; he is an engineer; he is
also a Purchase Officer; he is also a Sales
Officer and so on. So, please do notbring in

to the net of these people ? Otherwise, you -

will have very serious problems; it will notbe
possible for any Excise Inspector in Bombay
or anywhere else to go and collect honest
tax from there. | know that Shri Manmohan
Singh himself deputed Revenue Secretary
and the Cabinet Secretary. They went to
Bombay and met people in Thane and other
areas. | amvery confident thatin the coming
days, they will find a solution to this. The
smallscale industry which hasbeeninarms,
Soon strike all over India in some field, | am
sure , will be helped by this. | am supporting
Mr. Ram Kapse: he is very right. (Interrup-
tion) He is coming to Bombay; he is ready to
meet you. You know, every day, your own
BJP people and people from Gujarat come
over there. We are with you. Why did you
say that there were differences between the
Congress andthe BJP? We do nothave any
difference between Congress and the BJP
on these issues-for SSI units.

Mr. Ram Kapse said aboutthe compet-
itiveness of the Indian econome. If one sees
what has happened to the Indian economy
for the last several years, three days or four
decades, on will find that there was a time
when the Bajaj Scooter was delivered after
12 years. Tata Telco truck-the deviltry was
four years. The market price of that Scooter
was three times the official price. So, this
gave undue protection to our Indian indus-
try. There was no Marketing Division in
some of the companies; they had only Des-
patch Division because there was no need
of having a Marketing Division. A Member of
Pariament would have to ring up to the
Managing Director to get it. What has this
resulted to? The new technology has not
come; more production has notcome. There
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was an artificial scarcity always continuedin
the licensing system of our country.

| must congratulate Shri Manmohan
Singh for allowing the Indian industry to face
the competition. Now they will face the
competition where not only Bajaj will manu-
facture scooter but 2-3-4-5-6 other people
will also manufacture scooter; where not
only Tatd and TELCO will manufacture
TELCO trucks but some other people will
also manufacture trucks. So there willbe a
competition, there will be price competition.
There will be competition on quality, mainte-
nance, services, etc. and this will really help.

Our country has vast resources. This
can only be exploited if we are allowing our
industries to compete. | may remind that
within one generation the countries in East
Asia like Indonesia, China, Korea, Thailand,
Malaysia, Etc. today have a living standard
which is much above ours. The proportion of
poor inthese countries has declined from 40
per cent and higher in the early 1960s to
below 10 percent. .,

20 years back they were just like as we
are today. Why? Because they adopted the
reforms and we continued to follow with the
same licensing and permit policy. So let us
not worry about the past now (terruptions)
| am trying to say, wet us not worry about
what has happened in the past. We must
open our doors, we must liberalise,

Our Prime Minister, earlier this week,
wasinthe UK. | just wantto quote alittle line
from ‘The Economist’ which was reproduced
by the ‘Sunday Times'- What was the state
of affairs of Indian economy and what should
he done now? | am quoting:

“The Economist’ recently concluded
nowhere else, not even in Commu-
nist China the Soviet Union the gap
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between what might have been
achieved and what has been
achieved is as great in India.”

This is really true. | liked when Shri
Saifuddin Choudhury was telling me in the
moming that we must change and we must
correct our mistakes. If we do not correctour
mistake today, the world and the future
generations will not forgive us and | am
ready to say that we have made mistake
also.

SHRI LOKANATH CHOUDHURY: We
do not agree with you.

SHRIMURLIDEORA: Youdonot agree
with what China did, you agree with what
Russia did, | do not know which country you
will follow. There is no other country left for
you now.

SHRI LOKANATH CHOUDHURY: You
are a country and other should follow you.

SHRIMURLIDEORA : Yes... (Interrup-
tions) But | agree at the same time with the
Indian industry's demand. There should be
a level playingfield available to them. What
are the disadvantages they are facing, we
must look at them also.

Our Indian industries are paying very
high rate of interest and the foreign indus-
tries are paying low rate of interest ply 6-7
per cent. The Indian industries are paying,
after the reduction of 3 percent, 15-16-17-
18 per cent interest. We must see that
welcome the foreigners for a healthy com-
petition and not at the cost of our industries.

You are talking about free trade. If you
see in America and Japan, there is more
managed trade then in India or anywhere
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else. | agree with you. You hardly can take

- a product and sell it in Japan. What has

happened between President Clinton and
the Japanese Prime Minister, last month, in
Washington? They did not agree. They are
thinking of putting Super 301 on them. So
we must protect our healthy industries. We
must protect our indigenous industry in a
healthy manner. But that does not mean we
should curtail the production. That does not
mean that we have a licence and when you
need 100 cars, you give licence for 90 cars.
That will not bring prosperity. (Interruptions)

MR. CHAIRMAN: Not like this. Let him
continue.

SHRI ABDUL GHAFOOR (Gopalganj):
Heis the mostindependent Congress MP of
whole of India.

SHRI MURLI DEORA: Sir, we had a
securities scam.

SHRIJASWANT SINGH: Sir, with your
permission, may | ask the hon. Member
about Manhattan clarification?

There are three figures which intrigue
me. There is roughly Rs.13000 crore in
foreign exchange.

SHRIMURLIDEORA:ItisnotRs. 13,000
crore; | want to inform you. A dollar is no
more Rs.10; it is Rs. 34 or so.

SHRI JASWANT SINGH: All right; 13
billion. Roughly it comprise the FCNR , NRI
deposits and the monies that have come in
forinvestment. (/nterruptions) Then there is
roughly an investment proper in Indian in-
dustry, the venture capital which amounts to
roughly about Rs. 3,000 crore to Rs. 4,000
crore— | do not have access to the exciet
figure and the Indian industry managed to
have about Rs. 18,000 crore. On the surface
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of it, that amount of 13 billion which they
were speaking of is relating to venture cap-
ital money. Itis in India today, it could be out
of India tomorrow. Would you comment on
that? That is one point.

The second point is, if the venture
capital amount is only Rs. 4,000 crore, is
there any institutional difficulty in greater
absorption of money or are we doing some-
thing wrong and promotion that money,
greater flows of money or is it because we
have not created the right climate for it?

SHRI MURLIDEORA: | agree with him.
Itis 13 billion dollars. Even though it falls as
a foreign exchange, it is not all the earned
money. | agree withhim. The FCNR and NRI
money is there. What is FCNR? Foreign
Currency non-resident Indian deposit. And
when they think that the rate of interest is
higherin another part ofthe world, they have
beenthatthe money is not recovered, when
they will withdraw. | agree with you. But just
see the confidence of these FCNR people!
The same people who were thinking other-
wise — | amtelling you, now nobody ill listen,
that is the problem — they have confidence
in this Government.

Yesterday, the representatives of
Merilynch, which is the world's biggest in-
vestment banker were here. All the world's
leading bankers are now coming to India.
They were having mutual funds; today it is
‘IND America. Nobody was ready totouchit.
Two per cent, three per cent of Libo. the
London rate of interest. Today we are pay-
ing 0.3 percent above thatrate. Very soon,
we will be getting some opportunities. That
is what the economic stability of India is.
That is what exactly | am saying. The Prime
Minister and Shri Manmohan Singh have
provided political and economic stability to
India. That is why the people are ready to
come.
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The same FCNR, when the Govemn-
ment supported by Shri Jaswant Singh was
there, started withdrawing. What happened
to the Bank of England? The Bank of En-
gland was not trusting with the place of the
gold. They said that they need the final
possession of gold. It has never happened
in the world. Forget India; not even in the
history of Russia has it happened.

Shri Jaswant Singh knows it.

We hadthis massive security scam and
I had the unfortunate or fortunate experi-
ence of being in the JPC.

SHRI MANI SHANKAR AIYAR
(Mayiladuturai): Say ‘unfortunate’.

SHRIMURLI DEORA: | agree with you.

| would remind the hon. Finance Minis-
ter that several economic reforms in the
financial sector which he had promised last
year— | am going to read some of them—
are still not implemented. | agree with what
happened in this year. We had the JPC
which did not allow several institutions to
function. We all know it. What | am trying to
say is, let us forget the past but now there
are several reforms which are needed at the
Bombay Stock Exchange and at the SEBI.
Strict transfer of assets etc., that must be
implemented now. The hon. Finance Minis-
ter had mentioned it in his Budget speech.
He mentioned it In the earlier years also.

The first thing is about the Reserve
Bank. He had promised that a Board of
Supervision of financial institutions will be
again fuimed. A lot of time is taken. He has
mentioned it in the Budget speech. | would
request him now 1o set up a Supervision
Board.

The hon. Finance Minister spoke about
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recovery of bad loans also. Yesterday we
discussed about it. This moming also there
was a question. Forshares aboard will have
to be set up. So far not even one has
become operative, whether may be the
reason. | would request the Government
not to spend more time but to do it quickly.

Proper transfer system should be there
in the market. Scripps are transferred but
the assets are not transferred physically.
This was also promised. What they call
national depository system has to be intro-
duced. were the physical transfer of shares
does not take place.

| would request the Finance Minister to
see that it is implemented early.

About setting up National Stock Ex-
change, a promise has been made two
years back. | know the steps taken in Bombay
in this regard and National Stock Exchange
is coming. Now the time has come. It should
not be delayed.

They are several FERA amendments,
which have been promised by the Govern-
ment. They have been delayed consider-
ably for alongtime. The promise madeinthe
last Budget has been implemented during
the year 1993-94. | am sure that this will be
implemented early.

One other point is about the reconsti-
tution of the RBI Board. This Board was
constituted some eight to nine years back. |
xnow what the Finance Minister has said in
the JPC meeting when he appeared before
the Committee. | would submit that the
Government should not take any more time
in reconstituting a dynamic RBI Board
yiving representations to all seclions andto
those who can contribute.
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Sir, now | would like to gointo three vital
sectors of our economy. The frist one is oil.
In 1993-94, the target fixed was 31.6 million
tonnes and the actual production was only
28.6 million tonnes. That means, the pro-
duction is less by 16 or 20 per cent. The
Eighth Plan target for 1994-95 is 44.35
million tonnes, ltis like a dream. We are all
aware that we cannot achieve that target.
The target is not achieavable. The largest
amount of our foreign exchange is spent on
oil and petroleum products. The import bill
for crude and petroleum products in the
Eighth Plan, Shri Mukherjee will agree with
me, was estimated to be of the order of Rs.
8,900 crore. And it is estimated to go up to
Rs.1,09,107 crore. There is a massive
increase of 25 per cent, that too when the oil
price is not \éery high in the world market.
Plenty of oil is available at quite a competi-
tive price in the world market today. This is
what is happening. In the early 1980s, the
domestic production of oil was two thirds of
the consumption. In the early 1990, the
domestic production of oil was one third of
the consumption. From two thirds, it has
come down to one third. Whatis to be done?
Everyone is aware as to how ONGC and
other oil departments are working. | do not”
want to comment on that. Everybody has
commented about that. They are not work-
ingwell. Whatis needed is that must revamp
our domestic oil industry. ONGC, which has
been converted into a public limited compa-
ny, should be given a good Chairman, good
powers, good managerial skill with proper
control and autonomy, in order to see that
this largest sector, this vital sector in our
Indian economy is not allowed to go hay-
wire.

Sir, large scale investments on explora-
tion of oil by big giants from the West are
coming. Big giants from the Westlike SHELL.
OMACO, GULF, CALTEX are coming back
to India now. | remember that near my
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constituency, there are ESSO and SHELL.
They are going to wind up. But they were
nationalised. | am not against their coming
back. The hon. Finance Minister is aware
that they are comirg back to market lubri-
cant and aviation oil— that is not enough—
which our Indian oil can do. What is needed
is this. They have a massive technology
They are doing explorationin Vietham, Cam-
bodia, China and Mexico. They must be
asked or rather forced to invest in explora-
-tion work.

(Interruptions)

SHRI JASWANT SINGH: Then, why
have you given it to Videocon.

SHRI MURLI DEORA: If they have got
the technology, then why not? We should
give to any Indian company. Why do you
worry about the name Vedeocon? If any
Indian enterprise in joint or private sector is
willing to explore oil, then it is hetter to
explore oil. Shri Jaswant Singh, | had been
to Saudi Arabia and Dubai twenty five years
back. | had also been there eight years
before. Now, you see what is happening in
Dubai now and what had happened there
twenty five-years back and also what is
happening in Indonesia now. They have
allowed their oil to be explored by these
multi-nationals. | am sorry that some Mem-
bers of my Party or the Opposition may not
like this. we should have allowed our oiltobe
explored by them. | have said this for the
fourth time in my speech. Last year the
Govemment has agreed to give oil explora-
tion to these big multi-nationals. You have
no other way because they have the tech-
nology and the amount of money, which is
required for this is Rs. 5,000 crore and it is
over 2 billion dollars. And no Indian industry
will be able to do this. | would request the
Government to see that this exploration of
oilis done by these big muiti-nationals rather
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than marketing tube oil, lubricant and avia-
tion oil.

| come 1o the second most important
infrastructural sector in our country and that
is power. We have 73000 mw capacity in
private, State and Central Sector under the
three heads—hydro, thermal and nuclear.
Thisis notenough. Atthe peak shortage, the
availability is nearly 30 per cent of the total
demand and supply. Those who live in Delhi
know how the power goes out. This is not
good for our country. The massive invest-
ment in power sector has to take shape. |
must congratulate the Government for al-
lowing these multinationals and private sec-
tortocome into the private sector. {/Interrup-
tions)

SHRI MURLI DEORA: | congratulate
the Government becauseitis betterto allow
the multinationals in the power sector. It is
better to allow private sector than to starve
the power sector. (/nterruptions).

SHRI MANI SHANKAR AIYAR: Sir, if
we exclude the three States that is Bihar,
West Bengal and Orissa, we will have all the
power in our country. (Interruptions)

SHRI SRIKANTA JENA: If you exclude
Bihar, Orissa and West Bengal then no
multinationals will come because coal is
available there. (Interruptions)

MR. CHAIRMAN: Some intervention is
good but not for all the time.

(Interruptions)

SHRI MURLI DEORA: Sir, the Plan
allocation for the power sector in 1993-94
was Rs. 7461 crores andin 1994-95 itis only
Rs. 8484 crores and the budgetary support
has gone up by 27 per cent and that is from
Rs.2445 crores to Rs. 3117 crores. How
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much power can it bring in real terms? |
think, it can bring a very litile, may be 4500~
{5000 mw. So, this is not enough. The
govemment has done rightly to allow the
multinationals and Indian private industries,
large and big, to come into the private
sector. Sir, | have a suggestion. | donot want
to gointo the leaflet which has been circulat-
ed by Shri N.K.P..Salve the case for the
privatisation of the power sector— which
has been given by my friend, Shri Srikanta
Jena. (Interruptions) there has to be one
uniform policy. You cannot treat one Amer-
ican company in a different manner with
another Americancompany. What has hap-
pened? We have guaranteed 16 per cent
minimum return. That means money will be
given if the State Electricity Boards like
Orissa do not pay. (Interruptions) | have
learnt this from the Energy Committee
because | was a Member of the Energy
Committee. | went into all these things.
Otherwise, | did not know. Sir, | raised this
point in the Standing Committee also. Th
Government s giving over and above 16 per
cent a bonus for higher PLF and that higher
PLF is over and above 68.5 per cent. The
leaflet supplied by Shri N.K.P Salve says
that the average plant load factor of these
industries will be 82 to 83 per cent and
privately Mr. Salve saysitis 90 percent. This
is not correct. | am all for the investment of
multinationals in power sectorwhether some-
one likes it or not. | am for one thing that
there has to be one standard and one
criterion for everyone. ’

The Chief Minister of Orissa— | am
grateful to Shri Jena who has given me this
information— because he made a private
deal with somebody, has given one percent
bonus instead of 0.7 per cent on every one
per cent increase in the Plant Load Factor.
Normally, after 68.5 percent, if youincrease
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the PLF by one per cent, you get, 0.7 per
cent extra bonus, but the Orissa Govern-
ment has given one per cent bonus. The
other States which are negotiating are giv-
ing 0.7 per cent. So, there has to be one
barometer for this. | do not want to take the
company’s name because | have got noth-
ing to do with the name. What | am trying to
say is that the Govemment of India has to
direct that there has to be one uniform
policy, be it Orissa, be it Maharashtra, be it
Delhi or be it any other State... [Interrup-
tions]. To a Communist, you can never
teach. They will always say that they are
teaching you. They know it very
well..(Interruptions) O.K., | am sorry. |

apologise.

Sir, you are yourself an hon. Member
from Bombay. We must see that the con-
sumers are also protected in the future
power tariff. There are dangers that if the
Government is going to make agreements
with the multinationals now, | am speaking
againstthe multinationals here—that power
lariff is done in dollar terms, and god forbid,
if the rupee devalues a little more, Jaswant
Singh ji, whatwill you discuss inthe Commit-
tee? Instead of paying Rs. 1.80 or Rs.1.90,
the consumers of India will have to pay Rs.5
per unit, or may be even more than Rs.5..
(Interruptions) In Orissa, itmay be even Rs.
7, because by that time Mr. Jena may take
over. | would request the hon. Minister,
through you, that: (a) the Goverment must
have a uniform policy for both, the Indian
companies and the foreign companies, as
far as the privatisation of power sector is
concemed; and (b) the Government must
protect the overall interests of the consum-
ers and see that they are not unduly and
unnecessarily paying a very very high price.

One suggestion that | have is about
giving fiscal incentive to industries for cap-
tive power generation... (Interruptions).
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SHRI NITISH KUMAR : You did not
touch the matter of equity.

[English]

SHRI MURLI DEORA: | agree with
them, Sir, Wlk'lereverthey are right, | support
them. There is one more point that the rate
ofinterestin the world marketis 5-6 percent,
My friend from that side has just said that
debt charges are very high and it is good to
have equity rather than loan. Equity is al-
ways better than debt. | agree with him. But
in the case of power sector, it is not good
and, | am sure, the Finance Minister will
agree with me that today we can borrow
money from the world market at six per cent
or seven per cent or eight per cent. On the
otherside, if we allow the equity participation
by foreigners in the power sector, we are at
agreat loss. We are giving them a minimum
of sixteen per cent, overand abovethatone
per cent or 0.7 per cent bonus on the extra
PLF, forwhichthebase itselfis only 68.5 per
cent, which is very low. So, in real terms,
they will get 29-30 per cent. | would request
the Finance Minister that one should not
insist on this debt equity ratio. | know there
are norms about the debt-equity ratio which
thetoreigners have tofollow. Butinthe case
of power sector—not in the other cases
there has to be more equity than debt. Inthe
case of power sector, when such massive
gurantees are given, when such massive
protection is given, this is not advisable, and
grateful to Shri Jena for reminding me about

this.

SHRI SRIKANTA JENA: Mr. Deora,
how is it that the Ormrisa Govermment and the
American Govemment agreed to come to
the Govemment of India?

SHRI MURLI DEORA: Maybe, he has
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promisedthat he will sendsome of the M.Ps.
here. You may be the frist. So, do not worry.

Sir, lhumbly suggest that sixty percent
of the commercial power by the State Elec-
tricity Boards in India is consumed by indus-
triesin India and one suggestionis thatfiscal
incentive should be given to the captive
power generating comparies. Somebody
may be putting up a refinery. He will spend
7,000 to 8,000 crores of rupees on this. He
will be needing a 90 MW or 100 MW power
plant.

Why should we given him the power
from our own grid? Itis better to force him to
have his own captive power plant like what
we have done in steel mills, collieries or in
some refineries. One thing thatis coming—
| was told and | believe-is that in order to
encourage captive power generation by in-
dustries, 100 per cent depreciation should
be provided. | remember that | discussed
this in the Consultative Commitiee meeting
with the Finance Minister and he was rightly
worried that if this is given, then we cannot
depend on the imported fuel. | was told that
using low grade residual fuel oil which is a
sort of a waste from the refineries, if we can
generate power, then it will be good and
cheaper in a massive scale. | was told that
the cost of this power generation will be
really one- third and half of this. So | would
request the Finance Minister to please con-
sider giving more fiscal incentives to captive
power generation which will be very useful.

| come to another point, that is, foreign
investment. A few days back, | had the
privilege to hear the speech of Mr. Nirmal
Kanti during the discussion on the Mines
andMinierals Amendment Bill. When | heard
his speach | realised that these people are
still worried about East India Company. At
thattime, Mr. Jaswant Singh was not present
here. | do not think that this country is so
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weak and that our people are so foolish that
they will allow the East india Company to
take over this country again. Fortunately
there are no Mir Zaffers found as everybody
is a patriot here. If there is foreign invest-
ment in this country, this country can be
taken overby multinationals or large houses
but here, | would very humbly urge one
point, About foreign investment, specially
on equity, there have been lot of articles
these days. Lot af media barons are coming
to India and you know who they are. | know
some of them and | have met some of them.
we must see that their equity participationin
Indian media like television centres and
Indian newspapers should not be more than
50 per cent. Even in America, it is not
allowed. Their equity holding must not be
more than 50 per cent. | am saying this
because some of them talked tome. | am
telling you the truth and { am not ashamed
of that. | am proud of it and so, | am saying
it. We welcome foreign investment even in
media sector whether it is CNN to Rupert
Murdoch orwhoeveris there. Butl amtrying
to say that it will be dangerous for our
country allow them to hold majority share
holding, thatis, more than 50 per cent. They
have come already and in Zee TV itself,
Rupert Murdoch is holding less than 50 per
cent and an Indian is holding more than 51
percent. If we have a policy, they will follow,
| guarantee you that if our policies are clear,
any foreigner will follow the line. They will
not get a market like what it is in India, a
market of 400 to 500 million people who
witness them or who can read their things.
Nowhere in the world you can have such a
market like India, Mr. Saifuddin Choudhury.

SHRI SAIFUDDIN CHOUDHURY
(Katwa) : The problem is with ourselves. Itis
not with them. If we are all right, then they
cannot do anything.
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SHRI MURLI DEORA: Then why are
you worried about these things. Yesterday,
your leader was telling about East India
Company.

One-fourth of our population lives in
urban areas and | know that a majority of
Members of Parliament are from rural India.
They talk about poverty, unemployment,
etc. in rural India. It is all right But one does
not know how much poverty, chaos, tension
andcrime is there inurban areas. Of course,
urban-areas are growing up and by the end
of the century, one our of three Indian will
live in urban India like in Delhi, Bombay,
Madras and other big cities. Now the time
has come that we must have a national
urban policy. We should see to it that the
mistakes committed by other countries in
the world should not be repeated by us.
People say that if you go to Bombay, you will
get a job. But | want to tell you how much
unemployment is there in Bombay itself.
Slums and crimes are because of unem-
ployment. | have a suggestionto make here.
This is the ninth time that | am making this

suggestion.

SHRI NIRMAL KANTI CHATTERJEE:
Therefore, Bombay employment exchange
register does not show any decline. Is that
true?

SHRI MURLI DEORA: | do trust
empolyment exchange in Bombay or Delhi
or anywhere. '

You may very well quote me. | am on
record and | say that these employment
exchange do not indicate the real extent of
unemployment because people do not go
there. | know my remarks are going on
record but | am not worried. The Finance
Minister himself knows this. At least, he is

trying to do something about it. Se, please
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don't create problem for him. If you can, try
to help him.

In every Budget, whenever | speak, |
am saying one thing and the Finance Minis-
ter knows about it. In every budget, he talks
about the economic reforms. There is a
thing called the ULCH Urban Land Ceiling
which should be done away with. In Delhi,
Bombay, Madras and Calcutta, thousands
of acres of land is still available where
houses can be constructed. In South
Bombay from where | come and which is
known as Manhattan, a newly marriedyoung
man who is educated in America or some
other country and who wants to serve his
motherland cannot aspire to get a small flat.
He may be earning Rs. 30,000 a month and
his wife may be getting a salary of Rs.
15,000. But even this money will not enable
him to get a small flat of one room and one
kitchen. They have to pay nearly Rs. 30
lakhs for a house. Since they cannot afford
it, they have to travel nearly one and half
hours from their home to workplace. So,
What is needed is a massive construction
programmes for urban houses. The land is
available. But this Urban Land Ceiling Act,
which in my view is a foolish and retrograde
Act that the Government of India has iin-
posed on the peaple of India, should be
withdrawn. It should be amended or abol-
ished.

SHRI NIRMAL KANTI CHATTERJEE:
Activate Shrimati Sheila Kaul!

SHRI MURLI DEGRA: | have told her
so many times.

Shri Ram Kapse has mentioned in his
speech about the huge capital required for
a fertiliser plant. And how much employ-
ment is generated from it? On the other
hand, with a minimum of capital you can
generate maximum number of jobs from the
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housing sector. Not only more jobs, it will
give a boost to cement, steel and several
other industries. | request the Finance

‘Minister that before he goes to the next

Cabinet Meeting, he should see to it that
there would be a proposal for abolishing this
ULC. (Interruptions)

| request the Finance Minister and the
Govemment that they should see that this
Urban Land Ceiling is removed. There is a
great need for an Urban Infrastructure bank
on the lines of NABARD. This bank can
finance urban infrastructure such as bridg-
es, water supﬁly. sewerage projects,
Calcutta Metro and so on. You can very well
imagine the employment potential of these
projects.

[ Translation]

SHRI DAU DAYAL JOSHI (Kota): Mr.
Deputy Speaker, Sir,aninvestmentof Rs.11
thousand crore has been made in the
Chambal Valley factory and there are only
325 people working in it and you claim that
fertiliserfactories willgenerate employment.
Likewise, Rs.700 crores have been invest-
ed in Shri Ram Cement Factory of Kota
where only 200 people are working. Thus
you claim that the Cement factory will also
be job-oriented. How it would be possible?

SHRI MURLI DEORA: | said that if -
there will be comprehensive schemes of
Housing, the people of Cement Industry will
be raising a hue and cry that cement is not
being sold. You did not get my point. | tender
an apology and yield to you.

[English)

| would like to make one more point
about the PSU disinvestment. | would very
much like the Finance Minister to pay great-
er attention to this aspect. Unfortunately, he
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is not in the House just now. In the JPC on

Securities Scam also, we discussed about’

the PSU disinvestment. Day before yester-
day, there was a short notice question and
Shrimati Krishna Sahi was replying to it.

SHRI NIRMAL KANTI CHATTERJEE:
To put it correctly, she was not replying!

SHRI MURLIDEORA: Inthe firstphase
of disinvestment by the Government in 37
PSUs has yielded Rs. 3,038 crore. The
Minister of State for Finance. Mr, Murthy
may please bring it to the notice of the
Finance Minister. Here, what | am trying to
drive home is the point that while repealing,
the hon. Minister for Industries has men-
tionedthat they have some scheme where-
by they auction the shares. This is not a
correct scheme.

16.00 hrs.

This is not a correct claim. | would like
to say it again. | would like to t:-ring'to the
notice of the Finance Minister certain figures
of disinvestment of shares. In the case of
BHEL disinvestment if shares was 20 per-
cent. As against the market price of Rs.130,
the share was sold at Rs.38.10. In the case
of MTNL, disinvestment of shares was 20
percent. As against the market price of Rs.
290, it was sold at Rs. 46.30. In the case of
SAIL, as againstthe marker price of Rs.75,
the share was sold at Rs. 13.20. Inthe case
of VSNL, as against the market price of Rs.
1700crore, the share was sold at Rs.123.30.
It is for you to say whether it is loot or
something else.

| would like to bring to your notice that
this system of brining in a handful of
organisations like the GIC, LIC, UTI, etc.
should be scrapped. | would say that there
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|
is a need for disinvestment. There is no

reason for the Government of India to hold
more than 51 per cent if the shares. Over
and above 51 per cent share, each and
every one of the 49 per cent shares from
the PSUs should be disinvested. Public
Sector shares are not available to be thrown
atany price. We must seethat a properprice
mechanism is followed and proper price
mechanism can only be followed by having
aproper equity ratio. | donotwantto gointo
itjust now. These shares should be allowed
to be quoted in the stock market.

There is a huge unutilized World
Bank’s credit available with India. Over 15
billion dollars of loan, which was supposed
to have come and for which we are paying
the commitment charges, is still lying
unutilised. There is somuch delay inthis and
this needs to be streamlined. What is the
use of getting a World Bankloan for Calcutta
Metro; whatis the use of getting IDA loans
for Bombay Water Supply Project if the
money is not disbursed by the Finance
Miflistry? There is a considerable delay in
this. It must be streamlined from the time of
project evaluation, sanction and execution.
Thanks to the Standing Committee on Ener-
gy from where | came to know that some
sanctioned projects were not given money
in the midstream. For example. Bombay's
Tarapur IV and V Nuclear Plants, which
were sanctioned in 1989, got only Rs. 700
crores and now the cost has gone up by
threefold. Similarly, inthe Health Sector, we
have utilised only 8 per cent of the World
Bank'’s credit sanctioned for Family Plan-
ning programme and other health care
programmes. | would say that all the
commitments made by the Government
must be honoured.

I am shocked to see that the Govern-
ment, which is talking of liberalisation, inter-
national credibility and so on, had made a



625 General Budget

commitment to export 1000 bales of cottoon
but, now they have directed the Maharashtra
Cotton Federation not to honour this com-
mitment. This is not correct. Once a commit-
ment is made, whether by a Government or
a private corporation, it must be honoured.

Otherwise, the country’s name will not
be anywhere in the international market. |
was told that some promises were made in
the backward areas for giving Central sub-
sidies. Here, some hon. Members were
talking about backward area development
in Silvassa, Dadra and Nagar-Haveli. What
had happened to the promise regarding
release of money made to the Industries in
19867 Still, those moneys have not been
disbursed. What is the use -1 g to the
backward are like Silv.i:. - .....1 Dadra and
Nagar- Haveli? You k' .v that 20 per cent
subsidy is being given by the Government of
India. Still this money has not been dis-
bursed. So, this must be disbursed.

Sir, we have two main opposition par-
ties here. They are the Left Front comprising
of CPl and CPM. | must congratulate my
friend” Mr. Jyoti Basu. Even though his
party's representatives here, were totally
against the Reforms and Liberalisation Pol-
icy of the Finance Minister but Mr. Jyoti Basu
was implementing them over and above
what we were doing here. Heismuchahead
of Dr. Manmohan Singh.

When some multinationals or large
house go from Bombay. Mr. Jyoti Basu,
gives them the best lunch in Calcutta
Gymkhana. | mustcongratulate him forthat.
The only State in India which has even
privatised milk dairy is West Bengal. They
have Mr. Viren Shah's company. There is
nothing wrong in that. | am congratulating
him for that. | am notagainst him. Now, take
the example of Calcutta Metro, Thefirstloan
which was given by the World Bank had
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gone tothem. Mrs. Geeta Mukherjee knows
about that.

SHRI SAIFUDDIN CHOWDHURY:
There is nothing wrong in that. The question
is not of public sector or the private sector.
Just like public sector, it is harmful for this
country.

SHRI MURLI DEORA: | fully agree with
you. When the question of ISCO’s
privatisation came, the first man who advo-
cated it was Mr. Jyoti Basu. You know very
well. You people, whether itis Mr. Saifuddin
Choudhury or Mr. Nirmal Chatterjee end Mr.
Somnath Chatterjee and your friends may
talk something else. So, Sir, they are follow-
ing suit.

SHRI MANI SHANKAR AIYAR: They
are running an export form oriented from of
communism in the country!

SHRI MURLIDEORA: They are follow-
ing a double policy. They first policy which
they are following in West Bengal is good for
the progress of the country. | am glad to say
that hon. Members like Mr. Saifuddin
Choudhury, Mr. Nirmal Chatterjee and Mr.
Samnath Chatterjee are seeing the light
now. They are realising that there has to be
achange in this country. The country should
be al- lowedto starve. This country cannot
be anymore a victim of this old and foolish
regulation which we have followed. | would
say that, please wake up now and see that
these Economic Reforms which you are
supporting in your State, you please support
them here also.

The second opposition party is BJP.
They are the biggest hypocrites in the whole
world. | am ashamed to tell you this. When-
ever Mr. Advani unfortunately Mr. Jaswant
Singh has gone out, | do not want to say
anythingin his absence—comesto Bombay,
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he meets Mr. Tata, Mr. Birla and Mr. Nani
Palkhiwala and tells them that the reforms
that are taking place are his party's. These
are his pregrammes and the Congress P4r-
ty had hijacked them. they even say that if
BJP comes to power, they will make Dr.
Manmohan Singh, their Finance Minister.
Dr. Manmohan Singh is not a fool to go and
become their Finance Minister. everybody
knows that they will never come to power.
This hypocrisy will not do. When Mr. Viren
Shah and.-Mr. Jaswant Singh went and
talked on Economic Forums like the Cham-
ber of Commerce, Cll, FICCI and
ASSOCHAM, they said that they are for the
Economic Reforms. Here they say that the
Govemment of India has sold both soul and

sovereignty to the World Bank. This is not

good.

I want to show you ‘The Times of India’
newspaper Report of 28th February,1994. |
was coming to Delhi. In the plane, | saw this
report. | will just quote only one sentence:

BUDGET-Handiwork of World Bank -
Advani

The Budget was not presented. | do not
know whether Mr. Advani has any Joytishiji
who has told him that the Budget will be the
handiwork of World Bank. This is not good.

[ Translation)

SHRI DAU DAYAL JOSHI: This years
budget, of course, has been prepared by
Manmohan Singh ji but they have been your
guide

SHRI MURLI DEORA : This is why,
probably, that we repaid some of theirloan...
(Interruptions)...But Joshiji Advaniji did not
say what you are saying.
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Sir, | hope in the future elections. the
time will come in our country when the issue
in elections will notbe construction of temple
or jathi or whether you belong to Scheduled
Caste or whether you belong to a particular
language or whether you belong to particu-
lar State and so on.

| hope the people of India will choose
their candidates and their political parties on
the performance of their economic agenda.
Let the people decide what is the economic
prosperity that we had promised; and let
them decide within 21/2 years whether 21/
2 we have achieved it or not; whether have
delivered the goods or not. The economic
performance of any Government in power
should be the agenda for the election. That
should be the real issue, and nottemple and
caste.

I am sorry, in his concluding speech,
Mr. Ram Kapse says, “when the people of

. India will vote, they will come to know.” He

has made up his mind. Again some other
astrologer has told him that his party will be
voted to power. | wish him good luck. | think
he knows what he will get.

[ Translation)

SHRI SHARAD YADAYV (Madhepura) :
Mr. Chairman, Sir, just now our.hon. Mem-
ber, Shri Murli Deora was delivering his
speech. The points he raised.... (Interrup-
tions)

16.12 hrs.
[SHRI TARA SINGH in the Chain
Mr. Chairman, Sir, just now Shri Murli

Deora spoke on the dreams of Manmohan -
Singh ji and the hon. Prime Minister while
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referring to the new economic policy and
tried his level best to acquaint the House
with those dreams. | would like to draw the
attention of the Govemment and the House
on two-three principal issue while | com-
mencing my speech on this years’ budget.
No nation, no country and no society can be
formed in the absence of dreams. Different
.people may dream differently but now we
" should start thinking upon our dreams. At

the time of India’s struggle for freedom, .

Mahatmaji had conceived a vision of ideal
villages and ruralIndia. Mahatmajihad seen
the plight of India when she was under
foreign yoke which compelled himto analyse
as to the why English dreamt of taking
charge of India's polity and administration
and made endeavours in that direction had
set its feet on Indian soil after the East India
company. If we glance through the contem-
porary history, we can find that Mahatma ji
perceived that our indigenous industries
though they were only a few and could be
counted or figures, had such animpact that
the whole European market was repelled
with product. The mechanised civilisation of
Europe paled into insignificance before it.
When European machines could not com-
pete with it and all the efforts of East India
Company in this direction failed, they, lastly
resorted to grabbing the political power in
India without which they could not have
ruined the cottage industries and the
handloom industry. /

Mr. Chairman, Sir, it was after that
dream that Mahatma ji refrained from wear-
ing the machine-made foreign cloths. Ma-
hatma ji himself spinned the yam, wore the
cloth made of it but never covered his whole
body. He told the freedom fighters that one
who did-not reach at the doors of the jail of

Satyagraha using exdlusively Indian goods’

could not fight the war of independence.
During the country’s war of independencz,
people observed fast within the walls of jails
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demanding the spinning-wheel of khadi.
The history is replicated with such incidents.
Gandhiji had visualised such an Indian and
| would like to make a mention of a letter at
this time. Mr. Einstein, on leaming that
Gandhiji was vehemently opposed the de-
velopment of science and machine, wrote a
letterto him and Gandhiji gave a reply to that
letter. | may tell you, Murli Deoraji, thateven
today, that letter alone can guide us other-
wise nobody can save this country from
going to the dogs.

Sir, | have listened to the two budgetary
speeches. We have taken it very lightly and
| have witnessed many budgets but never
before, there was such aninevitable need of
a debate on the issue as to where shall the
budget take us in so far as this budget has
been outcome a serious yet funny exercise.
| rarely speak on budget but this time | have
been constrained tospeak onitbecause this
budget has given rise to many apprehen-
sions in my mind which remind me of the
letter of Einstein addressed to Mahatmaji in
which he had expressed his apprehensions
that the letter was against all scientific and
technological development. Gandhijirepliced
that Einstein was well informed by one of
Gandhiji's friends and that he might have
fallen a prey to misunderstanding without
Gandhiji getting-an opportunity to clarify his
position. In his letter, Gandhiji wrote that all
discoveries made in human civilisation, be it
a machine or anything else, was meant to
save human beings. He apprised Einstien of
the disadvantages machines had brought
with them, particularly in India where it had
deprived many of their livelihood, made the
survival of our country’s artisans difficult, -
rendered their skilled hands worthless and
on the whole puttheir lives in peril. He added
that he was deadly against the machines
which instead of helping human beings,
threw them out of jobs to perish in despair
Murli Deora ji, | surely, do not doubt your
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bonafides in what you have said. You have
portrayed a bright picture of the budget, that
istosaythatyou have merged yourdreams
with the hand, a big machine with that of
theirs. Gandhiji, too, saw a dream that was
different and that replaced machine with a
small one. 70-80 per cent of India’s popula-

tion get jobs from the villages and the fields. _

Those villages have to be uplifted frist. | tell
you about Gnadhiji's dream. He had told the
India’'s independence would be deemed fit
accomplice would be, when a daily wage
worker, the person of weakest section of
Indian society felt satiated. The data provid-
ed by Shri Murli Deora and Shri Manmohan
Singh can be taken as true and right only if
the life of this daily-wager is transformed
and if the resultant of prosperity makes his
face glows with saliety but if there is nosuch
transformation and no glow, then people
should resclve to dislodge the people in
power at Delhi and Lucknow even if they
have to lose their lives in this attempt as our
independence will be incomplete without it.
This was the dream of Gandhiji. Mani
Shankar ji, please sit down and listen to an
insignificantman like me... (Interruptions)...

The dream of Mahatmaiji's of Indepen-
dence has not come true as yet. Similarly,
Marx and Mao-tse-tung too had seen a
dream. You speak a lot about communism
and Marxism...(Interruptions)..

Inder Jeetji, | am like your younger
brother; what are you saying. Their joy knew
no bounds on the dismemberment of erst-
while USSR and they said that things were
in bad shape there, but Inder Jeet ji, that
dream of Marx has not shattered as yet as
China still stands strongly integrated and
undaunted. Raising of Kashmir issue at
Geneva sends a flutter in you but it hardly
aftects China when question of Tibet is
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raised because China is strong enough to
challenge America on the difference of ap-
proach on human issues. Marx had dreamt
of a new race of human being but it should
not be taken for granted that his dream has
shattered..(Interruptions)...

SHRI MRUTYUNJAYA NAYAK
(Phulbani): Tell something about your self.

SHRI SHARAD YADAV: Mr. Nayak, the
Khadi you wear and the party you belong to
have been rendered worthless. Therefore,
you can never understand this.

SHRI MRUTYUNJAYA NAYAK: You
were refuelling foreign planes at time of
Gulf-war?

SHRI SHARAD YADAV: | will tell you
Iraq war as well.

Mr. Chairman, Sir, | was saying what
was the dream of Mathatmaji. Chandulal
Chandrakar ji is present here. Gandhiji fell
assassinated before his eyes. Marx, Mao
and Lenin had dreamt of a new man and
Gandhiji had seen the same dream of build-
ing a new man, a new country in India. That
new man, new nation will be built from the
villages, the daily-wage worker. Nayakji
comes from Phullbani, a place that consti-
tutes the largest contingent of 52 per cent of
daily-wage workers of India butNayak Sahib
looks so healthy as if he as solved all their
problems. There is no sign of dismay on his
facethrough people are starvingthere. Here,
you have become the leader of the shouting
bridged and when you stand up, nobody
can speak...(Interruptions)... Please listen
one thing more Nayak Sahib, something
vital for you as you come from Phulbani.’ -
Mahatma Gandhi had seen a dream and
Jawahar Lalii had also seen a different
dream after observing situation in Russia,
China and Yugoslavia.
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There was a dream to set up Public
sector. | do not want to mention as to how
many thousand crores of rupees have been
invested in this sector in 45 years. After
independence, Jawahar Lal Nehru saw a
dream. Russia, Yugoslavia and China were
his models. Our Capitalist are reluctant to
investin the fertiliser and steel sectorforthe
fear of meagre returns.

He described the basic sectors like
electricity and dams etc. as temples of
modem India. In today's changing world
order, Narasimha Rao ji in place of
Manmohan Singh ji saw the dream. Murli
Deoraji's dreams is related to that
dream...(/nterruptions)...

SHRIUMRAO SINGH (Jalandhar) : Did
not Shri V.P. Singh see a dream?

SHRI SHARAD YADAV: It is said that
terrorism has been eradicated from Punjab
but this seems to be untrue when one looks
at your monstanches. Something seems to
be slipping out of one’s pocket when you
stand up..(/nterruptions).. we shall have to
see ourselves in Punjab whether terrorism
has been rooted out or not. It hardly matters
if Shri V.P. Singh from the Government or
Shri Narashima Rao. | am saying it because
ShriNarasimha Raois inthe Government at
present...(Interruptions)..

[English]

MR. CHAIRMAN : Please come to the
point. There are one hundred Members,
who want to speak on this.

. (Interruptions)

SHRI NITISH KUMAR : Sir, he is the
leader of our Party. He has just started his
speech. Kindly do notinterruption his speech..
(Expunged as ordered by the Chair).
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MR. CHAIRMAN: This is not the
way.(Interruptions)

SHRI NITISH KUMAR: This has never
been the convention of the House.. (Ex-
punged as orderedby the Chair.) He has just
started his speech... (Expunged as ordered
by the Chair.)

[ Translation]

SHRISHARAD YADAV: Youmusthave
an detailed knowledge of the independence
struggle and that era of pain and agony you
have passed through might make you
feel..(Interruptions) You are not stopping
him but me.

[English]

SHRI NITISH KUMAR: Sir, you know
that is the life of the Parliament. [Interrup-
tions]

MR. CHAIRMAN: Do you think that you
only know that that is the life of the Parlia-
ment and others do not know that? [Inter-
ruptions)

SHRI NITISH KUMAR: Otherwise, this
House will become a dull Chamber.

| Translation)

SHRI SHARAD YADAV: Manmohan
Singhji has earned applause throughout his
life and he may deserve it. In my opinion the
country way suffer from the shape which the
‘tountry will take and the nation that will
emerge after his incumbency. His new
dream, that Muriui Deora ji has tried to put
forth deftly; | would. through you, like to
mention to the Government that since the
inception of this Government in the Parlia-
ment, it has become a fashion.
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In 1990-91, the country wasin agrave
crisis. Any statement made by Manmohan
Singh ji or by a spokesman of the Govem-
ment says that there was grave crisis during
this period and they have averted it and
saved the country. What type of crisis was
there? Foreign reserves had come down to
the dangerous point. The industrial produc-
tion was 8 per cent. We should not forget
thatthe time of war between Kuwait and Irag
in 1990-91 and the cost of crude oil jumped
from $18 barrei to $ 40 per barrel.

" 1 agree with Deora ji that we pushed the
country into crisis and not bring it out of that
crisis and could not bring it out of that crisis
because we did not follow Gandhi’s path.
Had we adhered to his path, we would have
been in no crisis today.

Oil has become a trap for this country-
a kind of crisis. It has happened so because
we consume the maximum quantity of this
oil. If we observe ministry we will find thatthe
oilbeingtaken onein our country is sufficient
for the poer of this country. You have said
that we want to invite the Multi-national
companies for exploration of oil. If we want
to tide over the oil crisis, then definitely we
should invite them and exploration of oil
should be done because we do not have
enough capability, money and resources.
* We have notbeen able to make our country
~ strong. That is why we are unable to extract
oil. I would like to say that even if we have to
bow before a demonic power for exploration
of oil we should also dothat. Similarly, about
the question of resolving power crisis in the
country we should adopt the same policy of
collaboration with the multinational compa-
nies. Bit it has become a fashion to say that
there was a big crisis in the country in 1990-
91.
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Today the rate of crude oil is 13 dollar
per barrel. Shri Manmohan Singhiji can think
as to what will happen to this country if the
price of crude oil reaches 40 dollar per
barrel. You are saying that we have a foreign
exchange reserve of 13billion dollar. lwould
like to know as to how much you have
eamed? It should be clarified. A mention
was made here about NRIs that they are
investing their capital here and the Govemn-
mentis giving incentives forit. In China also,
their N.R.Is are investing their capital. Be-
cause of Mao-Tse-Tung, the China of today
has reached to such a position. There is a
great difference between the NRIs of China
and the NRIs of India. Ourcountry_has
reached this position through the efforts of
Mahatma Gandhi.

Had ourcountry been built accordingto
dreams of Gandhiji then the situation would
have different. Yesterday you said in the
Rajya Sabha that there was a lot of harm
was done due tothe incident of Ayodhya and
many NRIs did not invest left many of NRIs
fled the country. When there was a bomb
blast in Bombay. If there is no favourable
condition, the NRI will not invest his capital
here. Then where will your 13 billion dollars
of foreign exchange reserve he left? There
is aloan of 90 billion dollar on you. Now, you
can see the difference. How will you pay
back? In your Economic review, 1993-94, it
is clearly mentioned that there is a slump in
industrial sector and stagnation in agricul-
ture sector. When price are increasing how
can you say that everything is all right? You
are saying that we have made a lot of
Progress in compared to 1990-91. At that
time, the industrial production had increased
by 8% and atpresentithasincrease by 1.6%
. At one time you march forward but the
other time you move backward. This is the
economic scenero which is not stable. On
the one side, you are saying that our foreign
exchange reserve is full.  would like to have
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a clear picture from the Minister of Finance,
as to how much he has eamed by exports,
how much he has received from NRIs and
how much is given by the foreigners and
how much money of the foreigners has been
investedin the share market? So | would like
to say thatwhen we enterinto 1994-95, we
will find ourselves in debt trap. But you are
- not ready to accept this fact. | wish may not
happen and for this we will he depending on
God.

You have said that your achievements
are many. But | donot think so because until
you present a clear picture we will not he
able to get the information. You have men-
tioned about revenue deficit which is Rs. 58
thousand crore and your budgetary deficitis
Rs. 6,000 crores. How much efforts you
have putin to reduce this deficit. Till now you
have presented three deficit budgets and |
am of the view that you have drafted these
budgets on the guidelines of IMF. Now why
have you drafted the fourth budet also on
those lines. In spite of your best efforts the
deficit has not come down. Just to reduce
the deficit, you have increased the prices of
electricity, fertilisers water, sugar, petrol,
and diesel. The Finance Ministers have
been trying to bring Down the deficit during
the last 45 years but nothing much has been
achieved. This time the deficit of Rs.6,000
crores in this Budget has been very cleverly
worded by the Finance Minister. How you
have increased the budgetary deficit? Fig-
ures are fictitious. In this country English
language also helpsin juggle of these statis-
tics. | would like to say that you have taken
many steps for reducing this deficitbutithas
not leamn brought down. The deficit will beep
on increasing. You have eamed enough
through loans, but when you started paying
back the loans what will be left with you? If
it is started with 50% then what will be the
economic condition of our country? If you
start paying back long term as well as short
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_term loans, then | think our couniry will not

be able to save itself from entering into debt
trap. Shri Murli Deora has painted a very
rosy picture here. But it is true that we are
goingtobe entrapped and Manmohan Singhji
also knows in his heart about this fact. This
is abudget of a frightened Finance Minister
who is afraid of future disappointments.

SHRI PRAKASH V. PATIL (Sangli):
How will we come out of this disappoint-
ment?

SHRI SHARAD YADAV: | will also
explain that. | will tell you through my expe-
rience because | am not an expert of Eco-
nomics. | am an engineer. | am a student of
Mathematics. But | am not an economist. |
will not only speak on budget but | will also
give their alternatives. You have increased
the prices of sugar, diesel, gas etc. prior to
the presentation of .thisbudgetas you have
done for the last 4 years just to reduce the
deficit.

SHRIJAGDISHTYTLER (Delhi Sadar):
From where the expenditure of increasing
population will be met?

SHRINITISHKUMAR: You can ask this
from Narasimha Raoji.

SHRISHARAD YADAV: Now Shri Tyler
is clearly telling that population is a compul-
sion for us. All countries have come within ~
the purview of GATT and that is the compul-
sion. Our foreign reserves have reduced.
Therefore it is an obligation to collect from

‘aboard. we were onthe verge of bankruptcy

and if Russia had not helped us I think, India
might have been able not save its freedom.
Itis a fact. but when B.J.P. members sfpeak
about this truth, they say that it is a matter of
self-respect. Tooveremphasise their points,
they say many irrelevant things but that will

not solve the purpose. Now our matter is
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also settled. Whenever they speak irrele-
vant things, we tell them not to behave in a
uncivilised manner.

I would like to say that this is a fact that
the Finance Minister has tried his level best:
to meet the deficit but people want to know
thattruth. | would like to say this also that the
budgetary deficit will not decrease rather it
will increase and it will reach a dangerous
situation. At present, you have mentioned it
as about 6 thousand crores rupes. It will go
on increasing. It is not under your control to
check the price hike. Now | am telling you the
dates for which you have asked. You said
that we have foodgrains stock. When Shri
Murli Deora was speaking on this subject
thenthe Members of treasury benches were
thumping their desks. | would like to say that
it is good to thump, but this thumping
should be forboth the things. The foodgrains
stock of FCI is not the result of our efforts
alone. there is a bit of a dream realised of Pt.
Jawahar Lal Nehru also.

He constructed big dams and created
an infrastructure according to his vision
which has helped in making the country self
reliantinthe matter of foodgrains. As aresult
thereof, Agricuttural Revolution took place
in the areas where farms wereirigated. Just
now, Shri Saifuddin Chaudhary was saying
that it will be good if the Finance Minister
becomes the ‘Monsoon Mantri’ because our
production of foodgrains has declined in
comparison to last year and we have saved
ourselves during the last 3 years because of
good monsoon. | would like to give you the
details.

In 1851-52, 60% of our total national
income was contributed by the rural areas.
Broadly, it is not necessary to be a scholar.
One should hold afirm conviction like Gandhiji
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about a simple concept. Mao was not a
scholar. If you talk to the farmers, rickshaw
pullers, tangs pullers and common man,
then you will understand. If you listen to the
songs of the farmers, you will that he
problems relating to irrigation. And if you
appoint any illiterate person is as Finance
Minister, then frist of all he will provide
irmigation to the fields. Till today 70% of our
population is engaged in farm sector and in
1951-52, 60% of national capital was in their
hands. But today, Mr. Finance Minister, only
30% of national capital is in the hands of
those 70% people. Therefore, we should
learn a lesson from it. What will happen in
the near future. Only 30% of capital is left for
70% people who are working in the fields. |
fail to understand from where you have
brought the figures regarding poverty. And
why do you say that our country is becoming
prosperous. Previously, 70% people were
holding 60% of national capital whereas at
presentthey are holding only 30% of it. That
is why our villages are being ruined.

Murli Deoraji has mentioned about
slums. It seems as he is very much worried
about them. | would like to say that in this
country, unemployment will reach such a
pointthat the position willbecome miserable
because you have brought such a budget |
have come here to speak on this aspect:
Many delegations came to. meet me. a
group of scarp selling had alsome. Inthis
country, one crore people are eaming their
livelihood by selling the scarp. | do not know
what is in Govemment's mind that it has
reduced the import duty on it. Australia as
if the Australian traders are going to dump
their serap to India. One crore people had
been well eaming their livelihood through
this. They were getting Rs.5 per kg earlier
but now it is not selling even for Rs.2.50 per
kg. Have you considered this fact to not?

Jusi now Nitish Kumar ji was telling that
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we are going to cowdung from Holland
which will contains some chemical. He had
raised this issue here. We cannot forbid any
one from throwing cowdung here. There
cowdung is not very precious thing because
it is found in large quantity. Here we call our
cow mother. Holland’s cows give more milk.
People drink milk and eat beaf aiso It is
natural that. When she gives more milk she
will more,. This is basic thingand you are not
understanding even this. If you tell this to
any one. then people will laugh atyou. If Shri
Nitish Kumarji raises this issue, our Prime
Minister will say do not make flippant. But
can you stop the scrap from Australia. Mani
Shankarji, | know that you are very close to
Nehru family. It is possible that you may be
changing loyalties. | had also links with
Raijivii and | know it very well that you were
his favourite and you Ic loved him very
much.

. What mean to say is that certain em-
ployment opportunities had been generated
inthis country by installing steel factories or
paper mills and they were all due to the
efforts of Nehruji. But today the situation is
like this that the Government has exempted
the customs duty totally on the special paper
and on the other hand, you have imbosed
customs duty on papcr on which children
are writing. | would like to say that our paper
industry Is in danger.

What have you done for the villages? |
have already explained this fact. Now, |
would like to give some Figures. Why don't
you make our country according to the
drams of Gandhiji It is possible that after
suffering a lot, you may leam a lesson, but
till then. you will not make any budget for the
commonman of India. It will not solve the
problems of the country till then.

Last year you had allocated Rs.280
crores for flood control and imigation. But
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this year, under the head of “floods and
imigation,” you have allocated only Rs.261
crores i.e. you have reduced the amount
and this is an important issue. | would like to
tell Shri Murli Deora jithat only one thing can
change the future of this country. There are
many in our country and the highest moun-
tain of the world, the Himalayas, is also
situated in India from which many rivers
originate. But we don t have electricity. If ycu
provide hydro-electricity to the fields of the
farmers that wild work wonders. In those
areas where the fields have been connected
with electricity, the labour charges have
increased to Rs.40. Such rschemes have
been implemented in Punjab, Maharastra
and Haryana and they have shown a record
progress. There, the people demand water
and electricity. But eastern U.P. and Bihar
have no electricity and irrigation facilities,
though their land is very fertile. Therefore
the people are in pitiable condition there.

Shr Chandrakar ji is sitting here. and i
the water is made available in Chhattisgrat:
area the commonman will not remain poor
anymore. It cannot be removed by installing
steel factory there. If you want to change
the fortune of the people of that area and
want to give them empioyment. then con-
nect them with the fields which will be pos-
sible when you fields with waterand electric-
ity Mr. Finance Minister, you will not under-
standthis. If same old personis atthe helms
of affairs, tirst of all, he will instruct his
officials to get rid of this type of weather. He
will try to make available water and electric-
ity tothe farmers so that they can be saved
from floods and draught the by which hin
self has been suffering badly.

You have made a provision of Rs. 261
crores for irrigation and floods purposes. It
shows that you have completely ignored the

issues pertaining to unemployment and
poverty because you are thinking in c¢he
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direction only and that is. how to minimise
the loss. Why do you want to do so? You
are making up your losses by increasing rail
fares and the prices of petrol, rice, sugar
and wheat. The revenue eamed by the
centreinthismanneris not distributed among
the states. It is in the Constitution that the
states will also get their share but you have
raised the prises in such a manner that the
states will not get even a single paisa from
this increased revenue of the centre. What
willbe the share of the statesinthe revenue
earned through the taxes levied as per our
federal structure? Likewise a cut has been
made in the shares of all the states.

While making a reply in respect of your
foreign reserve of 13 billion dollar, you must
tell about the percentages of import and
exportinit. The country does not waitin this
manner. If you insist, | may tell you that
there was a war between Kuwait and Iraq
during our times but we did not say that
during our times we were heading towards
agolden period. If we did so, you can catch
hold of us. We rather blamed you for
misleading the nation. In this budget we
have put stress on industries but your bal-
ance of payment has reduced which indi-
cates that industnes in the country are in a

miserable condition. You are trying your

level best to promote industries but one
doesnotsee any developmenton this score.
The growth in industries has been 1.6 per-
cent It means that even after providing
concession by the Government the capital
couild not be raised.

17.00 hrs.

The people are not ready to set up
industries in this country even after the
custom duty being fully waived off. With
GGod's grace, the weather has been
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favourable for the last three years. | wantto
know that what we have you done for the 75
percent population of India which includes
Advisies Dalits and backwards. Have you
done anything for the people whom Baba
Saheb Ambedkar had given rights in the
Constitution? Previously, you had made a
provision or Rs. 14 crores for giving fee
concession etc. Upto matric standard for
the students belongingto scheduledcastes,
but this time you have reduced it to Rs. 10
crores. A provision of Rs. 73.20 crores was
made for Satai Karamcharis in the previous
budget. After deducting 10 percent on
account of price rise from it, it will come
down to Rs. 63 crores only. The new trend
of consumerism has ruined the forest living
Adivasis the most. You made a provision of
Rs. 295 crores for them in the last budget
which has been reduced to Rs. 275 crores
thistime and if you deduct the price rise from
this it will hardly reach the mark of Rs. 200
crores.

You had set up a commission for back-
wards. It involves 43 crores population of
country and an amount of Rs. 32 crores was
provided for this purpose. This time, you
have raised itupto Rs. 35.90crores. If price
rise is taken into account only Rs. 30 crore
will be left. Gandhiji and Baba Saheb
Ambedkarhad dreamt of upliftment of these
sections. |wantto submit that be it Valmike,
backwards or Adivasis, in toto you have
provided only Rs. 383.90 crores to 75 per-
cent population. You very well know that
what have you given to the 70 crore popula-
tion of the country. How the lot of the poor
will be improved. You must fight for this
cause. collectively, with other poor nations
of the world. Ybu have waived custom duty
from imports, how it is going affect rural
areas and the people living there. | would
like to tell you in clear terms that this budget
is not meant for poor. You have increased
excise duty onruralindustries like Agrobased
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paper industry which manufactures paper
and boxes from husk, brom and Jute. You
have increased the excise duty by 10
percent. You have also increased duty on
the items like pesticides, generators,
chappals, shoes, stainless steel, roughcloth,
washing soap and umbrellas which are gen-
erally used by the poor. On one hand you
have discouraged rural industries and agro-
based industries and on the other given
relief to big manufacturers like Tata and
Bata. You have done majorchanges in this
budget under the influence of Dunkel and
I.M.F. Your style of promoting the industry

is strange enough. You have given reliefon -

those items which are used by the efficient
people like lipstic and powder. You have an

impression that it will help in promoting the -

industry. Previously you were dependingon
Russia and Yugoslavia but now a daysyou
depend on Japar: and Taiwan, which have
open market system has played an impor-
tant role in their development.

Mr. Chairman, Sir, this budget does
not favour rural areas or poor it is targetted
at ruining villages and rural and ago based
industries which employ nearly 3 crore peo-
ple. No other area can boast of employing
people in such a large number. | want to tell
. you that this budget is going to ruin us. This
budget has been prepared under the pres-
sure from Dunkel, GATT, IMF and the Worid
Bank, which is going to hit us adversely and
the coming generations will have to bear its
brunt.

Mr. Chairman, Sir, statues of Gandhi
and Baba Sahib Ambedkarholding a copy of
constitution have been installed outside the
Pardiament. Ambedkar is holding a copy of
constitution, close to his chest because this
book contains their rights. | have told you
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aboutthe feelings of Baba Sahib Ambedkar.
The statue of Mahatma Gandhi conveys his
ideas and dreams. .

He moulded the destiny of the word
andtried his level best to knit the whole world
intoafamily. We have installed his statue in
a sitting position in front of the Parliament.
The regime which has buried the ideas and
dreams of Gandhiji is now other than of
Narasimha Rao Government and his Minis- -
ter Manmohan Singh. When our forthcom-
ing generations will gothrough the pages
of History they will come to know about the
facts that how just to conceal your weak-
nesses, you playedfrivolously withthe ideas
and dreams of Gandhiji and you want to
save your skin simply by paying floral trib-
utes at the Gandhi samadhi. India has a
crowd of 10 crore unemployed persons. As
you might be knowing. there is a water and
electricity crisis; the poor and helpless
people are leaving their villages. The India
of tomorrow will be a country of unemploy-
ment, poverty and helplessness. The peo-
ple who will be attracted by your ideas of
liberalisation will certainly take on the path of
violence by completely shatteringthe dreams
of Gandhiji and will create a war like situa-
tion. Youvery well know the factthatimport
of goods as well as machinery will make
lakhs of labourers unemployed. All of us will
be blamed for allowing Shri Manmohan
Singh to ruin India whereas he could have
saved the country by not importing petro-
leum products and could have followed the
simple path shown by Gandhiji. | strongly
oppose this budget. | want to warn you that
you have brought India to the brink of de-
struction. When poor and unemployed peo-
ple of India are awakened you should be
ready tofaceits consequences. You should
reply to all my points. With these words, [

conclude.
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PROF. SUSANTA CHAKRABORTY
(Howra): Mr. Chairman, Sir, this forth Bud-
get of Shri Manmohan Singh very success-
fully projects the picture of an .economist
who has very rapidly changed into a politi-
cian, a typical politician of the Congress
variety, who in his Budget expresses his
glee in the fact that they have managedthe

‘number games engineered by defections

and who does not even take the responsibil-
ity of the country’s worst scam and finds glee
even in that.

| am not, therefore, surprised that the
Budget is full of political rhetoric, bereft of
any substance, any reality, any accountabil-
ity and any sanctity. If there is anything in
the Budget, that is the irrational passion, for
a philosophy imported from outside; Itis the
philosophy of privatisation of opening up our
economy, the philosophy of globalisation
and market economy.

Sir, the experience of the world is that
where the distortions of income, resource
and political power has been uneven, the
World Bank and IMF dictated reliance on
market economy has led to disastrous con-
sequence.

For the Finance Minister, | like to quote
what the famous American ecor:omist, Mr.
Paul Streeten has said about market econ-
omy. He said:

“Perhaps the most serious problems
arise not from market failure but form
market success. If the signals propa-
gated by the market are based on a
very unequal distribution of land, other
assets and income it is market success

inresponding to these signalsthat caus-
es troubles.”
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But the Finance Ministeris notwilling to
learn any lesson from the experience of the
history. What Streeten is trying to convey is
simply that if purchasing power is concen-
trated in a few hands, all investments and
production decisions are likely to be taken

‘under the market system according to the

wishes and decisions of these small sec-
tions of people. In spite of all these, the
Finance Minister will stick to his theme, in
spite of all these the Finance Minister will
stick to his philosophy imported from out-
side. It reminds me, Sir, of the Boy on the
Buming Deck. He will cling to his position
and perhaps to these foreign masters, prob-
ably he has dedicated a couplet during his
speech:

Mana ke teri did ke kabil nahin hum
main

Tu mujh ko dekh aur mere munh ki
taraph dekh.

That is what the Finance Minister has
said. Although | am not worthy of your
notice, you just look at me and see my
longing for you. | know the longing of the
Finance Minister for the people, his ideolog-
ical and emotional attachment with the phi-
losophy that has been doctored by the
World Bank and the IMF.

At the very outset, we should say that
in the now familiar fashion the Government
hikes prices of rice, wheat, petrol, diesel,
sugar and other commodities on the eve of
the Budget Session. There is an element of
insensitive involved in this. The sanctity of
the Budget is absent. Besides, this leaves
the State in the lurch. When you take
administrative price’ hike, you were taking
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away something from the States and the
States will starve. Secondly, thisimposes of
a burden of Rs. 6000 crore on the people of
our country. Through the Railway Budget,
you have raised another Rs. 1,000 crores.
Havingthus raised Rs. 7,000 crore, he gives
concessions in direct and indirect taxes and
announces a budgetary deficit ot Rs. 6,000
crore. Nos::. it is a hoax, a cruel hoax upcn
the people, which will inflate the prices.

The people of our country will be led to
misery. But the hon. Finance Minister has
no concern for them.

Secondly, the' Budget is a document of
failures—failures in all fronts—failure in gar-
nering resources throughtaxes—morethan
Rs. 8000 crores have not been extracted
from the market-failure in the field of impon,
failure in the field of employment. There is
industrial recession. The revenue deficit
hasincreased Infact.it has doubled. The
primary deficit reached more than Rs.
22000 crores from a minus figure and the
fiscal deficit has risen from Rs. 36959 crores
to Rs. 58551 crores. Now the hon. Finance
Minister seeks to make out thatthis massive
fiscal deficit was a matter of deliberate
decision in the case of continuing recession
in the interest of reviving the Industry. It is
a weak attempt at making virtue oul.oi
necessity. It also manifests a poor appreci-
ation of the micro-economic linkages.

Sofarastaxcollectionis concemned, as
I have said earlier, you have failed there.
Your new philosophy teaches us that we rio
longer need to depend on the theory ‘ability
to pay’ give more concessions to thetaxpay-
ers, fothose whocan pay and we willreceive
more. But, what is the result? There has
been failure. Still in this Budget too, you
expectanincrease ot 12 percentincustoms
revenue, 15.6 per cent excise revenue, 15
per cent income tax and 18.9 per cent in
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corporate tax though you know that you

_failed during the last three years.

In your tax proposal, duty has been
reduced on cosmetics from 70 percentto 50
per cent and also on detergent power, on
cooking gas ranges, on washing machines,
ontypewriters, onsafe and strongboxes, on
glazed ceramic tiles, on white cement. But
there is a hike on biscuits, petroleumn prod-
ucts, on handmade paper, on shoe and
steel. On the one hand you have reduced
the customs duty on steel from 75 to 50
percentin the name of rationalisationand on
the otherhandthere hasbeen an advalorem
excise duty of 15 per cent’on all steel
products. The net effect of the increase
sometimes is over 300 to 400 per cent on
alloy and special steel. What do you wantto
do? Steel will be imported at cheaper rate
from outside. And inside our country you are
going to raise the prices of steel. Do you
think that our steel industry will survive?

|come from Howrah, anindustrial town.
that is my Constituency. Your provision of
indirect taxes would severely affect the in-
dustries like iron and steel, jute, handmade
paper and certain types of drudgs etc. xyz

As regards the re-rolling industry, in
West Bengal, 90 per cent of the re-rolling
mills are situated in my constituency. The
people from Re-rolling and Foundry industry
and jute industry met me, not only the
workers but the small owners also. What
have you done in the re-rolling industry? 15
per cent advaloremon the product has been
imposed, which is 120 per cent higher than
the conversion charges, or forty per cent ot
the value added by the re-roller in the input,
while the Chelliah Committee has recom-
mended ten per cent excise duty on value
addition. Atthe same time, benefit of Deem
Credit has been withdrawn. So, the industry
is in a disadvantageous position. On input
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they pay 15 per cent ad valorem and on
finished productthey have now topay fifteen
per cent on added value. This will increase
the prices of their products. The rolling mill
owners and the foundry mill owners resort-
ed to strike. They decided that they will go
‘on indefinite strike. In my constituency
alone, in these two industries, more than five
lakh workers are employed. Already our
Chief Minister has drawn the attention of the
Prime Minister and the Finance Minister. |
have written a letter to the Prime Minister on
this aspect. | would request the Finance
Minister, through you, to reconsider this
issue. The burden of extra excise duty on
jute fabrics has gone up by 120 percentdue
to shift from specific to ad valorem. Previ-
ously the per tonne charge was Rs. 760,
now after this new proposal, socking will
cost Rs. 1,500, hessian will cost Rs.1,900
and C.B. cloth will cost Rs. 2,200. Do you
think that the small industries will survive
and our economy will grow as a result of your

tax proposals

Same is true in the case of belting
industry. Itis going to be ruined because of
the excise duty hike that has been made in
the present Budget. | would request the
Finance Minister, through you, to reconsid-
erthis andto remove the anomaliesinregard
toalltheseindustries. Look atthe budgetary
allocations. Hon. Murli Deora is not here.
He was saying that they have increased
such and such amount on the social sector.
But the budgetary allocations for 1994-95
cannotbe expected toimpart any significant
growth impulses to the economy. The Gov-
emment’s aggregate expenditure in the
Budget is to rise by 5.2 per cent, but as a
proportion of GDP, it will be decline from 18
percentin 1993-94 1o 16.7 percentin 1994-
95. So, in absolute terms, you are increas-
~ ing the figure but as a proportion of GDP
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from the previous year it is being declined.
Plan expenditure will go up by Rs. 556 crore
or 1.2 per cent from the previous year, but
in real terms there will be decline. The
budgetary support for the Central Plan,
surely Mr. Finance Minister, you have raised
from 25,200 to Rs. 27,2768 crore but, at the
same time, the Central assistance for the
State and Union Territories has been re-
duced by Rs. 1,710 crores. So, whereas
there is a decline of more than eight per cent
in the State fund, you say that you are
increasing it. What is the actual increase.
You have given a good-bye to the planning
process. We are in the era of indicative
planning. With the projected curtailment of
Central assistance, the shortfalls in the
State’s Plan outlays are bound to further
aggravate in 1994-95.

Coming to the system of allocation for
agriculture, it has been marginally raised by
7.7 per cent knowing fully well the fact that
itis the public investment that has preceded
the private investment in the agricultural
sector and also in the industrial sector. You
say that you are looking to the interests of
the youths. Toddy the youths from West
Bengal have assembled in Delhion various
demands. You say that there is Prime
Minister's Rozgar Yojna and certain other
yojanas for these youths. But you fail to
understand that allocations for employment
and self-employment programmes cannot
be any substitute for growing impulses em-
anating from regular developmental
programmes. You are forgetting this fact
and you should leam a lesson.

The Reserve Bank and the Govern-
mentof India are patting themselves on their
backs over the success of the new policies
of aggriessive export-oriented policies and
import liberalisation. You claim that as a
result foreign exchange reserves have in-
creased to 13 billion dollars compared to
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1991?. What is the background? The
background is this that bulk of the reserves
has been achieved with borrowed money.
Secondly, it is the depressed import and
demand that explains the excess of dollars
in the domestic market. This year, importis
only four percent of what it wasin 1990. Has
there been any normal increase, then it
would have Qeen 12 per cent. Then, we
should have reached the amount of 34
billion dollars of import. And we are proud
that we have a reserve of 13 billion dollars.
Thirdly, the increase in exports which the
Commerce Minister has stated is because
of the phenomenal rise in export of ago-
based products and plantation crops which
have gone up by 59 per cent and 76 per cent
respectively. Fourth point is about foreign
debt. In the Economic Survey, wefind that
it is 90 billion dollars. This year we have to
repay some 8.5 billion dollars. Inthe coming
years, if we start repaying the assistance
that we have received from intemational
development banks, it will reach more than
10billion dollars. What would youliketodo?
How shall you repay it? You like toincrease
the import from the budgetary proposals.
What will you export and to whom will you
export and what is the market of the world
today? Thereis recessioneverywhere. The
situdtion is not satisfactory and that is why,
GATT is there. They are trying to exploit our
market but they are not ready to allow their
market to be exploited.by us. You know all
these things. But you are expert in hood-
winking.

The Finance Minister claims that for-
eign investment 1s rising. In the year of
1991-92, it was 148 miillions and in the last
nine months of 1993-94, it has increased to
3.5 billion dollars. But why is it that our
industry has not picked up? Why has it not
beenrevived? The factis that out of this 3.5
billion dollars, direct investment is only 350
million dollars and the restis portfolioinvest-
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ment which these foreigners are willing to
spend not for development but for purchas-
ing certain concerns which we have de-
clared as sick concems which we could
nurture after taking them over from the
private sector. You promised the people
that you will nurture and modernise them,

but you did nothing.

Take the cases of NTC, NJMC, Hoogly
Docking and Port Engineering. You have
done nothing forthem. But you are thinking
of selling themand the foreigners are willing
to purchase them. You cannot find any
other way of fundingthem! You say that the
only alternative is to disinvest the public
sector, which of course has been prescribed
by the IMF! When questioned ‘why’, you
answer that they are inefficient. But is that
afact? Are these public sector units really
inefficient? | will just cite one or two exam-
ples. | will not gointo the details. Let us just
take NALCO as against INDAL AND
HINDALCO. In fact, NALCO can compete
with any of its counterparts outside the
country. Take the case of Hindustan. Zinc
also. It too can compete with any of its
counterparts anywhere in the world. Com-
pare its efficiency with the Reliance Indus-
try. This Hindustan Zinc was going to open
anew unit ai Gandhar. But | have gathered
information that pressure has already start-
ed mounting on it, so that ethylene is not
secured from this unit but from the RIL. So,
this is your attitude. With this sort of an
attitude, whom will you benefit? Who will
benefit from your policy of disinvestment? If
some of the precious results of the research
and developmental efforts of Hindustan Zinc
are sneaked out and passed on toits rivals,
who will benefit? Can you please tell us?
And who gave you the authority to squander
the research efforts built up by the people of
ourcountry overlong years? Who has given
you the authonity to sellthese units atathrow
away price? Here | am not even going into
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the details of how you did itand at what price.
All that | am asking is very simple question.
Who gave you the mandate to sellthe HZL?

Afterall, we are notin distress. Isit for want
" of money.

Just consider the quantum of capital
flight that has taken place in India. From
1981, some B.1 billion dollars of capital flight
has occurred. In our country, every year,
black money to the extent of Rs. 40,000
crore is generated. Why can't you collect
that money? Secondly, what is the amount
of bad debts? Who are responsible for
these bad debts? You admit thatsome Rs.
36,000 crore are lost in bad debts? Who
prevents you from collecting this amount
and spending it for the development of our
people? Now, you are selling out the public
sector. But who prevented you from recov-
eringthese bad debts and using the same io
save the public sector units? But you have
not done it. And you don't want to do it
because you are imbued with an ideology
doctored from outside.

Today, the extent of control by toreign
companies in our private sector is on the
increase. The percentage of capital em-
ployed in foreign companies climbed from
25.86 per cent in 1961 to 30.57 per centin
1965. Their share of profit increased from
24 9percentin 1980-81to 30.66 percentin
1988-89. These are the data available with
me. And this was the situation when FERA
was there. Now, with the dilution in the
FERA what shall be our fate? Well, it is not
very difficult to imagine!

The net impact of all these policies will
be that the commanding heights of our
economy will pass into the hands of the
multinationals and the self-serving brokers
in this country. All this will result in India
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becoming a victim of neo-colonialism.

But, this is the fate of all those countries
which have treaded this path. Even after 47
years we are going from being an ex-colony
to a more developed-colony. What we are
witnessing, Sir, is, if | am permitted to say,
restoration of East India Company without
any resistance, without a shot being fired
and without the presence of the occupation
forces. Is it meaningful then to carry outon
the logic of the World Bank and IMF? But,
you did not listen and you have already
signed the Dunkel Draft which prohibits you
from giving any concession to low technol-
ogy, labour intensive industnes saying that
it will lower the tots of production, and,
therefore, put the foreign nationals into dif-
ficulty. You are following the path which
teaches you not to increase the purchasing
power of the 80 per cent of the population of
our country; not to take recourse to land
reforms, not to place faith upon indigenous
technology, notto garnerthe resources that
are in the mines of our country and use the
talents of the Indian youths. You are not
treading that path.

We are less than a decade away from
the 21st Century and yet even today the
country is mired in ignorance, poverty and
squalor. Despite 47 years of democracy
and development, India has notbeenable to
resolve the major contradictions and divi-
sions that imperil its social structure. There
are social and political tensions that rive the
country apart. With all the scientific discov-
eries and inventions, which we did noteven
think of even half-a-century ago, a large
number of population still goes to bed hun-
gry. People die of starvation. Little children
have to walk more than ten hours a day just
to eam their subsistence. Sir, il is against
this background that one needs to pause
and think verily the moment of truth for the
Indian nation has now arrived.
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What sort of economy do you want in
india? Do you want to have an efficient,
forward looking dynamically growing econ-
omy? If so, that would require, hon. Finance
Minister, a structural change of a different
type which probably you are not ready to
accept. Or, do you want a willing, razzle-
dazzle economy for some 10-15 per cent of
the Indian population?

You degend on thatisland of affluence
on whom depend the external forces. Ten
to fifteen percent population constitutes a
big market when compared to other coun-
tries. So, Sir, | again repeat the question.
Do you want a willing, razzle-dazzle econo-
my for some 10-15 per cent of the people,
the people whoplay the game of compradors,
Jaichands and Mir Jaffars for their own

petty gains?

Sir, we are sinking gradually into the
pool of debt trap. We are sinking into the
pool &f unemployment and stagnation. A
large number of scientists, economists, ac-
ademicians and literary people have come
forward to present an alternative.

But you I;ave monopolised patriotism.
You shall not talk to them. You shall not pay
any heedtothem. Please believe thatthose
people are alsopatripts. They alsowantthat
our nation should progress. Youtalktothem
and change your attitude. Even sections of
bigindustries, they have started raising their
voice, demanding level playing ground as
against the multinationals. The small and
medium industries people have come to
streets. People cutting across party lines
are also becoming gradually united. They
are on the move. Some lakhs of oppressed
workers will be coming to Delhi on the 5th of
April for raising their vice of protest against
your designs. Do not think that they are
coming with folded hands. They are not
coming to beg but they are coming to pro-
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test. They are comingto say thatthey will no
longer allow themselves to be shackled to
the chains of slavery to foreign power. That
change is coming. Listen to it. the trumpet
is blowing. Please pay head to it. The
change is coming. | also believe that the
change will come in the midst of this inclem-
ent weather. Once great Tagore said in
Bengali and | quote:

“‘Damama oi baje
Din Badaler pala elo
Jhoro Hayar Majhe”

Storm is blowing. Change is coming.
People are not going tolerate semtude. So,
before it is too late, hon. Finance Minister, |
will request you most humbly that do not sell
the country; do not go ahead with the Eco-
nomic Policy that has found expression
evenin this fourth year's Budget. So, Sir, as
one of those who believe in democracy, as
one of those who believe that it is the man
who will ultimately triumph and not the op-
pressor, | cannot but oppose the Budget
proposals tooth and nail.

SHRI LOKANATH CHOUDHURY
(Jagatsinghpur): Mr. Chairman, Sir, thank
you.

Before | speak, | want to give my own
opinion. | want to go through the Budget
itself.

Sir, Dr. Manmohan Singh who started
the Reforms, his main contention was to
contain the deficit. donot know whetheritis
due to the Finance Minister's efficient man-
agement of due to his mismanagement, he
has failed in every respect. He has failed
because, in 1993-94, there was a fiscal
deficit ot Rs. 36,959 crore of 4.7 per cent of
Gross Domestic Product (GDP). The re-
vised estimate shows it as Rs. 58,551 crore
which is much higher than 5.7 per cent in
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1992-93. . So, Sir, he has failed and now
again, if you look at the Budget Estimates of
1994, the fiscal deficit is shown as Rs. 5495
crore. The Budget deficit was Rs. 4340
crore but it has doubled to Rs. 9060 crore in
the revised estimate. The Budget for 1995
anticipates a deficit of Rs. 6,000 crore. It
may be more than that.

The Finance Minister has admitted by
telling, for the first time, the Reserve Bank
about the deficit of Rs. 9000 crores. He is
already conscious that this deficit will not
remain within Rs. 6000 crores; that means
the popular opinion that is being created in
this country is that in the Budget there is no
taxation. But the price hike is there which
comes to Rs. 5000 crores; that burden has
fallen on the common people. Then there is
hike in railway fares andfreight. Itis Rs. 997
crores; this will affect also the price position
and the eamings of the people.

So, taking in totality, if you see the
Budget you will find that it is against the
dictum of a welfare State. Solongas we are
awelfare State, we aretaxingthe richto help

the poor.

Once Pandavas were in the forest.
When they were in the forest, Lord Krishna
in the shape of an animal came there to see
whether they could recognise him. His
whole body consisted of nine types of ani-
mals. Thatanimalis known in the mythology
as nabagunja. There was a chakra in his
hand from where they could recognise him
that he was Lord Krishna.  So, similarly,
whatever formulations he has added to this
Budget, it is only after the Prime Minister's
speech at Davos with some populist touch,
butthe basic thing is the same. So, they age
given tax concessions to the rich, for the
sustoms duty 1o the corporate sector worth
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Rs. 4081 crores through different cuts. So, y
while they have given these concessionsto
the corporate people, middle class people
and others, on the other hand you-will find

- that the actual contention of the Budget is,

the very thrust of the Budget is that the
common man is not taken into consider-
ation.

The excise duty hasbeen reduced. The
customs and the excise duty is so much
juggling that all discussions have taken place
to help a particular class. You take certain
items like iron and steel production, man-
made filament. Therenis both custems-and
excise duty increase. Theintricate nature of
the Budgetis that while giving arebate of Rs.
120 croresin the customs duty, they raised
the excise duty for iron and steel production
tothe levetof Rs. 350 crores. This will affect
our steel industry which is a basic sector. |
think this Budget will affect our steelindustry
in an adverse manner. The Finance Minister
should explain about it. Itis claimed that the

fertiliser subsidy of Rs. 4000 crores is kept
intact for 1994-95.

This is against the revised estimate of
1993-94 for the fertilisers, which in the re-
vised estimates is Rs. 5,200 crores. This
includes a carry over of Rs. 1,900 crores
fromthe previous year, which means alloca-
tion in 1994-95 for fertiliser is Rs. 320 crores
only. Naturally, | will ask the hon. Finance
Minister to explain the position. The firstone
is about the food subsidy and the second is
the fertiliser subsidy.

Sir, in 1994-95 Budget the estimate is
Rs. 4,000 crores. In 1993-94 revised esti-
mate the actual fertiliser subsidy bill in the
currentyearis estimated at Rs. 6,600crores,
inciuding a carry over of Rs. 77 crores from
1992-93. This means Rs. 4,400 for 1994-95
includes a carry over of Rs. 2,200 crores.
Thus reducing the actual allocation of Rs.
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1,800 crores against Rs. 6,000 crores of the
current year. This completely proves that
" the promise given to the World Bank to cut
down the subsidy of both fertiliser and food
is being reflectal in this Budget.

While going to other aspects, they say
that in the Budget the central plan outlay is
80 per cent higher, that means Rs. 220
crores. But it has been done against the
backgroynd of disinvestment of public sec-
tor. Even the disinvestment of the public
sector has not been added to the plan
expenditure. It has been taken for some
other purposes.~ This shows where the
Government is going, that only | want to
point out.

Since, next year the inflation rate willbe
8.5 percent, | do not know how you are going
tocheckit, I think the Finance Minister while
replying will tell us. Actually the plan will be
much less than the plan size. Do you know
what is the plan size?

Another important and remarkable thing
in the Budget this time is that estimates for
police and law order is Rs. 4,433 crores.
This big thing, | think, the Government ap-
prehends that there will be such a situation.
There are certain situation in the country
already for which police force is required,
but there will be certain situations for which
the Government is already ready. But the
Government is not ready for other aspects
or things.

SHRI RAMESH CHENNITHALA
(Kottayam): What are the other aspects?

SHRI LOKANATH CHAUDHURY: The
other aspects are the people, their living
standard, etc. There is very much crave for
the BOP, so they should give us a break-up
as to how much we have eamed. Can the
Minister tell the House, this 21 per cent
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eaming is in what way; whether it is by
exports or by undervoicing or by some other
things? You should give the fraction of it.

You may say that our industry is slug-
gish having 1.6 per cent growth and our
agriculture is stagnant. Can you rely upon
the investment and loan that you have got
from the NRIs? | will tell you that whenever
they find the interest higher than you earn
they will take way the money.

18.00 hrs.

So, the Govemment need not think that
their BOP position is very stable. They can
stabilise their BOP position, if the industrial
production and agricultural production are
increased. Without increasing the agricul-
tural production and industrial production it
cannot be done. On the other side the
Government is hampering the industry by
removing import duties and making it a
competitive with other countries. | willcome
tothat later, iti& not possible tomention now.

The other thing | want to say in this
connection is that the Prime Minister told us
after he assumed office that he would make
bypass surgery, that Rs. 30,000 crore dur-
ing this Plan would go to the rural sector, the
poor people. Sofarhe has given Rs. 15,000
crore in three years and another Rs. 15,000
crores will go this year. But how is it
working?

There was a review by the Programme
Implementation Committee. | think that
review will throw some light and it will be
clear that there is no registry to watch it.

The Govemmment says that they will
create so many mandays. Let us see how
many mandays were created by them. The
mandays were only three hundred and some-
thing. Will the Government add 10.000
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more? The money will be spend at the end
of the year. If the money is spend at the end
of the year, how do the mandays help the
common man? This alone is a prominent
" feature which shouldbe taken into consider-
ation by the Finance Ministry and the Gov-
emment.

Let us see the other Plan allocations.
Never in the history of Indian Budget was
there such a big gap between the Budget
Estimates and the Revised Estimates. This
is the first time that it has happened. You
can understand it. What was the reason
behind it? There is such a big gap between
the Budget Estimates and the Revised Es-
timates.

The Government is saying that it is
increasing the provision for agriculture. But
so far as the agriculture is concemed, there
is a provision of Rs. 2,400 crore lastyear, but

the Revised Estimates carhe down. When’

i put a question to the Agriculture Minister,
he told me that the agricultural production
has gone up because so much money has
been invested. But not much has been
realised out of that. Not a fraction of what
was allocated has gone to agriculture. But
still the Government claims that the produc-
tion has gone up because of the bigger
allotment.

I will now come to education. We
should lay emphasis on elementary educa-
tion so that we can get rid of illiteracy.
Otherwise, at the end of the century India
will be the leading country in the world so far
as moorkhas has are concemed. There is
a provision of Rs. 523 crore which is inade-
quate. The additional provision for our
universities is Rs. 209 crore this year. If you
want to upgrade the quality of education in
the universities, we have to look into this.
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Now people want to produce the scientists
and others to cope up with the changing
world, to give us a good position. The
allotment for education should have been
more. ' '

Then | come to road transport. Road
transport is carrying 40 per cent of the
people of our country. Especially for the
national highways which are under the cen-
tral sector there is an outlay of Rs. 600 and
some crore. | want to mention in this
connection that since independence, the
Government has invested a sum of Rs.
20,000 crore in the national highways. But
the retum or annual revenue from it is Rs.
8,500 crore.

The road transport today is 40 per cent
of our total transport. The total investment
in national highways is Rs. 20000 crore
since independence. But it gave us a reve-
nue of Rs. 8,500 crore. In other countries,
they are allowed to plough back the whole
money for the development of roads. Butin
our country, out of the total income of Rs.
8,500crore we allow themonly asum of Rs.
2,250 crore to plough back for development
of roads.

Last year the Parliament has passed a
resolution. The Govermnment should imme-
diately implement it. In spite of thé Speak-
ers ruling the Finance Department sits oniit.
Even the Central Road Fund, which was
previously 30 percentcame down to the half
a per cent in 1987. So, a Resolution was
passed unanimously in the Parliament by
the initiative of the Government to enhance
the Central Road Funs. But the enhance-
ment of this Funs has not yet been made
available to the Centre and State Road
sectors.

We are losing a sum of Rs. 2,250 crore
due to bad roads, which is so valuable.
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Thereis an element for national highways in
the Budget. Today in a free market, our
peasants cannot go the market because
there is no network of roads.

By allowing foreign investments in this
country, there is a possibility of take over of
our industries by the foreign people. In the
Dunkel proposal, there is a provision called
TRIMS. According to that, the Government
cannot restrict any foreign investment in
areas, where the Government has allowed
it. So, naturally there is a possibility of take
over by the foreign companies.

Finally, |1 would like to say about Mem-
bers of Parliament Development Fund. A
sum of Rs. one crore has been giventoeach
M.P.ldonotknow whatis the intention of the
Government. | had gone through the paper,
that has been circulated to us. | think, most
of the Members of Parliament will be dis-
credited. Most of our money goes to the
pockets of our contractors. :

Wili the Members be given the respon-
sibility in a manner that the local people will
be allowed to involve in this constraction
work? The local people will contribute fifty
per cent of the total construction work through
their labour. It will create a new psychology
in the country for national reconstruction.

Lastly, when a country dislinkes itself
from its heritage, itis just like a treat loses its
root. With the advent of capitalism, the
capitalistic countries always find waystotap
the surplus of the poor countries and the
colonial countries. They have many ways to
tap that have been doing it. Today, in the
world, there is no particular national State
callgdmperialistic™ and it has been re-
placed by the monopolies. There are mo-
nopolies and MNCs. There are five monop-
olies. They are: monopoly in technology,
monopoly in investment, monopoly to open'
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access to the natural resources of devel-
oped countries, monopoly of media and
monopoly of armaments.

Again, | want to say that country was a
developed country. When my comrade, Shri
Nirmal Kanti Chatterjee was speaking about
the battle of Palassy, many people were
laughing at him | want to tell them that after
the battle of plassy, when the dewani of
Bengal, Bihar and Orissa was given to Lard
Clive, he utilised the agrarian economy of
our country for the development of British
capital. The land revenue system was
changed and the agriculture was drained to
England and our peasants suffered from
hunger and starvation etc. Now, again the
same thing is going to happen by signing the
GATT and Dunkel draft when the surplus of
our country will flow to the developed coun-
tries and thereby it will result in the destruc-
tion of our industries and economy which we
built during all these 45 years.

When Gandhiji started the movement,
he never said that Britishers should leave
India. He said that you should boycott not
only the foreign goods but also produce
yourselves. That is why in a simple way he
told the people ‘Kati Pindo Kunti Khao ‘. That
was the essence of his self reliance. That is
why the flag of the Congress Party carries
charkha as its symbol.

When the National Economic Policy
was formed by Pandit Jawaharlal Nehru, it
was a mixed economy where the core sector
was reserved for public sector. Then our
petroleum product was only 9 lakh tonnes
and now it is 30 million tonnes, our steel
production was 1 million tonnes and now it
is 17 million tonnes.our electricity was 233
MW and now it is 74000 MW. This was only
possible through the vision df Nehruji. We
were opposing Nehru because the fruits of
these were not going to the commonman
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and the progress was not upto the require-
ment. Therefore, our struggle was a positive
struggle.

Now, | know there is a change in the
world. So, we will have to adjust keeping
intact the independent basis which we have
created and not selling everything but only
adjusting in the areas where we have not
made progress. Now, if we say that there is
no altemative, then it will be cowardice.

History has never forgiven those who
are afraid to evolve an afternative which will
keep our sovereignty and will not destory
our economy and will not be used for exploi-
tation by foreign countries.

| want to tell the Congress people that
during the Second World War Shri P.C.

Joshi wrote to Gandhiji to support the Soviet

Union against Hitler 's attack. Gandhiji wrote
backthat when a ship goes betweentwo hills
and storm comes it is due to save the ship
and keep it in the middle.

You might not have been bom at that
time.

SHRIMURLIDEORA: The Communist
Party is closed now.

SHRI LOKANATH CHOUDHURY: No,
it is not closed. It is reviving. The dissolution
of the Soviet Union is the dissolution of the
Sovietism, not the close of communism. If
you do not have a jaundiced eye, you see
China, you see Hungary, you see the revival
of the Communist movement in ltaly, in
France. They have now realised how towork
under the new intemational circumstanc-
es. What is the outlook of a Communist?
We, the Communists look to the world we
take up a position taking the world into
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consideration. The Dunkel will be discussed
inthe House. Mr. Manmohan Singh, with his
present Budget, is not only hitting the poor
people but is working out the philosophy of
the IMF and the World Bank with his one
mindedness. He is unable to balance be-
tween the Prime Minister ‘s statement in
Davos and his closeness with the IMF and
the World Bank. Mr. Deoria must know it.

MR. CHAIRMAN : Lokanath ji, you are
referring to some Deoria. Who is Deoria?
Deoria is a place in U.P.

SHRI LOKANATH CHOUDHURY: The
Prime Minister, in order to give shape to his
ideas, has produced achild, who has neither
legs nor head and who will make the coun-
try's economic condition worse.

With these words, | thank you, Sir.

SHRI P.G. NARAYANAN
(Gobichettipalayam): Mr. Chairman, Sir, Dr. .
Manmohan Singh's fourth budget repre-
sents a high risk adventure that is perhaps
dictated by the logic of the reforms process
inthe context of a sluggish industrial produc-
tion. Much as the Government ‘s spokes-
menmay tryto put a gloss onwhat has come
to pass, there is no getting away from the
fact the fact that the figures for the current
year show a scandalously high fiscal deficit,
placed at 7.3 percent of the Gross Domestic
Product (GDP), as against a target of 4.7
percent announced a year ago. Even the
target forthe next year is as much as six per
cent of the GDP, a level higher than what
was achievedinboth 1991-92 and 1992-93.
Virtually the entire arithmetic of the Budget
that Dr. Manmohan Singh presented a year
ago, has proved to be wrong. Revenues are
well short of target. No convincing explana-
tion is offered for this state of affairs.

In 1993-94 customs and excise duties
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were reduced and the gross loss was
Rs.5522 crore and it was' assumed that
there would be a gain of Rs.1000 crore
through better taxsgellections from excise
duties. After allowing for the States’ share of
Rs.541 crore, the net shedding of revenues
in Centre’s account was Rs.3961 crores.
The overall deficit was assumed at Rs.4314
crore. The deterioration in central finances
in 1993-94 was mainly due to the decline in
collectidns from indirect taxes, even though
the receipts from direct taxes in the revised
estimates have accorded with the earlier
projections. However, in view of the com-
fortable foreign exchange reserves and ex-
pectations of a continuing inflow of foreign
investments and invisible receipts, the fiscal
deficit is being brought down to only six
percent of gross domestic product in 1994-
95. Even this exercise would have been
difficult in the light of the decision to stream-
line duties and rationalise the structure of
excise duties. :

The States also will be affected by
shedding of revenuesin a more pronounced
manner on the present occasion as the
adjustments of income-tax rates alone will
resultin a reduction in the contribution to the
divisible pool of central revenues by Rs.625

"crore. However, the Union Finance Minister
has not made any announcement relatingto
changes in effciting subsidised sales of
foodgrains or increased in prices for nitrog-
enous fertilisers minimising non-plan ex-
penditure and subsidies. It remains to be
seen whether new decisions will be taken
about the restriction of subsidised sales of
foodgrains to weaker sections of socially
backward and whether the selling prices for
nitrogenous fertilisers should be raised for
ensuring reasonable profitability. Much de-
pends, therefore, on what happens during

the course of nextfinancial yearand nowthe

efforts to reviving economic activity yield
encouraging results. On the surface, the
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budget looks traditional and lacks the ele-
ment of surprise.

As regards the fiscal deficit, it is rather
a surprise it has not been much higher than
it has turned out to be. The Finance Minister
and the Government have taken a risk with
the higher fiscal deficit this year and the next
year. We must remember that if Dr.
Manmohan Singh has been able to manage
the price situation this year, it has been
because of the good agricultural season
and recessionary impulses from the global
economy.

The really disturbing dimension of the
budget is the massive increase in the fiscal,
revenue and primary deficits . This is a
cause for serious concern. The reckless
manner in which the Government has al-
lowed the deficits to build was mainly due to
the virtual abandonment of the programme
of fiscal adjustment by mid-1993 which was
launched in July, 1991,

Equally worrying is the continued
attempt by the Govemment to shift the
burden of fiscal adjustment on to the State
Government. The plan that the Central

* Govermnment, which runs a fiscal and reve-

nue deficit of gigantic proportions and is
unable to discipline itself, should short shrift
the States in the matter. While the increase
inthe Plan outlay forcertain infrastructure
and development sector is welcome, the
paltry provisions for capital expenditure in
the Central Plans as well as in the central
assistance to State Plans is regrettable. It
would be more appropriate for higher Plan’
resource transfer to be made to the States
enablingthemto undertake key programmes
in rural development and social sectors.

In fact, though the States had been
pleading for the levy of a tax on services,
unfortunately, there is nomention of sharing
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of the revenue with the States. As atax on
services is not specifically provided for ei-
ther in the Union List or in the States List, it
isbut appropriate thatthe revenue is shared
with the States. In addition, other services
had to be brought into the tax net and
necessary legislation to enable the Statesto
levy tax on them should be brought in at the
earliest. | urge upon the Finance Minister to
consider this aspect because it was partic-
ularly relevantin the case of levy of consign-
ment tax which the States had been re-
questing for more than a decade. It was a
surprise that there was no announcement
regarding the introduction of a legislation to
provide for this levy in the Budget.

While welcoming the exemption fimits
and income-tax slabs, it is unfortunate that
no special reatment for small savings has
beenannounced. Ofcourse, the withdrawal
of duty concessions to small units using the
brand names of other companies. | am of
the opinion that it will create a level playing
field between large companies making their
own products and those producing it from
SSI units. At the same time, some large
multinationals will be severely hit. We hope
that the concessionsto the corporate sector
would be properly utilised in promoting sav-
ings and investment.

Iwould like to point out thatthe increase
in assistance to the States under the plan
was only marginal ard it is distressing that
the States onthe whole will not be gaining on
the shareable revenues and are left to fend
for themselves in the discharge of responsi-
bilities towards the common man. especially
the rural and the urba_n.poor.

Last year, our Chief Minister, Dr.
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Puratchithalaivisuggestedthatthe five-year
tax holiday be exceededtoindustrially back-
ward districts apart from the few Union
Territories notified which was duly accepted
by the Finance Minister. While welcoming
this. we hope that a fair determination of
industrially backward districts would be made
to facilitate new investment.

However, the increased emphasis giv-
ento ruraldevelopmentin the plan for 1994-
95, the initiative to double the outlay for the
New Employment Assurance Scheme and
the increase in outlays for education, partic-
ularly elementary education and horticul-
ture are welcome steps.

It was heartening to note that the
critical role of infrastructure has been
recognised by increasing the outlays, which
stimulated the demand for capital goods
industry. We hope that the proposed fund
fortechnology development and application
would be utilised to develop appropriate
technologies in various fields like non-con-
ventional energy and environment.

It is also heartening to note that in the
Budget, the Finance Minister has imposed
Central Excise levy of 30 per cent ad valo-
remon monofilament made of HDPE (Plas-
tic). Units manufacturing these articles are
concentrated in Karur, Salem and Banga-
lore and employ about 50,000 workers.
Most of the industries are in rural and semi-
rural areas and this excise is too high which
will cause undue hardship to the owners
who are mostly illiterates. Due to this levy,
most of the units are closed for the past two
weeks. Unless the excise duty is withdrawn,
these units cannot survive. So. | urge upon
the Finance Minister to withdraw the excise
levy imposed on this item.
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[MR. DEPUTY SPEAKER in the Chair

Sir, excise duties have been levied on
an ad valorem basis on yarn. So, yarn price
has now gone up. Powerlooms and
handiooms are mostly affected because of
the steep rise in the price of the yarn.
Spinning mills, handlooms and powerlooms
are on the verge of closure now. In view of
the grave situation. old levy system on yarn
may please be restored in stead of this ad
valorem basis.

The spate of increase in administered
prices by the Centre on nse in the Public
Distribution System, diesel. LPG and freight
rates of coal, had added to the burden of the
common man.

In this regard, | wish to make it clear at
the very outset. that we are concerned not
only because of the burden thatis put on the
common man as aresult of inflation that has
taken place and the recent hike that took
place but also the style of functioning of this
Guvernment vis-a-vis introducing adminis-
tered prices of various commodities. It is
generally expected and for years in the
past. it was always expected that whenever
Budget session was approaching. people
were always awaiting the burdens and the
1elietes. Now that process has been
decentralised. The burdens are beingthrust
even prior tn the presentation of the Budget
in this House and it has started becoming a
reqgular feature that the resources that are
generated through increase in the adminis-
tered prices of commodities through in-
crease in administered prices of commodi-
tivs autside the jurisciction ot the Budget are
far in excess ol the resources that are
mobilised through the Budgetary schemes.

We are talking big and liberalisation.
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globalization, market oriented economic
parameters are giving positive signals. We
have foreign exchange reserve of over ten
billion dollars. Exports are picking up at the
rate between 15 and 20 per cent. The trade
deficit in 1993-94 may end up in an aggre-
gate of Rs. 9000 crores as againstthe target
of Rs. 4314 crores. The pre-budget hikes in
the remaining months of the year will only
marginally reduce the deficit by Rs. 400
crore. Similarly, industrial growth has not
picked up. These are areas of concern.

The rosy picture however fails to im-
press the ordinary citizen. He is totally dis-
illusioned. He has no interest in seminars.

-workshops and symposia aimed at educat-

ing him on the advantages of economic
liberalisation in the long run.

He is more concerned with the present
than the future. He wants availability of
essential commodities at affordable price
and job opportunities for his children. The
common man is baffled now. While the
prices of essential commodities are increas-
ing the wholesale price continues to remain
stagnant. The Government, however. will
have to understand its responsibility to the
country at large petter than function as an
unimaginative accountant. '

While implementing the new Economic
Policy. it should not forget that the essential
requirement which the policy will have to
meet is the generation of more employment
and purchasing power to make it possible
for the community to bear the rigours of a
rational pricing palicy. The increases, which
the Government has already effected in the
issue price of foodgrains, have been harsh
enough and there is no justification for mak-
ing the price situation harsher.

The Government, while effecting the
price rise of essential commodities, also
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expects that the State Governments imple-
ments the directions of the Union Govermn-
ment. So the State Government has to bear
the brunt of anger of the people due to
frequent rise in the prices of rice, sugar,
coal. petroleum and other essential com-
modities. The Chief Minister of Tamil Nadu
had already made it clear in the National
Deveilopment Council meeting thatthe Cen-
tral Government should not effect the price
rise of essential commodities without con-
sulting the State Governments. But, this
seems to have been totally lost on the
Finance Minister.

These. therefore, are the areas of con-
cem which have to be addressad simulta-
neously within the frame of pragmatic and
growth-oriented measures announced in
the Budget. Any lapse at this stage will only
expose the lack of ourdetermination and the
excellent base for economic development
built after so much sacrifice and efforts may
again slip out. Considering everything to-
gether, there is no basfs for assuming that
the fiscal deficit for this year, that is 1994-95
willbe any less thanthat for the current year.

The Finance Minister remains unfazed.
In his speech he failed mention that inflation
is back to double-digit territory Even with
regard to the stagnant rate of industrial
growth, he sees glimmers of hope where
others see none. The media are afaithful lot.
They will continue to beat the drum on the
Finance Minister’s behalf, so much so that
he might start believingin his own illusions.
That will not change the ground reality. The
Budget has now revealed that the Indian
economy is truly at the mercy of foreigners.

With these words | oppose this Budget.

SHRI RAMESH CHENNITHALA
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(Kottayam) : Sir, | rise to support the Budget
presented by our hon. Finance Minister,
Shri Manmohan Singh. This is his fourth
Budget. Certainly, this is a growth oriented
Budget. Through this Budget the Minister
has made a sincere attempt to carry out the
economic reforms ensuredinthe year1991.

Today, our country stands at the cross-
roads of its economic destiny. The whole
world is looking atus. The reforms that have
taken place in India are welcomed and
appreciated by the world economic forum.
All the countries have welcomed and appre-
ciated our efforts in this field.

Sir, the aim of this Economic Reform is
to convert our economy into a vibrant one,
more competitive and to ensure that the
poor, the downirddden and the common
man in this country get more benefits and
their position is improved.

Sir, it is undoubtedly noticed that with
certain efforts, international credibility of our
country has increased and the commitment
to the poor and the downtrodden in our
country is fulfilled to a large extent.

Sir. the direct and indirect tax conces-
sions worth Rs. 4080 crore and lowering of
interest rates on term Ioan;; by one per cent
is intended to help in acceierating the eco-
nomic recovery.

Sir, look at our industrial sector. We
could not progress much although we had
made remarkable achievements in certain
areas. There should be a concentrated at-
tempt for the development and to boost our
industrial sector. Now, | quote the Finance
Ministry-

- “Budget musl provide a major stimu-
lus for a strong industrial recovery espe-
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cially for investment and capital goods
production.” : )

Sir, withoutindustrial development, with-
out boost is this sector, we cannot address
the problems which are before the nation.
We cannot solve the problem of unemploy-
ment. We cannot eradicate poverty and
other sokial evils which are prevailing in our
country. '

Sir, we have to took at the Budgetin a
positive'way. There are certain important
positive features. They are:

(1) Convertibility of rupee on current
account following the healthy
export growth of 21 per cent in
dollar terms;

(2) Comfortable foreign exchange
reserve ;

Increase in the foreign currency
retention for exponters:

(3

(4) Forty per cent increase in rural

development;

(5) Higher outlay for social sector;

(6) Measures to strengthen banking
system;

(7) Rural credit systems;

(8) Lowering of corporate tax -rate:

(9) Raising of the exemption limit of

personal Income Tax; and
(10) Simplification of Tax system.
Lower of Customs Duty and Excise

Duty were done onthe recommendations of
the Raja Chelliah Committee's Report.
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Sir, at the outside, | would like to men-
tionthat thisis a bold initiative which the hon.
Finance Minister has taken. Our deficit has
increased to Rs. 5851 crore. We have a
huge and significant revenue deficit. Lot of
opinions expressed on this. Some people
said that the inflation will shoot up. Some
people said that this deficit will be mitigated.
In such a situation, an ordinary Finance
Minister will not give concessions on Excise
Duty and the Customs Duty . He has given
concessions of the order of Rs. 3600 crore.
It requires an extraordinary courage and
confidence to prepare a Budget like this.

Why did he prepare the Budget like this
? there were two options before him viz. (1)
to impose more taxes on the people and cut
down allocations for the social service sec-
tor. In other words, the deficit would have
been less and (2) to assess the real potential
of the economy and for thoroughly and
carefully working out the incentives to be
given to the people.

Sir, our Finance Minister Dr. Manmohan
Singh had opted for the second option. This
is the bold initiative which our Finance Min-
ister had taken. Sir, the immense conces-
sion to our industries is the major pivotal
point in this Budget. Sir, by cutting down
Excise Duty on many goods, he had given
concessions to the major industries. There
were occasions when the industrial sector

~had brought down development.

~t

Sir, the industrial production was only 2
per cent during the past two years. There
was a reduction in the basic Customs Duty
on the project imports and other capital
goods from 35 per cent to 25 per cent, on
steel from 95 percentto 80 percentandthen
50 per cent. There were so many other
concessions. These concessions willhelpto
create a positive industrial environment.
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Sir, the major feature of the Budget is
simplification and rationalisation of the tax
system. Raising the exemption limit of In-
come tax Rs. 35000 will help salaried peo-
ple. Sir the surcharge of 12 per cent on non
corporate income has been withdrawn. The
adjustment in tax slabs have been done.
This too will help the taxpayers.

In this connection, | would like to urge
upon the hon. Finance Minister to consider
that the dearness allowance, given to the
Government employees, should also be
exempted from the income tax. The dear-
ness allowance is not an income and it is
said only because of the rise in prices.
Reduction and classification of individual tax
and making it more compact and simple
was a right step. So | urge upon the Minister
to consider exemption of deamess allow-
ance from the income tax, which will be
helpful to them.

Sir, major tax concession, excise duty
concession and income tax benefits are
there. This excise concession will give relief
to the middle class people and will also push
the demand and help the industry to come
out of recession. '

The Opposition has always been
criticising that that this Budget is formulated
or framed by the dictatas or directions from
the IMF or the World Bank. Now another
connotation is also coming up, that is about
the East India Company. | do not under-
stand their mentality. | do not know why they
are criticising in this manner. They are say-

- ingthat we are selling our countrytothe IMF
and World Bank. | do not understand, of
course, the Communists are always a close
mind. You people always think like that. You
are not interested in knowing what is hap-
pening in the world. You are not looking at
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the world situation. The world is charging in
afastmanner...(Interruptions)... You should
understand the changing situation in the
world. India cannot in isolation. India should
go with the global chanéés without hesita-
tioninthe world...(Interruptions)... Ourcoun-
try has immense potential, we are not at the
meray of live others. Our economy should
be competitive. We should grow as a major
competitor in the world market so that our
economy canbe vibrant and more strength-
ened. That.is the whole idea of this. You
people are always misinterpreting the facts
and making confusion in the minds of the
people. This will not work in this country.
That has been proved in many state elec-
tions in the country..(Interruptions)... Our
economy is capable enough to meet the
challengings, now doubt. | have confidence
in that ..[Interruptions]... You are not
understanding the philosophy in which Shri
Manmohan Singh has framed this Budget.
That is the whole trouble.

What is the trué philosophy of the Bud-
get. The philosophy of the Budget is equity

. and growth.

‘

This is the philosophy behind the Bud-
get. By giving substantial concessions tothe
customs and excise duty the Finance Minis-
ter has given a vigorous push to the indus-
trial sector. He is Walising a tremendous
growth inthis sector; this willgenerate enough
revenue. (/nterruptions) Mr. Lokanath
Choudhury, you cannot understand this.
Whatever you have said in not correct. Our
industrial sector will grow. We will be able to
generate enough revenue so that this deficit
can be reduced; and we will be able to see
it in the coming days. '

He has given .incentives for exports.
Whatis the percentage of our export today?
Today our export is 21 per cent. Are you not
believingthis. Sir, they are asking me togive
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the break-up on this. | do not understand
their mentality. This is a hard reality which
you have to understand. We are expecting
a good performance in the agriculture.

SHRI LOKANATH CHOUDHURY : Let
them give the break-up of export.

SHRI RAMESH CHENNITHALA :1do
not know how you are trying to understand
this thing; you are not trying to understand
these things, because you have a closed
mind; that is your problem. We have to see
that our agricultural products should be
exported; there willbe aboom in the agricul-
tural sector; and agricultural goods should
be exported so that we can earn more
revenue. Then there should be an increase
in the horticultural sector. He has correctly
recognised the export potential in this sector
and tried to increase the allocation.

The Finance Minister has mentioned
about the subsidy of Rs. 4000 crores for
fertiliser. This should have removed alldoubts
regarding fertilizer subsidy. With regard to
agriculture more serious attention has to be
paid. | think we are in a position to increase
agricultural production in a big way. The
food production in the green Revolution belt
is levelling off. But the strategy should be to
expand the area under wheat and rice. It
must be remembered that the per capita
production of wheat is a little over 1848 kg
whereas the world average is around 2144
kg. Similarly, per capita production of rice in
India is around 2025 kg whereas the world
average is 3004 kg. The best production
achievedin the eighties was in Korea which
was 6304 kg. These figures show that India
has to doalot of hard work in the agricultural
sector so that our per capita agricultural
production can be increased. Basically, In-
dia is an agriculture country. We cando alot

for this. Our agricultural products will be -
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successful in the intermational market; inter-
nationally, it is acknowledged that our
goods are qualitatively better order. Since
food production is directly linked with the
question of price stability, | think by boosting
the agricultural sector, we can control the
price structure also. This Budget shows a
deep commitment for the social equity. To
step up allocation in the social sector is
another strategy of the Finance Minister.
The question of equity comes in here. This
reflects the Government’'s deep commit-
ment to social equity for education and an
increase of 17.6 per cent for health, 20 per
cent increase for employment generation.
Today, our country is facing severe unem-
ployment problem. So, everybody is cutting
across Party lines, worried about it. We have
to -address ourselves to this issue. The
Govermnment should address it self to this
issue. Merely saying that unemployment
rate is coming down is not fair; | do not
believe this argument. In the rural area, in
the urban area, in the semi urban area, our
young boys are going here and there for
want of jobs. The number of even educated

~ unemployed and uneducated unemployed

is increasing in our country. In one day, we
cannotsolve this problem. Everybody knows
about it. This problem has to be addressed
in a very serious manner so that it can be
solved without inordinate delay. The incen-
tive has been given by the Finance Minister
for increasing allocation for employment
generation by 20 percentis a welcome step;
and more serious attention should be paid
for tackling this unemployment problem. -

Sir, there is a question before us: What
is the reality in the deficit? Many members
are raising this issue; whether this figure of
the deposit is correct or not. Definitely our
Finangce Minister has taken a calculated risk
when thaemphasis is being shifted to better
tax fevehue and tax collection.

r '
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MR.DEPUTY-SPEAKER :Please con-
clude. You have taken 15 minutes.

SHRI RAMESH CHENNITHALA : Ev-
erybody has taken one to one-and-a-half
hours. Why are you restricting me ?

MR. DEPUTY-SPEAKER : For your
information, there are 44 Members from
Congress and 25 from BJP the total goes
even beyond 100. All have to participate.
Therefore, it is proper for us to restrict.

SHRI RAMESH CHENNITHALA: By
the increase in the industrial revival and
better food production it is hoped that the
Budget deficit can be reduced. This hope is

based on a better understanding of the

economic forces which have been unbound-
ed by the Finance Minister through
liberalisation. Here is a Finance Minister —
we have to acknowledge it — who has
reduced the inflationary rate from double
digits to a single digit. There are developed
countries where it is 150 percentage points
above; in spite of their serious efforts they
could not bring down the inflationary rate.
‘Here is a Finance Minister who has taken a
bold initiative and reduced the inflationary
rate from double digits to a single digit.

There are certain very important points
which | want to mention now. One is regard-
ing the allocation of funds to States and

Union Territories. The revenue ofthe States

comprises the state plan, grants and the
other devolution Non-Plan of funds under
the tax sharing formula. That is the income
a State. In 1994-95 Budget there is a decline
in most of these items, which are the
resources for the States.

The States have to undertake a lot of
development activities a lot of social com-
mitments have to be met by the State Gov-
emments and the Plan assistance for the
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States and Union Termitories is going down.

~ On the other hand, the funds of the Centre

are growing. The point | want to mention is,
as the Finance Minister had rightly pointed
out on so many occasions in this House
there is a lot of mismanagement by different
State Govemments. But the State Govern-
ments have to undertake lot of developmen-
tal activity. We have to help them. Now the
situation is that they are indulging in
unchecked extravagant expenditure. The
State Governments are diverting money
from the Plan to Non-Plan expenditure sec-
tor and mostly they are not using them for
productive purposes and they are spending
them without paying attention to the re-
source availability. They know that finally —
everybody knows — when the States have
overdraft they come to the Centre will have
to go to their rescue. That is the system we
are following. But cutting across the party
lines | am saying that if we wants better
economy, we have tocontinue the econom-
ic activities in a better way. The States
should shed this type of attitude and they
have to stick to the plan allocation and fiscal
discipline should be observed by them.
Definitely, the fiscal discipline has to be
maintained by the Centre and the States
should also follow otherwise, our economy
will be in doldrums.

The Ninth Finance Commission has
recommended that reasonable allotment
should be made to the States. The customs
and excise or duty concessions are definite-
ly cutting into the revenues of the States. By
the massive concessions giventothe indus-
try, or the industrial boost given to the
industry as it is called, the States are going
to suffer.

19.00 hrs.

So, the question is how to solve the
problem. The Ninth Finance Commission
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has recommended normative approach for
resource transfer to the States. | think, the
Finance Minister should keep that in his
mind and try to solve this issue. What is the
recommendation of the Ninth Finance Com-
mission ? The Ninth Finance Commission
recommendation says thatthe share of the
States in Income Tax revenue is fixed at 85
pergent.“But according to this Budget, there
is a resultantloss of Rs. 4,081 crore and this
will affect the States. Of course, | agree that
the States should maintain fiscal discipline
and they have to curtail extravagant expen-
diture. Also they have to follow the norms.
But at the same time we have bear in mind
thatthe State Governments are taking up lot
of developmental work in the rural areas,
they are taking care of the health of the
people and the basic necessities of the
people, who are living below the poverty
line. | urge uponthe Finance Minister to take
care of this aspectvery seriously. Otherwise
our States will starve and our development
programmes will be in jeopardy.

Sir, my point is that there is inclination
of the Centre to reduce resource transfer to
the States. This august House has passed
the Panchayati Raj Bill. But it is going to be
implemented by the State Governments. Of
course, there is a Finance Commission. But
when the State has no revenue, how can
they carry out the programmes? So, a seri-
ous attention should be paid on this point
and something should be done immediate-

ly.

Sir, | have gottwo orthree suggestions
to make. Adequate steps should be taken
with regard to tax collection machinery. As
regards rationalisation of taxation, the Fi-
nance Minister should see that better tax at
collection is there. as per the recommenda-
tion of the Raja Chelliah Committee Report.
But it the machinery is defective, how are
you able to get better tax collections? By
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giving athrustin the Budget, we have o see
that best tax collection machinery shall be
made available . Otherwise, we cannot
athieve the'goal.

Sir, the taxation can be in other sectors
also. When you are taxing telephone bills,
why cannot you tax the service sector and
advertisement sector ? There are lot of
avenues. Those should be tapped. Those
sectors should come under the net of taxa-
tion so that revenue position can be im-
proved.

The most important point is that the
concessions which were given to the indus-
tries should be passed onthe consumers. in
the last Budget, the Government of India
gave lot of concessions to the industrial
sector and industries. We have to examine
whether these benefits have been passed
on to the consumers. So, we must ensure
that the benefits which have been given to
the industrial sector are passed on to the
consumers.

Finally, | would like to tell two or three
points, which affect my State as well as the

poor people.

Rubber Chappal is being used by the
common people and the poor people. It
costs only maximum of Rs. 50. But, due to
imposition of excise duty on rubber Chappal
and duty on rubber compound, the price of
Hawai Chappal will increase tremendously.
Thisis goingtoaffectthe commonman. This
being a mass consumption item, the impo-
sition of excise duty on this item is going to
affect notonly the common man but also the
small scale industries, which are giving jobs
tothousands and thousands of peopleinthe
country.

Secondly, onumbrella also, excise duty
has been imposed. Already this point-has
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been mentioned by many Members. | am
not going intoit. Umbrella also is being used
by the common man.

In our country, hand made soap is
being used by the common people. So,
excise duty on hand made soap should be
reduced.

The import duty on Ayurvedic medi-
cines, which is prepared according to the
ancient Ayurvedic prescriptions, should be
reduced because now the people are shift-
ing from allopathic to ayurvedic and it is
linked with our culture, heritage and our
Indian origin.

Lastly. | would like to say a few words
about the duty imposed on the electronic
assembling units. Thousand of women work-
ers are working in this area through co-
operative societies. They are facing a lot of
difficulties because of imposition of duty.

So, | urge upon the hon. Finance Min-
ister to look into it and try to solve their
problem, so that they can continue their
work.

Finally, | want to quote from the Prime
Minister's address to World Economic Fo-
rum at Davos. | quote :

“An India which is a successful democ-
racy as well as truly dynamic and out-
ward looking economy can play a signif-
icant role in this new changing word
order. With its vast and growing markat
India can become a powerful engine for
the growth of Asian as well global Econ-
omy”.

Sir, with these Wards, | support the
Budget. Thank you.
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MR. DEPUTY SPEAKER
Kashiram Rana.

: Shri

Mr. Kashi Ram Rana, those hon. Mem-
bers who had the occasion to speak earlier
had taken more time. So, please restrict
your speech to fifteen minutes... [Interrup-
tions... :

[ Translation)

SHRI KASHIRAM RANA (Surat) : Mr.
Deputy Speaker, Sir, | rise to oppose the
Budget for the Year 1994-95 presented in
the House by the hon. Minister of Finance.
This budget is being opposed because it will
increase the sufferings of the common man
instead of improving their condition.

Further, this Budgetis notin the interest
of small scale sector and it will harm it
tremendously. That is why | rise to oppose
this Budget.

-

It is anti-people budget because it is
based on Dunkel Proposals. | believe the
Budget has been formulated neither by the
hon. Minister of Finance himself nor on the
inspiration of the Hon. Prime Minister. That's
why | told that it is not in the interest of
industry especially small and petty indus-
tries. The intention of the Government as
well as the Congress party is to invite the
multinational companies and to establish
their concemns in India.

The Budget deficit has been stated to
the tune of Rs. 6,000 crore. Regarding this
deficit the hon. Minister of Finance has
statod that it will be recovered by improving
administrative efficiency.

Mr. Deputy Speaker, Sir, | am amused
by the statement of the hon. Minister of
Finance that deficit of Rs. 6000 crore will be
brought down. It is mentioned in the Budget
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paper that the lays Year's estimated deficit
of Rs. 4,314 crore in the Budget of 1993-94
finally shot upto more than Rs. 9000 crore.
This Budget is pro-rich and anti - poor.
Similarly the revised estimates of deficit for
the year 1992-93 increased from Rs. 5382
crore to Rs. 7,212 crore and in the end
increased to Rs 12,312 crore. This way, we
see that every Year the figures of deficit are
increaaking"lherefore.from this observation
it can be concluded that the deficit of Rs.
6000 crore willfinally increaseto Rs.20,000
crore by the end of the year. If prices of
diesel, LPG sugar, rice and wheat had not
been increased a fortnight earlier, the last
years' deficit ‘s figures would have been
around Rs.14-15 thousand crore. | would
like to submit that they will do the same thing
this year also. If the Budget deficit shoots up
by the end of the year then again they will
increase the prices of commodities used by
the common will increase the prices of com-
modities used by the common man.

Mr. Deputy Speaker, Sir, much have
been said here about the achievements of
the Government for strengthening the econ-
omy. Sir, through you, | would like to submit
about the increasing debt burden of the
country during the last 3 years thoughin this
regard so many points have been raised by
Shri Ramesh Chennithala and Murli Deora.
During 1992-93 debt liability of the country
stood at Rs.3,54,262 crore but at present it
has been increased to Rs.5,32,753 crore.
All this is enough testimony of the deeds of
this Congress Government which has put
more debt burden on the country.

Mr. Deputy Speaker, Sir, | would like to
make a submission about the annual inter-
estburden on the country. In 1991-92 inter-
est burden stood at Rs.26,563 crore but it
has now increased to Rs.46,000 crore. In
this way economy will never get strength-
enad it all such things are not checked. |
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would like to submit that Dr.Manmohan
Singh has misguiding the people of India,
the phenomenon being also joined hands
withthe Congress in witnessed for years. At
the time of the presentation of the Budget on
28th February treasury benches were prais-
ing the hon.Minister by thumping desks and
the people of India were also quite happy.
However, when full details were available to
the people on 1st March they started
criticising the Government. Dr. Manmohan
Singh’s North Block Office wasbeing visited
frequently by persons of small scale sector.

It is being asserted that this Budget is
growth oriented. But, | fail to appreciate this
very point. Out of 22,00,000 small scale
units in the country around 5,00,000 units
are lying closed, thereby, rendering lakhs of
workers jobless. This is the report of the
Ministry of Industry.

[English]

The Industry Ministry has estimated
that there were over 2.45 lakh units assisted
by financial institutions which have turned
sick in the last couple of years.

[ Translation]

Both Mahatma Gandhi and Deendayal
Upadhya advocated for increasing produc-
tion and growth but also favoured that mass
production should be undertaken by the
masses. However, the present Budget be-
ing termed growth oriented does not
recognised the importance of human be-
ings. In a labour surplus country if labour is
notfully usedthen growthis not possible. As
per the Budget proposals which are being
termed growth oriented, it is clear that the
country is heading towards destroying the
small scale sector because such signals
have been received under the Dunkel pro-

posals
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In our country, out of the total revenue
eamings, 31 per cent are from borrowings.
Therefore, the debt burden of Rs.19,600
crore is definitely going to increase. Is this
* Budget growth oriented?

19.19 hrs
(SHRI P.C.CHACKO In the Chair)

On a number of occasions the
hon.Minister of Finance claimed that the
country will achieve the growth rate of 6
percent but the growth rate of only 4 percent
had been witnessed. If the economy contin-
ues to march at this rate then the claim of 6
percent growth rate will never be achieved.

In the Budget, heavy excise duty has
been levied on the small scale industries. On
the one hand relief has been given to the big
persons by reducing customs duty and on
the other hand excise duty on small scale
industries has been levied. | feel both the
hon.Prime Minister and the Minister of Fi-
nance did not ponder over the adverse
effects of these proposals.

| was attentively listening to the speech
of my friend Shri Murli Deora. On the one
hand he was praising the Budget and on the
other hand was opposing the excise duty
being levied on the small scale units of
Bombay, Surat, Ahmedabad and all over
the country. Texturised yarn plants located
in the tribal areas have been burdened with
excise duty thereby putting these in dire
straits. Since 1st March all such units are
lying closed. This has resulted in loss of
crores of rupees to the country and has
rendered lakhs of workers uriemployed.
Probably the intention is to destroy the
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industries located in the vicinity of villages.

There are factories of brass parts in
Jamnagar and re-rolling mills in Bhavnagar.
We had made efforts forthe development of
ship Breaking industry situated there. How-
ever 10 percent excise duty has been im-
posed on them through the budget for the
current year. That too has been closed
down. 15 percent excise duty has been
imposed on Oil Engine Industry in Rajkot.
This is a unit which has been supplying oil
enginesall overthe country. This has caused
not only the closure of the industry but also
created problems for crores of farmers in
the production of food grains and thus the
farmers are finding them selves in great
difficulty.

Small scale industries in villages which
were manufacturing gold lace, ribbon, elas-
tic tape, lace border and other plastic items
arealsoontheverge of closure. Poor people
engaged in these works are so much dedi-
cated to their work they even stay and have
their meals at their working place. But when
an excise officer of the area comes and
orders them not to take out their material
without his permission. What is Govemn-
ment doing? What type of growth oriented
budget is it? What do you expect from the
country People are unable to understand all
this. If would not help in developing the
country, rather it would help in developing
the multinational companies and only a few
people sitting on treasury benches will be
benefited from it . - :

When the Chief Minister of Gujarat
went to meet the hon.Minister of Finance
and asked as to why excise duty was im-
posed on Texturised Plants, he said that it
was done because of wide spread practice
of tax evasion prevalent there,
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| want to ask Dr.Manmohan Singh,
“Who is responsible for tax evasion? “

Dr.Manmohan Singh is responsible. His
department is responsible. | believe, the
people of Gujaratbelieve, itis an insultto the
people of Surat, to the people of Gujarat.

[ Transiation]

If the Government want them to pay
tax, they should find out some other way to
it .

| would like to submit that Maharashtra
and Gujarat are the two States which pay
maximum revenue in the country. People of
Maharashtra and Gujarat do want to share
some part of what they earn, for the devel-
opment of the country. But they if are being
charged for tax evasion. My submission is
that the course adopted by the Government
inthe present Budget would merely spread
corruption and not check the tax evasion.

The Government may impose whatev-
er percentage of excise duty they want. But
in order to recover excise duty, the number
of officers would also have to be increased
which would automatically increase the ex-
penditure. While going through the Budget |
noticed that an amount of Rs.2000/-crore
has been increased in the Administrative
Expenditure as compared to that,ear-

marked in the last year's budget. | would like

the Government to withdraw the excise duty
imposed on small scale industries. Somuch
so that the excise duty on man made fibre is
about 300 percent, and the way the Budget
has been prepared, it provides relief to the
consumers of high quality textile materials
and imposes heavy duty on the cloth used
bylower classes, workers and salariedclass-
es. Shri Manmohan Singh has revealed his
!
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skill in this regard. Earlier, on a cloth of
Rs.20/- per metre, 50 paise plus 5 percent
was charged, thatcame to Rs.1.50p in total.
But with the imposition.of 10 percent excise
duty, the charges havecometo Rs.2 withan
increase of 50 paise, taking the total to 33
percent now onwards. Previously, the con-
sumer had to pay Rs.2.50 extra on a cloth of
Rs.40/- per metre and now he would havé to
pay Rs.4/-i.e. Rs.1.50 more. Excise duty for
apoorconsumerhasbeenincreased where-
as an upper class consumer gets relief.

Those who buy a good quality cloth at
the rate of Rs.100/- per metre had to pay
Rs.2.50p. plus 20 percent taking the total to
14.50. Now they would have to pay Rs.10/
- @ 10 percent. Does it not mean that the
present Government looks intothe interests
of people of higher classes. Undue excise
duty has been imposed on the textile items
used by the 70 percent of the people living
in rural areas.

Excise duty on cotton cloth was 20
paise earlier now ithas beenincreasedto 50
paise with anincrease of 150 percent. | have
a number of figures. But | would like to state
that poor people are being cheated and rich
people being given relief in a tricky manner
in the Budget for the current year by Shri
Manmohan Singh.

Similar is the case of cotton yam.
Earlier 0.575 percent duty was charged on
240 million Kg production, but now it is
increased by 352 pertent thus making the
total to Rs.2.60. How disproportionately the
excise duty has been imposed by

‘Sh.Manmohan Singh or Congress Party is.
~ evidentfromthe present Budget itself. When

we made a representation in this regard to
the hon.Minister of Finance, he said that
there would be no excise duty on atum over
of Rs.30 lakh. But | would request the Gov-
emment to completely withdraw the excise
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duty from the small sector. Thoubh the
hon.Minister of Finance had assured to
exempt the tum over of Rs.30 lakh from
excise duty, but why the limit has been
restricted only to Rs.30 lakh. This limit was
fixed in 1986, but the value of rupee was 22
p- While that at present is 7 p. Therefore my
submission is that the limit of Rs.30 lakh
regarding the small scale andcottage indus-
tries is inadequate, it should be increased to
Rs. 75 lakh, Only when if would be possible
to save those industries.

Rationalisation and simplification are
two words which are being talked about

much these days. Who would be benefited

by this. These are also likely to prove ben-

eficial to the rich people. It has been stated
~ in the document that the increase in axcise
duty on yam would increase the earmning up
to Rs.325 crores. | am confident that the an
estimate of Rs.325 crore from excise duty
has been shown deliberately. My submis-
sion is that the 10 percent excise duty
imposed on yamn and re-rolling mills would
help in eaming than Rs.1000 crores.

Justnow ShriRamesh BHAI stated that
70 percent of the total population are living
in rural areas where about 80 percent peo-
ple use Ayurvedic medicines. What was the
needtoimpose 10 percent excise duty onit.
It would have an adverse effect on the poor
people. The Government must withdraw the
excise duty imposed on Ayurvedic medi-
cines, small scale industries etc. Otherwise
corruption would increase. Today | am rep-
resenting Surat here. No fee was charged
- forissuingthe excise license. Butan amount
of As. 1000/- was being taken since 1st
March andthis amount was furtherincreased
to Rs. 10,000 from 18th March. People
demand money accordingly, this will auto-
matically lead to corruption.
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This would cau se' difficulties for paople
of lower classes.

Therefore, my submission is that the
Govermnment should abandon their urge to
eam millions of rupees by misleading the
people through the Budgef. There is a say-
ingin Gujarati : “Dukhiya Janon Ki Jatharagni
Jakshe, Bhookhe marna rani bhasma kani
na lakshe.” In other words a poor man may
die but would also turn the killer into ashes.

Lastly, | would like to submit - as Shri
Kapse has already submitted - that the
incomie tax limit which has been increased
from Rs. 30,000/ to Rs. 35,000/- is also

" ridiculous. The demands of upper class
people are fulfilled with no objection. For

instance excise duty on spinners has been
reduced from Rs. 69. and a relaxation of
Rs.7/- per kg has been given to them.
However what | would like to submit is that
itis only the salaried class which pay the tax
honestly. The speed with which prices are
increasing, the increase of Rs. 5,000/- inthe
income limit is not adequate. The Govern-
ment should increasé¥the limit from Rs.
30,000/- to Rs 50,000/- directly and provide
relief to the people of salaried class. Giving
relief to the people of upper classes is not
justified on the part of the Govemment, they
can anyhow manage the things themselves.

Sir, in the end | would like to mention
one more point. The Government have re-
cently started to impose tax on services. 5
percenttax has beenimposedon telephone
consumers, can the Government putup any
logic behind it ? If the Government want to
eam more money, they may take certain
measures under the liberalised economic
policy. Instead the Government have im-
posed 5% tax on telephone, consumess,

‘which is totally wrong on the part of the

Government. Imposition of tax on services
is not good. Further the allocation made for
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the social services is also inadequate. The
total funds eammarked for social services,
education, health etc., during the last year
were Rs 2644/- crores which have been
curtailed to Rs 2623/- crores this year. Has
complete literacy been achievedin the coun-

try 7 \

Sir, | would like to submit that in Amer-
ica and other developed countries maxi-
mum amount is spent on social services,
whereas in our Budget the allocation with
regard to education; health etc. has been
curtailed. And in view of this we are forced
to submit that the Govemment bothers not
about the interests of small and poor people
but about the prosperity of the people of
upper classes. Therefore my submission is
that this Budget is not for the prosperity of
poor people, development of small scale
industries but for the prosperity of big cap-
italists and development of multinational
companies. Since it is a Budget that would
ruin the country, we oppose it.

[English)

SHRIH.D. DEVEGOWDA (HASSAN) :
Sir, at the outset, | am grateful to you for
having given me an opportunity to partici-
pate in this general discussion on Budget.

| go notwantto would the feelings of our
ruling party Members. | have got the infor-

mation Bulletin that has been supplied by..

the Lok Sabha Secretariat. Shri
Chidambaram, the former Commerce Min-
ister himself has said about it. Shri
Chidambaram feels that this year's Budget
will revolve around twd issues. Firstly, the
seeming hesitancy in announcing, initiating
reform measures on the vital sectors of
insurance, power, oil and telecommunica-
tion. Thg second issue on whichthere willbe
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intense debale is the fiscal deficit. This is
what the former Minister Shri Chidambaram
has expressed. '

And our Maharashtra friend Shri Murli,
asenior Member of this House, while speak-
ing has drawn the attention to the rémarks
of Shri Palakiwala. This is the information
supplied by the Parliament Secretariat. Shri
Palakiwala cautioned that one should not
forget that the Flis were not here to help the

 third world and they have simple, seffish,

personal motive to come here.

I would only like to draw the attention of
the hon. Minister of State for Finance to this
statement.

The Economic Times Research
Bureautal described the 1994-95 Budget as
friendly to the industry because itappears to
give a big push to the process of deregula-
tion of the economy allowing free market
forces.

Sir, the Budget of Shri Manmohan
Singh has been different from his predeces-
sors in many ways, not the least of which is
the absence of lip $ervice to ameliorate the
lot of the poor, the favourite expression of
those whosatin the Finance Minister's chair
before him. Why | am drawing the attention
ofthis hon. House is because in part- B ofhis
Budget speech, he himself said: “Mr.
Speaker, this Budget is inspired by a firm
convection that India has all the materials,

- human resources to be a front - ranking

nation of the world.” This was what Dr.
Manmohan Singh had said in part-B of his
Budget speech.

“1'would like to draw the attention of the
Finance Minister to the fact as to how Japan
today has US $ 90 billion in trade surplus.
While in the case of India, with all its magic,
he went to the extent of saying in Part-A of



699 General Budget
[Sh. H.D. Devegowda]

his Budget speech that the progress on the
extemal front had been dramatic. He had
not used the word magic. At the same time,
he says, “As | have said, all factors involve
some sort of risk.” He puts it in both ways.

Sir, | would like to draw the attention
ofthe Housetothe figures that he had given.
Sofaras 1993-94 position is concemed, the
revenue dificitis Rs. 58,551 crore; the Bud-
get deficit is Rs. 34,058 crore and the fiscal
deficit is Rs. 9,060 crore. There is nothing to
hide in this, whereas this year, he has very
cleverly managed to give it in a different
version because he is a technocrat. We are
unable to understand his way of expression
which is very intelligent and we must accept
that. The Budget fails to fumnish the esti-
mates of RBI credit to the Centre. He has
tried to politely avoid it. | can only say that
much and | do not use any derogatory word.

Sir, from 1971 onwards — | was in
State Assembly as the Leader of the Oppo-
sition — | used to hear lot of discussions
about garibi hatao, berojgar hatao and all
types of other discussions in this very House

to remove poverty, to remove corruption

and to remove unemployment. Those were
the slogans given during those days by
Madam Gandhi. Today, they have quietly
forgotten them. In his first Budget speech,
Sir Manmohan Singh, at least, mentioned
‘about late Shri Rajiv Gandhi. But today,
there is no such name; he has quietly forgot-
ten them because public memory is very
short. Now, he has only mentioned about
the present Prime Minister. Heis indebtedto
*he present Prime Minister because he had
elevated him to the highest position in the
Finance Ministry. | have no grudge for that.

Sir, today, the slogan is ‘talk of market
forces, convertibility, éxport promotion,

MARCH 18, 1994

1994-95 700

privatisation and globalisation. ‘They arethe
slogans and nothing beyond that. Thewhole
debateis only confinedto these three orfour
aspects and nothing more than that.

Sir, since | have not been given much
time, | would only like to ask the hon. Fi-
nance Minister how much gift—1 could only
call it as a gift -he had given to the industri-
alists or to the companies or to the big
corporate sector.

| do not want to repeat this. | want to
have a comparative figure in so far as the
industrial and the agricultural sector are
concerned. | do not know with that courage
he said: “our agricultural sectoris strong and
well placed to respond to the new policies”.
What liberalisation have you pronotedin the
field of agriculture? | do not know; please let
me know in your reply. [/nterruptions)

| would like to make an appeal. | never
interfere when somebody is speaking. | just
watch the proceedings. Because this is the
firsttime | have come to Parliament, | thought
at least for myself | should maintain certain
dignity and decorum. | do not want to go

- beyond that. This is all | would like to say.

| would like to say how he went to the
extent of helping he haves and not have-
nots. He has given a tax concession to the
salaried classes. Now there is no tax liability
on the wage eamer with a gross income of
Rs.50000 peryear. Sir, your goodself knows
much more than all of us because | came to
your house and | know your living. let me
honestly say thatyou have gota concem
for the poorer sections of the society. Can
anybody who draws Rs. 4000 per month live
honestly? Let us touch our hearts. | do not
want to mix politics here. At the same time
what is the tax collection? More than ten
topmost industrialists last year have not
paid even a rupee worth of tax. Because you
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have provided so many opportunities.
Yesterday there was so much of debate on
the Banking Bill. | was watching. All these
laws have given sufficient scope for those
topmostindustrialists orbigindustrial hourses
as to how to avoid tax. They will engage
experts outside the couniry to teach them
how to avoid tax. Because they are more
cleverthan Dr. Manmohan Singh. Do not be
under the impression that Dr. Manmohan
Singh is cleverer. There are much more
clever people like Mr. Palkiwala. | do not
want to drag their names. This is how you
are goingto substantiate the budget propos-
als or defend the budget proposals or what-
evermeasures you have taken. You have to
do it because the ruling party has no other
option. If you hag sat here, you would have
been more critical of it than me. | am sure
about that.

What are the benefits you have givento
the industrial sector? You have reduced the
company tax from 51.7°% lo 40% you have
reduced import duty from 85% to 60%. You
have reducedcustoms duty on allconsumer
durables, including entertainment, electron-
ic goods. You have reduced excise duties on
all cosmetics from 70% to 50%. You have
reduced the capital gain tax on companies
from 40% to 30%. More surprisingly Fil is
reduced to 10%. Now there is a demand
from the Indian industrialists. They are ask-
ing why you are discriminating, why can't
you give the same benefits to us. That is the
demand. Because FlIs are our own NRis or
what | should call them, | do not know. Our
Indians have to pay 40% whereas Flls have
to pay only 10%. This is the discrimination
you have showrj.

In addition to that for exporters you
have given so many facilities. | draw the
attention of the House to one issue. These
are all very interesting things.

PHALGUNA 27, 1915 (SAKA)

1994-95 702

For farmers, you have given nothing.
Butforourfriends - these big peoplewhoare
trying to improve the economy of the nation
- you are giving everything. We have now
eamed 13 billion dollars foreign exchange -
very good, it is a very happy achievement -
with the borrowed money, with the agricul-
tural export, etc. You are giving unlimited
credit for exporters. The Reserve Bank of
India and the commercial banks have decid-
ed to make available credit without any limit
to support the requirements in the export
sector where the accounts were not irregu-
lar. This was disclosed at a recent high level
meeting with the representatives of the trade
and industry, chaired by the Cabinet Secre-
tary, Jaffer Saifullah. They are all here to
serve those masters. Nothing beyond that.
| do not want to say anything more. | do not
want to attribute any motive against any-
body. Itis unlimited credit; and see astohow
they are using it. Even without exporting,
indigenously, by selling whatever product
they have produced inside the country, they
are claiming the rebate. This is what is going
on today; and you have not stopped that.
Once oursenior mostleader, Shri Atal Bihari
Vajpayee was telling us that by export ma-
nipulation and by invoicing, they are getting
the benefit. He has mentioned the very
same words. Today, these exporters, in the
name of exports, are selling their goods
inside the country and claiming the benefits.
Please understandthis:andforGod's sake,
do not try to fool the people by sitting in this
House. We cannot nod our heads for all the
things that you are going to say here.

Let us take the case of rupee convert-
ibility. What was the position before rupee
convertibility? Shr Chidambaram has abol-
ished the export subsidies because there
were a lot of corruption and there were a lot
of manipulations. That is why Shri
Chidambaram took a decision, as Com-

&
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merce Minister, at that time to abolish the
export subsidy. He wanted to avoid
corruption; and he introduced EXIM policy.
Subsequently, rupee convertibility on trade
account was there. At that time, what was
the value of the rupee in dollarterms? itwas
23 or 24 or 26 rupees. Today itis Rs 40. To
whose benefit it has gone? Now you have
announced the current account convertibil-
ity, full convertibility. The value is Rs. 40 now
and who is going to lose? Please convince
us. At that time it was Rs.26 per dollar.
Today it has gone upto Rs.40 a dollar.
Please convince us because we are not
technocrats or economists. (Interruptions).
In 1991, it was Rs. 26 a doliar. It is subject
to correction. Let the Finance Minister try to
correct me, if | have gone wrong.

Now | will explain how we are treated in
the farming community or in the agricultural
sector. Some people always try to say that
| am biased towards the urban people or |
am only fighting for the cause of the rural
- people. No. ltisimpossible. One hon. Mem-
ber - | do not know the full name of his - was
telling that one Indian who comes from
abroad he and his wife are 2aming Rs.
45000 a month and they are to able to even
small piece of land to construct their own
house. It is very good and there is no
abjection. But, he talks of urban ceiling. Let
us not elaborate on that issue. How much
land has beenexemptedinthelast 30 years,
after Urban Land Ceiling Act has been en-
acted in the very same House? [Interrup-
tions] | am not talking about the place,
whether it is in Bangalore or Bombay or
Delhi. | am talking about the whole country.
Can you give us the figures? Who has done
that? | am not going to attribute any political
motive against persons in whichever party
they may be. But, for some consideration or
the other, they have yielded and they have
allowed these industrialists or the big indus-
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trial houses or big landlords in the city areas
under the Urban Land Ceiling Act.

Under Sections 20-A and 20-B of the
Urban Land Ceiling Act, they have given
exemption. For what?

There is a textile mill - DCM. While |
was moving in Delhi, | saw that they have
huge land. They are now constructing de-
luxe apartments. Who has given permis-
sion? Could it not be possible to take over
that land and give it to landless people? How
many textile mills today are seen in Bombay?
He was talking. What is the extent of land
that is available? To promote industries,
that land has been given for a paltry sum to
the industrialists about 30-40 years back.
Now all these factories have been closed.
Whether liberalisation or whatever it ’may
be, | do not want to debate it. Now for the
time being, let us not go into the condition-
alities and other details. Some of these sick
industries were setup 5, 6, 8, or 10 year
back. Whichis the land that is available. How
much land has been permitted to be used by
those industrialists? On the one side, they
are doing so. Crores of rupees are due to
IDBI and ICICI. On the other side, you have
permitted them. And he is debating on that.
He was feeling very hard about those people
who are houseless but earring Rs. 45,000.
| was astonished. Let him tell the party
leaders who are at the helm of affairs.

MR. CHAIRMAN: You have two more
minutes and wind up.

SHRI H.D. DEVEGOWDA: Sir, if you
ask me, | will sit because | do not want to
confront with the Chair. | will never do that.

1 will now touch the vital point about the
farming community. Because he has men-
tioned it here, so something occurred in my
mind. | would express that. Whoever might
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be running the Government at that time, do
not try to take shelter under the pretext of
party politics. for the first time, in our coun-
try, in this very House, a decision was taken
in 1990-91 to abolish loans of farmers to
the extent of Rs. 10,000. Necessary direc-
tions were issued to the State Govern-
ments. The guidelines were being framed by
the very Finance Ministry. According to the
figures, that have been circulated to the
Parliament, an amount of Rs. 7,760 crore
was to be waived by the Central Govern-
ment. Anassurance was givenin the House.

What is the amount that has been
released? In 1991-92, budget provision of
Rs. 1,500 crore was made. But ultimately
the amount released is Rs. 1,425. In 1992-
93, it is Rs. 500 crore; in 1993-94, it is Rs.
500 crore and this year, it is Rs. 341 crore.

What is the net result? Some States
have fallen in line with the guidelines of the
Central Government. In some States, be-
cause of political differences, they did not
cooperate. And they took a stand that the
entire burden has to be bome by the Central
Govemment. The Central Govermmmenttook
a stand that 50 per cent should be borne by
the State Governments and the rest by the
Central Government. But in the confronta-
tion between the States and the Centre, the
poor farmer suffered. | am not pleading for
my self nor for Shri Balram Jakhar who is
also afarmer. |am not pleading for him or for
some of the Members who areinthis House.
Twenty-six per cent of the bad debts in the
industrial sector have been waived. So far
as industrial sector is concermed you have
waived the unrecovered bad debts to the
tune of Rs. 6,000 crore from the fund.

20.00 hrs

Whereas Rs. 6000 crore is a big issue.
How is he going to approve Rs. 1.50.000
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crores to meet the expenses of develop-
mental activities when Rs. 6000 crore is a
bigissue? Thatmeans you are not prepared
to even budge an inch. | did not expect
anything from Mr. Manmohan Singh till he
continues as the Finance Minister. | do not
know what he is going to do. | am 100 per
centconvincedinthat. Mr. Chandrashekhara
Murthy is his colleague. He has to face the
electorates like me. So, in his own interest,
| will tell him that he has to face the music in
Kamataka. It is not so simple. If you are
thinking of going to Rajya Sabha, | have no
objection. But if you want to come to Lok
Sabha, then you have to be careful. | am
there to take care of all these issues.

On agricultural sector, | am only trying
to mention as to how you should proceed. |
am only requesting Mr. Chandrashekhara
Murthy to look back towards the area which
he is representing and not only to look at this
House. He is the State Finance Minister in
Central Government. | am not going to
bother him about IMF and other things. In
the lastthree years, let him justindicate any
rural activity in Kamataka. If such activities
are not there, then what should we do? My

‘demand is 70 percent of the total income

which we are going to spend on develop-
mental activities should go to rural areas.
You have given the figures today. For agri-
cultural sector, it is 9.7 per cent, for rural
development, it is 22.1 per cent and for
irrigation and flood control. itis one percent.
It comes to 33 per cent of the total expendi-
ture that directly goes to the rural people in
the agricultural sector. You may meet your
defence expenses and other expenses. But
my demand is 70 per cent of the total
developmental amount should go to the
rural people based on population. | am not
begging here. | am demanding that based
on population our resources must be distrib-
uted. That is all my demand. NRIs and
multinationals should e diverted to the area
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where they will not invest because they are
coming here to make profit and everybody
knows it. Agriculture is not a paying one for
them and they are not going to invest money
onthat. My only request to the Government
is this. You will be saving some resources
aftermultinationals are goingtoinvestinthis
country. You can allow them to take part in
those areas. Why do you want Indian Air-
lines? You may sell it; | am not interested in
that. The area that has to be taken care of
is the food processing industry. As regards
horticulture, some people are saying that
there is 40 per cent increase between Rs.
130 crores and Rs. 180 crores.

Horticulture is a sector through which
the economic conditions of ourfarmingcom-
munity canbe improvedto a large extent. So
also, fisheries, daring etc. can play an im-
portantrole. Leading facilities to give aboost
to these agro-based activities should be
increased to a minimum of at least 30 per
cent. Here | may mentionthat Madam Gandhi
had gone to the extent of recommending
that 18 per cent of bank deposits should be
utilised for advances in priority sector. | am
very sory lo state that today you are devi-
ating form the earlier system. Today this
figure has declined to a mere ten per cent.

There is a provision of Rs. 100 crore by
the Reserve Bank of India to those rural
banks which are not in a position to give the
advance money. This will strengthen those
Banks and | welcome it. There is a provision
of another Rs. 100 crore for NABARD which
is also welcome.

Earlier there used to be a multiple
agency approach. Now, this has been
stopped and service area approach is now
introduced. In an evaluation report, the RBI
has categorically mentioned that the service
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area approach is atotal failure and thatithas
not helped the farming community. There-
fore, | plead with the Finance Minister Shri
Chandrashekhara Murty that rural credit
should not be hampered. You please see to
it that something is done in this regard.

With these remarks, | would like to
thank you for having given me an opportu-
nity to speak and also for having heard me
so patiently. Thank you.

MR.CHAIRMAN (SHRIP.C.CHACKO):
Hon. Members, | would like to announce that
107 Members have given their names for
participation in the discussion. Till now, only
nine have spoken. May | request the hon.
Members to cooperage with me and be brief
so that more Members can be accommo-
dated?

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): The decision was to situp to 8
p.m.only. If youwant to extend the time, you
may please fix some exact time.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): You may please take the sense
of the House first.

SEVERAL HON. MEMBERS: We may
adjourn today and resume tomorrow.

THE MINISTER OF STATE IN THE

. MINISTRY OF HUMAN RESOURCE DE-

VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS) AND MINISTER
OF STATE IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRI MUKUL
WASNIK): Sir, | think many hon. Members
are willing to sit in the House and proceed
with the discussions as long as possible.

MR. CHAIRMAN: No, no, We cannot
go on like that. What Shri Vajpayee has said
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is very important. We have to fix some time
limit. Up to what time, should we sit?

SHRI ATAL BIHARI VAJPAYEE: We
may extend the time np to 9 p.m.

MR. CHAIRMAN: Is it the sense of
House that we may sit up to 9 p.m. so that
some mpre hon. Members can participate in
the discussion today?

SEVERAL HON. MEMBERS: Yes Sir.
The time may be extended up to 9 p.m.

MR.CHAIRMAN: All right. We will situp
to 9 p.m. Mr. Praful Patel please.

SHRI PRAFUL PATEL (Bhandara): |
thank you very much for giving me this
opportunity. | rise to support the Budget for
the year 1994-95, presented by hon. Mem-
ber, ShriManmohan Singh. | am very happy

* andhonouredthat| am having Vajpayeejias
an audience here to not only support me but
also encourage me. You have always been
one of the idols of mine as far as Parliamen-
tary debate is concerned. | would just like to
start with the point which our esteemed
colleague. Shri Shared Yadav made. He is
not here in the House right now. He started
by tracing the economy from pre-Indepen-
dence to post-Independence arena. He was
kind enough to enlighten us about the
thoughts and philosophy of our great leader

"Mahatma Gandhi. He went on trying to
explain to us the advantages of an agrérian
economy, of a rural economy and thinking
and philosophy of Mahatma Gandhi. | was
very happy and very impréessed for a mo-
ment by the way he traced our country’s
economy. -

Thetime has changed. The whole world
economic order has changed. And, there is
no denying that our country also will have to
follow that path of progress, otherwise, | am
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sure our future generations are not going to
be very thankful to us. We have always had
a mixed economy for which the foundations
were laid by the Nehruvian model. He had a
vision. [Interruptions) '

MR.CHAIRMAN (SHRIP.C.CHACKO):
We have only 40 minutes left and | wish that
at least three-four more speakers may

speak.

(Interruptions)
[ Translation)

SHRIPRAFUL PATEL: Shri Yadav has
concentrated his speech only on Gandhiji
and his Charkha. What is to be done further
regarding the Budget has not been clarified
by him. Still we do appreciate that you are
concemed about the fact that we are forget-
ting Gandhiji: Gandhiji left usin 1948. [Inter-
ruptions]

[English)

Iwould say thatyou are avery confused
lot because on the one hand you have been
saying that we have hijacked youreconomic
programme but the trouble is you are now
talking aboutthe Swadeshi and things which
are totally frrelevant with our economic
programme, which you say actually belong
to you.

Anyway, the foundation for the mixed
economy concept was laid in the Nehruvian
system and for that reason we have today in
this vast diverse country - a country where
we have remote regions where otherwise
normally any industrial or economic activity
might nothave taken up - evenin such far oft
areas, a strong manufacturing and industri-
albase. For that the Nehruvian system is
very useful. | would just like to remind all of
you that our Prime Minister speaking at the
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World Economic Forum at Davos, as re-
cently as last month, has reiterated the
stand that this country needs a mixed econ-
omy, the foundation for which was laid by
our late hon. Prime Minister, Shri Jawahar
Lal Nehru. We have said that we would like
to continue with this type of mixed economy.
Not only that, the Prime Minister has also
emphasised very vehemently before the
World Economic Forum where all the Cap-
tains of industry and finance were there.
Several other industrialised nations were
represented there.

He had categorically statedthatwe will
not be dictated by some or by some system
which is remote to us; thousands of miles
away. |amsure thatall of us can understand
the meaning of that very important and a
very valid statement made at no other place
than Davos, at the World Economic Forum.
So, | am sure that the hon. Members would
definitely try to appreciate and understand
the policy of the present Govemment. We
have a very strong manufacturing base.
Though we have a very big public sector
which we are critical of most of the time, |
think that has also been one of the reasons
why today even in places like Srinagar, in
Jammu and Kashmir or in Nagaland or in
Manipur or in Tripura, we have today large
industries or some kind of an industrial
activity which otherwise, except for this pub-
lic sectorinvestment, it would nothave been
possible to see such kind of an industrial or
an economic activity in such far off regions.
However, as a word of action to the Hon,
Minister, | would like to tell him one thing.
You will realise that of late in the new
changing Economi¢ Order, the PSUs will
have to change their attitude; their thinking.
The PSUs so far have been acting more as
an arm of the Government rather than as an
independent company, a profit-making en-
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tity. The employees of the PSUs also unfor-

tunately - whatever may be th reasons, we
may all to be blamed, the political system
may also unfortunately whatever may be the
reasons we may all to be blamed, the polit-
ical system may also to be blamed - are
treating their jobs more as Government jobs
than as company jobs where they are sup-
posed to be accountable and to be deliver-
ing the desired resuits for which they have
been engaged. Therefore, we must definite-
ly attack this problem; address this problem.
We are going in for a gradual dis-investment
of PSUs holdings of the Government. Itis a
welcome step and we mustpromote andwe
must recognise, | think in today’s environ-
ment, in today's circumstances, the PSUs
disinvestment would be one of the major
areas where the Govemmentwillemphasise
fora simple reason that today we are talking
of large and unmanageable fiscal deficits.
Weare talking of a vast Budgetary deficit. All
these points can only be addressed, if, over
a period of time, we are able to disinvest all
our Government holdings in a very strategic
way, in a very reasonable way, where we
can maximise our income, our profits from
such kind of is-investment.

20.08 hrs
(MR DEPUTY -SPEAKER in the chair)

| was very appreciative when our hon.
Mr. Devegowda- although he is not present
here right now- was talking of a strong
agricultural base. | also come from a very
rural constituency. We have, virtually, only
villages. There are around 1600 villages in
my constituency. We have no major urban
area. | can tully appreciate the point being
made by Mr. Devegowdathatthe agricultur-
al sector needs maximum emphasis. Be-
cause even today, no matter what the com-
ing tomorrow is going to be where we are
going to have more of an urbanisation, two
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- thirds or may be 50 per cent of the popu-
lation who may be moving over to the urban
areas but as of today, a strong agricultural
base is the need of the day. Today no matter
what we do, however much industrialisation
we do, a strong agricultural base is needed.
Some hon. Members were raising some
points regarding the Dunkal proposals. Mr
Joshi from the other side had raised this
point. He said, that the Govemment should
put up a fertilizer unit worth Rs. 2,000 crore
and see that there will be generation of
employment. The Govemment will be able
to provide employment to 500 or 600 work-
ers. So, that kind of employment potential is
definitely not going to be generated by in-
dustry but atthe same time, industrialisation
is a must because that is the foundation on
which the economy will grow, that is where
the thrust area of the economy will be. But,
however as far as possible we are trying to
see thatthe people get maximum benefit out
of these economic reforms. There, they can
rationalise their income to the maximum
extent from whatever holdings they have.
Agriculture is the thrust area of tomorrow
because in our country | do not see a
situation in the next 100 years or so where
the people living in the villages, where peo-
ple who are depending on agriculture will
have any other mode of income which will
supplement or commensurate with the
present income pattemn.

Therefore, we should put more empha-
sisonthis sector. The irrigation is a very very
'imporlant input for agriculture. As far as
imigation is concermned, we are having a very
very difficult situation. On the one hand, we
have started so may irrigation projects, on
the other hand they have not been imple-
mented. In my constituency, there are at
least 20 imigation projects medium, minor
and large. Those projects were started 10
years or 15 years or 20 years ago; but those
projects have not been completed so far
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because there is a resource crunch. Irmiga-
tion sector is one of the most vital sectors.
But the State Government as well as the
Central Government both have been lack-

ing inthe area of financing these projecits;

and much needs to be done on this point.

We talk of free market forces. | basical-
ly come from that background. Time and
again, you are provoking me about this. |
come from a family which is well off. There-
fore, you can treat me as a capitalist in the
Basu Sahib’sterm. | have the rightistleaning
and thinking. | am all for free market forces.
I submit in all humility and with full conviction
that in the free market forces in US, UK and
German there also we find a system which
is known as a social security system; and
that system recognises the need to protect
poor people, the under-privileged people,
wholackthe basic facilities in life. Evenin US
we find the people who are living out of
doles; in UK also we find people who are
living out of doles; we find people who are
availing of health services and other facili-
ties from basically the government coffers.
In our country, we have no social security
set up like those countries. Therefore, since
we talk of globalization and economic
liberalisation and free market forces being
allowed to play, we must be very careful that
our agriculture subsidy and public distri-
bution system subsidy as also fertilizer sub-
sidy have to be maintained or even have to
be increased at a higher level for the simple
reason that we are compensating the social
security services in one form or the other. |
don't think a situation like social security set
up in US or UK will be possible in our country
to come. Therefore, we will have to protect
this sector, we have to look after the subsi-
dy. | am sure, the Prime Minister has also
realised this. | read in the newspapers that
whatever subsidies are prevailing today, if
need be, we are even ready and preparedto
increase this kind of subsidy; that is a wel-
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come step. We will have to take care of
that.

We are talking of containing fiscal and
budgetary deficit. One of the key areas for
doing that would be to cut down in Govemn-
ment spending. My submission is that today
cutting of Government spendingis not going
to be an easy solution; itis not practical. The
practical thing would be, the best way would
be nottoincrease the Govemment’s spend-
ing any further; that is the only way we can
| think, address this problem. | don't think
this situation is going to be solved politically
or other wise. Whether anybody from that
side isin the Chair here or anybody from this
side is in the Chair here, it is not going to be
easy; it is easier said and done that we can
cut the Govemment's spending. The best
way would be to seethatthe Government's
spending does not increase any further.

That would be the best way to cut the
Govemment spending. | am sure we will
have to address this problem because inthe
Budget which you have presented, in the
figures which we have been seeing, it is
clearthatin spite of your bestintentions, you
have not been able to contain Government
spending. In fact, it has gone up by a couple
ofthousand of crores. So, | am sure the hon.
Finance Minister will look into this problem.

As regards personal taxes, the biggest
sufferers, | am sure Shri Vajpayee will be
very happy to hear me, are the people inthe
Rs. 3000 - Rs. 7000 bracket. That is one
section of the society. A poor man whether
he is eaming Rs. 500 to Rs. 1000, or wheth-
er he has something less or more, he can
manage. He does not have any social hang-
ups. He does not have any reputation or
expectation to live up. Where as a personin
the bracket of Rs. 3,000to Rs. 7,000, we call
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him a white collar worker, we call him a
middle class person, that is one section
whichis really having the maximum handcap.
They have no liverage. They have no addi-
tional way to maximise their income, yet
they have a basic commitment towards
education and this one section needs much
to be protected. Therefore, any facility, any
relief to them whether it is by increasing the
basic limit forincome tax or reducing the rate
of tax, which is 20 percent at present, atthat
slab should be at areasonable level of 15 or
10 per cent. That section can be addressed
to by the hon. Finance Minister at the time
of his reply.

The key area is oil exploration, that is a
very important field. | am sure everybody
agrees that the largest component of the
import bill is our oil imports and fortunately
in the last two-three years we have had a
very comfortable position as far as the inter-
national rate of oil is convened. It has been
hovering around 13-14 dollars a barrel. But
such kind of price need not necessarily be
maintained over a period of time and ifthere
are some fluctuations in the price of oil, | am
sure that will completely upset our budget-
ary calculations. Therefore, oil exploration,
much to the chagrin of our left friends - most
of our left friends are not here, they are the
advisors -they would not like it but at the
same time | think this sector can only in-
crease its output if we go in for foreign tie-
ups. :

|am happy to say that there is a definite
shiftin the policy and that emphasis is there.
Somebody was complaining about Videocon,
this and that, it does not matter, whoever
comes in, itcouldbe X,Y or Z, it could be an
Indian company or it could be a foreign
company as long as somebody is willing to
put that money for that oil exploration, we
must definitely support thatsector as well as
power sector. .
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We are reading and coming to know
that in the power sector ot of foreign invest-
ment is coming. When my friend Shri Murli
Deora spoke, he shared my pessimism or
optimism or my worries. My worry is also
that once we are coming to the power sector
and assuring a 16 per cent retum on their
investment that need not necessarily be a
very healthy trend for us.

Tha reason being that in the State of
West Bengal, what will your State Electricity
Board be doing? Will you be able to recover
if you bring a foreign company to put up
power plant and if you assure 16 per cent
return? Your state Electricity Board is not
geared to recover the bills from the farmers,
from the consumers, from the industry, etc.
So if the State Electricity Boards are not
going to be functioning in a healthy manner
inwhich you are trying topromise the foreign
investor, the same spirit and the same effi-
ciency will have to be brought down to the
State Electricity Boards.

Therefore, | amworried because of the
inefficiency of the State Electricity Boards. |
am not Worried because of theirtaking more
money. | am worried that we will not be able
torecover. However, we will havetogoin for
massive investment in the power and oil
sectors. | am sure that the hon. Finance
Minister will take some note of that. As long
as bureaucratic delays are there — there
are bureaucratic delays on all fronts— that
is an area of deep worry to all of us. Some-
times | feel that we shouid approach the
bureaucracy or the system as such. The
trouble is — Shri Atal Bihari Vajpayee will
appreciate — that there are people at the
top, also at all levels either they know too
much, or they know too little. If just the right
level of information and understanding is
available, 50 percent of our problems will be
solved. Therefore, we need to take care of
that.
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Now | come to lifeline, my bread and
butter, that is the beedi industry. [Interrup-
tions] | must also look after my bread and
butter. After all, my food comes from there.
| would only like to say that it is the largest
industry in the country, employment wise,
after agriculture. It is employing 50 lakh
people in this country direct employment. |
am not even talking of indirect employment.
[Interruptions]

Unfortunately in Punjab the Sikh com-
munity does not smoke. Otherwise my
friends from Punjab would have a better
idea. There are 50 lakh beedi workers and
they should be happy to hear from me that
1 am employing a couple of thousand people
from State alone. They should support me
as | am creating employment in their State
though not necessarily in my friend’'s con-
stituency. Anyway that is a personal matter.
This is not the forum to speak on personal
issues.

I would just like totalk about the industry
in general, which is the largest employer
after agriculture. There is no encourage-
ment to this industry. It is neither a small
scale industry, not a cottage industry. nor a
village industry, nor a large scale industry.
What sort of an industry is it? | would like the
hon. Finance Ministerto help it and recognise
this industry. [/nterruptions]

They talk a lot, but they should conduct
a study to review the situation.

We are not a cottage industry, we are
not a village industry; it is no industry at all.
Therefore, you cannot avail of uncessional
rates of finance. There is no finance avail-
able because it is not a priority sector indus-
try or anything of that sort. The point is, 50
lakh people are employed in the industry,
out of which 49 lakh people will be working
in the rural areas, in the villages and almost
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30 lakh women will be employed, where
women come to employment from a small
village in West Bengal backwaters, in the
Maharashtra backwaters and Adivasi ar-
eas. That is the kind of the industry where
people come on such a large scale from
remote areas for employment.

Therefore, this industry should be
recognised, should be given a boost. | think
the Government is talking of anti-smoking;
so | cannot talk anything on that front. But
there are hurdles and even for exports aiso
there is a limitation. Anyway, the problems
need to be addressed in the name of
rationalisation and certain structural adjust-
ments in the excise and customs duties.
Some people, especially from the small
scale industries and certain other industries
were disgruntled. | think that it specially
relates tothe areas of textiles, steel, plastics
and paper, especially paper made out of
agricultural waste and bagasse etc. | am
sure that the hon. Finance minister will look
into it. ’

| would just like to end my speech with
an appeal that our agricultural sector and
the real spending of the Government should
definitely be looked into carefully.

Thatis where the bulk of the people are.

As far as urban areas are concemed,
my friend Shri Murli Deora , has also put
forth some views. Urban Land Ceiling Act is
definitely an implediment. Shri Dewegowda
has said about certain anomalies of the
Urban Land Celling Act and the backdoor
policy and how people can avail all the
advantages...

MR. DEPUTY-SPEAKER: Kindly cur-
tail your speech and conclude.
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SHRI PRAFUL PATEL: | am conclud-
ing my speech,

Urban Land Ceiling Act is definitely an
Act of the past. Under the present situation
with today's realities and today's pressure
on population, | am sure that definitely we
will have to address the housing front. The
housing facility is not available even in this
country to the people who can afford it.
Today there are no houses. In Bombay city,
it costs about Rs.10 lakhs or Rs.20 lakhs.
How can a middle income person can pur-
chase flats at a far away place like Boriville,
Biander in Bombay? Therefore, the housing
sector especially in the urban areas, needs
to be strengthened by relaxing Uran Land
Ceiling Act or scrapping it altogether as well .
as establishing House Finance Corpora-
tions. You know that they are coming
forward. We have HUDCO and itis the only
agency available today. Such Finance Com-
panies especially for the housing sector are
the need of the day. | am sure the Govem-
ment will also address to this issue.

20.38 hrs.

DR. (SHRIMATI) PADMA
(Nagapattinam): Mr. Deputy-Speaker, Sir,

" I rise to support the General Budget 1994-

95 and to congratulate Dr. Manmohan Singh
hon. Finance Minister, who has presented
the Budget successfully for the forth time
consecutively. This Budgetis a progressive,
growth-oriented popular Budget, which
would be acclaimed by all sections.

The hon. Minister has given higher
outlay for social sector and for education. In
Telecom sector also, the Minister has allo-
cated Rs. 7,246 crore as against Rs. 6,470
crore in 1993-94 revised estimates. This
would bring about communication revolu-
tion in the country which is a must for rapid
industrial and economic development. The
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hon. Finance Minister has also made forty
per cent increase in rural development out-
lay forschemes like Jawahar Rozgar Yojana,
Minimum Needs Programme, IRDP, etc.
His announcement for taking steps to
strengthen the rural credit system is the
most welcome one as in the rural areas,
money lenders and pawn brokers fleece the
poor masses like anything. *

The current.account convertibility will
substantially liberalise the access to foreign
exchange forbusiness transactions, fortrav-
el, education and medical expenses. At
present, 500 dollars are allowed as foreign
exchange underforeign travel scheme once
in three years for going atroad as tourist or
for education or for medical expenses. This
has been liberalised to 2,000 dollars per
year, which would very much help students
who are going abroad for higher studies in
engineering, medical, etc. and also those
who go to meet their relatives.

After the unfortunate incident at
Ayodhya and followed by communal riots
and bomb blasts in early 1992, things have
come to ncrmal and the economic situation
has shown substantialimprovement, thanks
to the progressive policies of our hon. Fi-
nance Minister under the leadership of our
beloved leader, Shri Narasimha Rao. Our
foreign currency reserves which were
around one billion dollarinJune, 1991, when
we came to power at the Centre are now
close to 13 billion dollars. e

The credit goes to the hon. finance
Minister who has steered through the ex-
ports by making sweeping reforms in econ-
omy. International confidence in Indian ven-
tures has been restored and foreign institu-
tions/corporate business investments have
started coming to India.

Inflation has no doubt, been reduced

PHALGUNA 27, 1915 (SAKA)

1994-95 722

from 17 per cent in August, 1991 to about 8
per cent now. But even then, the common
people are facing the problem of price rise
and erosion of rupee value. | request the
hon. Finance Minister to take steps contin-
uously to keep the inflation under check and
it is brought down to less than 6 per cent.

The hon. Finance Minister has given a
hint for the review of the Foreign Exchange
Regulations Act, 1973 in view of the
liberalisation policy and comfortable foreign
reserves. | would request him to see that the
Government continues to have control over
the flow of foreign exchange so that unscru-
pulous people do not take advantage of it.
The hon. Finance Minister has given a lot
of incentives for boosting export, which are
welcome by the exporting industry. | am
sure, this will boost our exports to foreign
countries and would enable us to play an
important role in the intemational market.

| welcome the cuts of excise duty and
customs duty on many items like capital
goods and other machinery's and spare
parts. In his Budget speech he said and |
quote:

“Availability of capital goods at a rea-
sonable cost is necessary to enhance our
competitiveness and promote investment. It
is also necessary to ensure that our domes-
tic Captial goods industry, which has tre-
mendous potential, is not at a comparative
disadvantage due to anomalies in the tax
structure”.

So, to enhance our competitiveness
and to promote investment which are the
essential ingredients of economic growth,
our hon. Finance Minister has given cus-
toms duty reduction to certain equipments
and machineries.

As the hon. Finance Minister has as-
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sured in the House, | request him to go into
the aspect of dumping of certain imported
gods at artificially low prices in our country
by multinationals and anti-dumping mea-
sures should be strictly enforced. India can-
not be made the dumping ground for un-
wanted things by the multinational agen-
cies.

The hon. Minister has’said about the
application of uniform rates for similar com-
modities to the extent possible. This will
simplify the tax procedures. reduce the scope
of misuse and favouritism shown by the
bureaucrats and also litigation. Most of the
court cases relating to excise duty are on
dispute over classification of similar com-
modities. Uniform rate for similar commod-
ities would greatly reduce the number of
litigations going to the court on this account.

The hon. Minister said, while referring
to steps proposed for reducing the number
of special exemption notifications and appli-
cation of uniform rates for similar commod-
ities, and | quote:

“These steps will promote growth of
manufacturing outputand employment,
will make tax administration easier, less
discretionary and also reduce the scope
for misclassification, disputes and eva-
sion. They will increase revenue elas-
ticity and pave the way for an eventual
adoption of a value added tax”

I would urge upon the hon. Finance
Minister that many taxation committees have
come and gone but invariably each commit-
tee has emphasised the need for simplifica-
tion and rationalisation oi taxation proce-
dures and making tax administration easier.
This is a continuous step and | request the
hon. Finance Minister to constantly review
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.wherever loopholes are to be plugged or the

system to be made more effective, follow-up
should be taken.

The changes proposed in the general
small scale industry exemption scheme are
welcome. It would minimise the harassment
from the tax officials for the people who are
engaged in the small scale industry. By this
proposal, the hon. Minister has extended
the duty concessions upto aclearance value
of Rs.75 lakh to all the small scale units
whether registered or not. The scheme is
also extended to certain sectors like iron,
steel and copper products. This will greatly
help the small scale industry and generate
employment opportunities and self employ-
ment.

The General Budget 1994-95is innova-
tive in the sense, the hon. Finance Minister
has introduced a tax of 5 percent on the
service sector which provide services like
telephone ISD\STD, local calls, insurance
companies on non -life insurance services
like fire insurance, flood insurance, insur-
ance againsttheft, burglary, motorcarinsur-
ance etc. | congratulate the hon. Finance
Minister for putting a 5 per cent tax on the
brokerage of corhmission charged by the
stock brokers in relation to their services.

The hon. Minister has proposed to get
Rs. 4,000 crore from the Budgetthrough the
sale of public sector equity. | would like to
caution the Government that while
disinvesting the shares, we would take care
toseethatitshouldbe donein a prudent way
sothatno public sectoronunitsis puttoloss.
The mechanism should be so evolved that
there is no scope for any malpractice by the
managers of the equity issue.

About the direct tax concessions given
to the assesses, | would like to thank the
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hon. Finance Minister for exempting from
tax, repayment of educational loans taken
for students, and the benefits given for the
eldercitizens. The proposal of presumptive
tax on lorry owners and fleet owners is
welcome.

While welcoming adjustment of tax
slab for income-tax made in the bracket of
Rs. 35,000-Rs. 60,000, a tax rate of twenty
per cent and in the second bracket of Rs.
60,001-Rs. 1,20,000, a tax rate of thirty per
cent, | also welcome the withdrawal of sur-
charge on income-tax completely on non-
corporate assesses. However, | requestthe
hon. Finance Minister to increase the
exemption limit for income-tax from Rs.
35,000 to Rs. 40,000 and to raise the stan-
dard deduction for salaried class from Rs.
15,000 to Rs. 18,000, in view of the erosion
of rupee value and the inflation which is as
high as eight per cent.

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): Mr. Deputy Speaker,
Sir, thank you for giving me the opportunity.
| rise to oppose the budget proposals, most
of which are ami-poo'r, anti-farmers and
anti-middle class. Why | am calling this
budget as anti-poor is because this budget
has givenconcessions of thousands of crores
of rupees to the corporate sectorandto the
affluent sections, while it has put burden of
thousands of crores or rupees on the com-
mon man and the poor man. Though Dr.
Manmohan Singh is the author of this bud-
get, | clearly see the hand of the IMF and the
World Bank in the shaping of this budget
because this Government has done what
they wanted. All the while they have been
pressuring for reduction of the customs
duties, for reduction of the import duties and
for reduction of the import barriers on the
goods from developed countries into this
country, and the Finance Minister has exer-
cised this very cautiously. Even before our
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Govemment is going to sign the final GATT
Agreement in the month of April, 1994, they
have already implementedthe provisions of
the GATT Treaty.

The Finance Minister has said during
his budget speech that though the Govern-
ment is reducing the customs dulties, it has
inits mind the deep concem of our domestic”
industries which want a level playing ground.
But | am very sorry to say that the Govern-
ment has not shown any concern to the
domestic industries, particularly the small-
scale industries. The small-scale industries
have twenty lakh units, they are giving em-
ployment to 126 lakh people of this country
and have a share of forty per cent of the
export ealmi\rg.;;'.'s But what has the Govern-
ment done in thig budget for them? Though
they have removid certain restrictions as a
difference betwhen registered and
unregistered units, the basic demand of the
small-scale industries that the exemption
limit of Rs. 30 lakh, which was there earlier,
should be enhanced. But they have not
done that. Particularly when we take into
consideration the cost escalation of steel,
ironand several otherinputs which are badly
required by the small-scale industries, they
should have enhanced the exemption limit.

" Sir, the big industry has got various
sources to meet its capital requirements. It
takes money from commercial banks. It
goes for public issue by giving shares to the
public and it also can avail the benefit from
the mutual funds. But what about the small-
scale industry? The point is that the small-
scale sector is starving of working capital
requirements. Even today, in the moming,
a question was answered in this House in
which the Govermment has said that a min-
imum 20 per cent of the product output value
should be made available to the small-scale
industry as the working capital. |1 am very
happy aboutit. Of course, the Govemment
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has given instructions in October, 1993. But
| would like to say that the P.R. Naik
Committee has clearly stated that at the
moment this small-scale industry is getting
only 8 per cent of their output value as
working capital. Out of these small-scale
units, nearly 95 per cent of them are tiny
units, village industry units and they are
getting only 2.7 per cent of their output as
working capital. This is the state of affairs.
That is why many of these small-scale units
are getting into sickness.

You are aware that more than two lakh
units have become sick. My suggestion to
the Government is that unless you strongly
monitor the commercial banks and the fi-
nancial institutions and ask themtogoto the
rescue of the small-scale units, the small-
scale industry is going to suffer much more
in the near future. That is my humble
submission to the Government and | re-
quest you to take all necessary steps todo
that.

The small-scale industry has been
requesting one particular point. It is about
the limited partnership Act to be brought
forward. When the small-scale industry is
slightly going to become sick or it is in
financial doldrums, suppose a new entre-
preneur or a new partner comes forward to
join, he should be encouraged. If his liability
is limited upto the amount which he is
investing, he will also come forward to help
it. If the entire burden goes on him, he will
not come forward. This suggestion has
come from the small-scale industry. The
Govemment has been promising. Butithas
not yet got any legislation to that extent.

While you have not helped the small-
scale industry, | would like to say one word
here. The Government has announced the
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policy measures for promoting and strength-
ening the small, tiny and village enterprises
on 6th August, 1991 in this very House and
| quote from it:

“Simplification of rules and procedures:
The persistent complaint of small-scale
units of being subjected to a large num-
ber of Acts and laws, being required to
maintain a number of registers and
submit retums and face an amy of
inspectors would be attended to within
a specified timeframe of three months.”

Thisis your promise. Whatthe Govern-
ment has done in respect of this promise? |
demand an answer from the Government.

No less a person than the hon. Prime
Minister has said on one occasion that this
Govemment wants to do away with inspec-
tor Raj and this Govemment does not with
these trouble-giving inspectors to visit the
small-scale units and give trouble to them.
The Prime Minister has said that, | have put
a question in this very House and | was
replied that “No such proposal is under
consideration of the Govemment.” That is
the reply | have got to my unstarred ques-
tion. When the Prime Minister says some-

" thing and the Government negates it in its

reply it is not good.

That is why | say that you kindly change
your attitude towards the small-scale indus-
try whichis very very essential for the growth
of our economy and for millions of people to
get employment in this vital sector.

Sir, particularly the excise duties are
causing tremendous damage to the func-
tioning of the small-scale sector, particularly
in case of re-rolling mills.

If they use from scrap, the product was
exempted from the excise duty. Because of
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that, there was some price difference be-
tween the products of rerolling mills fike rods
and flats and those come from big steel
factories. Because of the price difference,
small people, common people, lower middle
class people used to purchase rods which
comes from rerolling mills. Now, you have
removed the exemption and you have im-
posed advalorem tax. Because of this, the
price is \going to enhance and it is going to
put a serious burden not only on the con-
sumers but is also going to cause serious
harmm to the rerolling mills. | request the
Government to kindly consider this.

Earlier, in respect of pesticides, you
have reduced the import duty on pesticides
which are impqrted from 85 per cent to 65
percent. Atthe sametime, you have put 10
per cent excise duty on pesticides, inter-
mediates as well as final products, particu-
larly mono chrotopass, which is one of the
important pesticides required by the farm-
ers. This price is going to be enhanced.
Already the farmers are very much bur-
dened with yourincreased price of fertilisers
and several otherinputs. Thisis goingtobe
the last straw on the camel's back, particu-
larly, Andhra has the highest consumers of
these pesticides. | requestthe Govemment
to kindly examine this.

As my other colleagues have said, | will
notgointo details regarding Hawai chappels
and also the chappels with a value of less
than Rs. 125. Now you have put excise duty
on them. You have also brought cotton
blended yam also under the excise net.
How is it that you have given concessions
amounting to so many thousand crores of
rupees to big companies, to big corporators
and you want to put the burden on the small
people? There is a bigcigarette company in
this country which owes Rs. 1,000 crores to
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the Government. That has not been paid in
the last seven or eight years.. It went to the
court and obtained stay and continues to do
so0. When you have given the corporate tax
benefits, again this company is going to
benefit by a few hundreds of crores of
rupees. You have increased the prices of
LPG. You have increased the prices of
diesel and petrol. You have increased the
prices of wheat and rice, thus putting a lot of
burden, nearly Rs. 4000 crores on the con-
sumers of this country. Is it fair? Does it not
show where your love lies, where your inter-
estis? | requestthe Governmentto consider
this. My friend, Mr. Deve Gowda has al-
ready said about this. Please make amend-
ments to whatever you have proposed ear-
lier.

My another concem is, the Govern-
ment of India is intruding into the resources
of the State Government. The Centre's
share of taxes has increased by 15 per cent
but your assistance to theState plans have
come down. Now, Sir, the net resource
transfer to the States which stood at 37.9
percentin 1991-92 has come down to 37.4
per cent in the revised Budget of 1993-94
and now it is only 35.1 per cent in the
present 1994-95 Budget. Therefore, the
State Government's budget responsibilities
are increasing and the Plan outlays are ~
enhancingby 10 percentto 12 percent. The
assistance from the Govemment of India is
coming down. You have made the women
welfare scheme for savings. We are not
against the spirit of the scheme. Itis a good
scheme. Butatthe sametime, it is goingto
intrude into the resources of the small sav-
ings that will be available for the State
Govermments.

Justnow, my hon. triend has said about
the immigation projects. Out of 263 major
imigation projects that were taken up all
these four decades, only 83 were complet-
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ed. 183 projects are still continuing and
similaris the case with the medium irrigation
projects. Butthe Govemment of Maharashtra
in its anxiety to see that the projects are
completed—atleast, some of them—before
the year 2,00. A.D., it has asked for permis-
sion from the Government of India to issue
irrigation bonds. You have not agree to it.

21.00 hrs.

You have not agreed. | have received
the reply. On two occasions, | have put the
question and it is answered that Govem-
ment of India is not willing to give guarantee
to those bonds issued by the Government.
Why? Why should you have such an attitude
towards the bonds issued by a State Gov-
emment? After all. it is going to help for
creation of irrigation facilities. At the mo-
ment we are able to utilise only 48 per cent
ofthe utilisable water resources in this coun-
try. Only afew monthsback ShriVidyacharan
Shukla told me about this fact. Without
irrigation facilities, how can youimprove lne
agricultural productivity? Without irrigation
facilities, how can you increase the total
production which will give, after meeting our
requirement, the exportable surplus which
you are badly in need of?

My request to the Government is kindly
to change this attitude.

| am happy the Government of India
has in its reply said:-

“The Govemment of India wish to have
Rs. 50,000 crores of exports from agricultur-
al sector.”

We are very happy. We are all here to
support the Govemment's efforts to bridge
that balance of payments position and in-
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crease our exports, But what is it you are
doing to the agricultural sector? Please tell
me. Is there any word in this Budget for the

'agricultural sector to be happy? Two years

back, the Finance Minister said;-

“An agreed business consortium willbe
established mainly to help the farmers
to reap the benefit of the exports.”

Where is that? | have not heard about
it for the last two years. | am very eagerly
searching for it in the newspapers.

~ MR. DEPUTY SPEAKER: We have
agreed to sit up to 9 o’ clock.

SHRI SOBHANADREESWARA RAO
VADDE: | will continue tomorrow.

" MR. DEPUTY SPEAKER: You can
continue if it is for five minutes more.

SHRI SOBHANADREESWARA RAO
VADDE: | I'gave no objection to continue
tomorrow.

Mr. Deputy Speaker: Kindly continue.

SHRI SOBHANADREESWARA RAQO
VADDE: This Government has promisedto
the farmers of this country an agreed busi-
ness consortium to be established. Till
today no such concrete measure has been
taken, while in respect of invitation to these
multinational companies, just overnight you
aredoingsomanythings. Youhavechanged
the rules and the procedures and every-
thing with a lot of speed. But why is this
Government not having any interest for

) that? That is my deep concem.

For agriculture, the Plan outlay has
come down from 15 percentinthe First Plan
to5.2 percentonly in this Plan. Forlmrigation
itcame down from 22 percentto 7.9 percent
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and has this Government taken any mea-
sures to make available at least credit to the
farmers? No. Last year, Rs. 16,000 crores
was the target. Not even Rs. 13,000 crores
was given to the farmers as credit. If that
isthe case, how can the credit requirements
of farmers be met? The Hon. Finance
Minister and Shri. H.D. Devegowda have
said that our country has tremendous po-
tential. True. We have all the necessary
inputs. We have land, water, climate, hard-
working farmers in this country. They doto
the farm even in the night to put on the
current water switch. Sometimes, the farm-
ers may lose his life due to short circuit.
Such farmers are there. Butis this Govern-
ment helping the farmers to develop our
country?

| ask this Government; ‘Have you esti-
mated the capital requirement for our coun-
try to achieve the pctential to become num-
ber one agro-power in this world? At the
moment, after 45 years, we have released
only 40 per cent of the potential we have.

Still 60 per cent potential is yet to be
realised. If you realise even 20 per cent of
that, you will have thousands of crores of
rupees of surplus like Japan about whichmy
hon. friend has said. My submission is:
kindly bringachange in your attitude, in your
perspective. Please do not think that only
the big industries, only those big industries
of those multinational corporations will help
this country, which is not comrect. Only
agriculture and the small-scale industries
can help you.

The hon. Minister was telling some-
thing about pre-payment of an instalment to
the IMF. Of course, he was feeling so much
happy over the pre-payment of an instal-
ment to the IMF. By pre-paying the loan,
what is it that we are really gaining? Only a
small amount of interest we may be gaining.
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| fail to find in this Budget Speech the
Finance Minister's concem fornon-utilisation
of Rs. 66,000 crores worth of foreign assis-
tance which was granted but not being
utilised. Isitnota fact? Out of Rs. 2,18,000
crores of our foreign assistance, Rs, 66,000
crores is unutilised. Is it not a fact that last
year, the Asian Development Bank has
cancelled a project because we could not
utilise that money for more than several
years? So, they were vexed and they
cancelledit. The hon. Minister has said, with
conviction, that our country will not be led
into a debt-trap situation. | would like to
caution this Government about the wider
gap in our balance of payments position
which has started with Shri Rajiv Gandhi. Of
course, we have a lot of affection for him.
He ‘had tremendous modem outlook. He
wanted to take this country to the 21st
century. We do admire him for that. Butthe
liberalisation process which started during
regime is one of the prime reasons for this
worsening of the foreign reserves position.

Shri Patel has just now said regarding
the power sector. In Maharashtra, the
Maharashtra State Electricity Board has
entered into an agreement with M/s. Enron
Power Corporation of U.S.A. If all the
conditionalities that have been demanded
by them and agreed to by the Maharashtra
State Electricity Board are to be okayed by
the Central Govemment, it may not be very
far off when this very Govemnment will find it
very very difficult to meet the foreign ex-
change required ta send their profits or the
16 per cent post-tax guaranteed return.
How much burden it is going to put? Of
course, itis not that we are against the State
Electricity Boards in improving their perfor-
mance. Definitely, the performance has to
be improved. Definitely, the agricultural
power tariff or some other tariff may have to
be slightly increased but not at the level of
one hundred per cent or two hundred per
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cent as suggested by some Committees.
But the 16 per cent post-tax profit guaran-
teed to M/s. Enron is not in the interests of
the country.

| would like to conclude now. Before
that, | would like to say that the position is if
these conditions are accepted, you have to
accept the same conditions for all the other
Power Corporations which are coming from
abroad. Already, the Telecommunications
Department has recommended to the Min-
istry of Finance to agree to this 16 per cent
post-tax profit. Similar or will be the position
in respect of all other investments that will
come in future. This is going to put a

tremendous burden on our foreign exchange -

reserves. So, | request the Government to
ta'ke care of that one.

Finally, | want to say one thing. | am
coming to the last point.

Regarding unemployment, the Govern-
ment is thinking that just because they have
allocated the funds, people are going to get
employment. | speak only of our respect-
able Prime Minister. He has initiated a
programme ‘Prime Minister's Rozgar Yojana.
The objective is good. It is to help the
educated unemployed people to stand on
their own footing. The other day you have
replied that not even 30 per cent of the
beneficiaries have been given the loan.
Have you analysed the reasons for that?
Now as perthe present restrictions, aBranch
Manager has got powers to sanction a loan
upto Rs. 25,000. Over and above that sum,
he has to get the permission form the region-
al office or somebody. Inthe scheme it has
been mentioned that a loan up to Rs. 1 lakh
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should be given. Right. But the poor man
cannot give a security. And the Branch
Manageris held responsible if the beneficia-
ry does not pay back theloan at a later date.
These are the practical problems which are
comingintheway. Youkindly think overthat
andtake immediate necessary steps to give
suitable instructions and also strong guide-
lines or orders sothatthe poorpeople, either
through IRDP or through Prime Minister's
Rozgar Yojana or through any other self-
employment scheme, are given help by the
Government.

Lastly, | would like to say that reforms,
to some extent, have been initiated by the
Government of India. But at the State
Government leve!, no reform process has
started. Still the bureaucracy is having that
stranglehold. No change has come in the
functioning of the bureaucracy. Unless there
also some reforms are initiated, it will not
really give any benefit.

Finally, | only urge upon the Govemn-
ment, we have representedto Dr. Manmohan

_Singh also about it, that there is an accident

insurance scheme for the toddy-trapers. If
they are met with some accident, some
amountis giventothem. Similarly, in Andhra
Pradesh, Kerala and other places, lakhs of
people are there who climb ontothe coconut

. trees and bring down coconut. But when

they die, no such help is given at the mo-
ment, We have suggested - Shri Balayogi,
myself and other colleagues from Andhra
Pradesh - for some such help. | requestthat
please examine it with all sympathy and
come forward with a suitable scheme for
them.

Finally, | urge only the Government to
withdraw this very high level of burden on
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the common people and middle class peo-
ple and do away with thase things and if
necessary. impose burden on the rich peo-
ple and corporation and not on the small
people. | thank vou for giving me this
opportunity to speak.

DR. DEPUTY SPEAKER: Thank you
for exemplary patience that you have exhib-
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ited in the House. Now the House stands
adjourned to meet tomorrow at 11.00 a.m.

21.13 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Saturday, March
19, 1994/ Phalguna 28. 1915 (Saka).
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